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Friday, November 9, 1962 /Kartika 18,
1884 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MRr., Speaxer in the Chair]
ORAL ANSWERS TO QUESTIONS
(Re. Q. No. 35)

Mr. Speaker: Shri Surendra Pal
Singh

Shri Surendra Pal Singh: Sir, in
view of the recent developments, I
wish to drop the question.

Shri P. C. Borooah: May I know
whether the rate§ of foreign tele-
grams—

Mr. Speaker: The hon. Member,
Shri Surendra Pal Singh, has not put
the question. Does Shri P. C. Borooah
want to put it?

Shri P. C. Borooah: I am put down
second in the list. 1 want to know
whether the rates were increased—

Shri Surendra Pal Singh: The others
may put the question if they want to.
1 have expressed my opinion.

Mr. Speaker: I could not follow.
Does any other hon. Member want to
agree with Shri Surendra Pal Singh?

Shri P. C. Borooah: Since he is the
first to put the question and as he
has not put it, I think I should fol-
low him,

Mr. Speaker: Next question.

Shri Narendra Singh Mahida: I want
to put the question

Mr. Speaker: All right.
1984 (Ai) LSD—I1.

230
Emhanced Rate of Telegrams to Tibet

[ Shri Nali-ndra Singh Mahida:
| Shri Surendra Pal Singh:
*35.< Shri P. C. Borooah:
Dr. L. M. Singhvwi:
| Shri Solanki:

Will the Minister of Transport and
Communications be pleased tp state:

(a) whether it is a fact that the
Tibetan Administration has recently
increased the rates of foreign tele-
grams by as much as twenty times,
and that this has been done with the
express purpose of placing a curb on
the communications of the Indian
Consulate-General with India;

(b) whether Government of India
made any protest to the Chinese Gov-
ernment in the matter; and

(e) if so, what has been
reaction to the same?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Yes, by about
12 times from 1-9-1962. A statement
showing the rates as obtaining prior
to 1-9-1962 and from 1-9-1962 is plac-
ed on the Table of the House. 1t is
probable that the intentionl of the
Chinese authorities in increasing the
rates of telegrams from Tibet to
India was to place a further curb on
the communications of the Indian
Consulate General at Lhasa with
India. [See Appendix I, annexure
No. 6].

China's

(b) and (¢). No protest in this mat-
ter has been lodged with the Chinese
Government as reciprocal measures
have been taken by us. The tele-
graph rates to Tibet have been in=-
creased from 1st November, 1962 and
brought on par with the prevailing
rates for China
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Dr. L. M. Singhvi: What is the
nature and extent of the increase
effected by the Indian side for tele-
grams to Tibet or China? The Deputy
Minister said that we have also in-
creased the rate.

Mr. Speaker: He said they have
been brought on par. Next question.

Iduky Hydro-Eleciric Project

+
( 8hri Vasudevan Nair:
| Shri A. K. Gopalan;
| Shri P. Kunhan:
| Shri M. K. Eumaran:
Shri Warior:
l Shri Manyangadan:

Will the Minister of Irrigation and
Power be pleased to state:

*36.

(a) whether Governmemt have
completed the survey of the Iduky
Hydro-Electric Project in Kerala;

(b) it so, whether the Project re-
port has been finalised; and

(c) when the work on the Project
ig likely to begin?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). Yes, Sir.

(c) Work will commence after the
scheme is cleared by the Advisory
Committee on Irrigation, Flood Con-
trol and Power Projects, and approv-
ed by the Planning Commission.

Shri Vasndevan Nair: May I know
the amount of foreign exchange need-
ed for the implementation of this pro-
ject and whether the Government
have taken up this problem with any
other foreign Government so that we
can have this project speedily taken
up?

Shri Alagesan: A sum of Rs. 300
lakhs has been provided for the pur-
pose of this scheme in the third Plan.
I do not have the foreign exchange
figure.

Shri Vasaudevan Nair: May I know

whether there is any outstanding dis-
pute about the diversion of water
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from this river and, if so, when a final
decision on this question will be
taken?

Shri Alagesan: The Madras Govern=
ment wanted a certain amount of
water to be diverted for irrigation
purposes in one of the districts of
Madras. This was examined in the
CWPC and it was found that it was
not a very economical proposition.
After that, they have made another
proposal without any detriment to the
quantum of water that will be avail-
able for Kerala. All that has been
taken into account for this project in
Kerala.

Shri Priva Gupta: May I know if -
the total electric load required Ly the
railways fa'ling within the jurisdice-
tion of this project in Kerala has been
put forward before the Government
to be supplied by the Irrigation and
Power Ministry?

Shri Alagesan: I am not able to say
whether the railways propose to elec-
trity any of their lines in this area.
But at the end of the third Plan, we
shall have enough power in Kerala
and even if any new demand is made,
it would be possible to meet it

Shri Priya Gupta: My question has
not been answered.

Mr. Speaker: He says he is not able
to answer it,

Shri A. K. Gopalan: May I know
whether thought ha: bren given  to
the question of rchabilitating those
peasant settlers who are in the catch-
ment area?

Shri Alagesan: Yes Sir. I do not
think there are many that will have
to be removed from this area, because
it is mostly in the mountainous re-
gion; it is not a very thickly populat-
ed region. But such of those as would
be affected would be certainly rehabi-
litated.

Shri Vasudevan Nair: May I know
whether it is not a fact that the ex-
perts who have prepared this oroject
report have categorically stated that
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there would be no water to be spared
for other purposes in this river?

Shri Alagesan: There is difference
of opinion. The CWPC board think
that there will not be that amount of
water in excess as the Madras Gov-
ernment think there will be.

Shri Priya Gupta: May I know whe-
ther the railway administration, on
the basis of their power requirements,
have put an indent on the Irrigation
Ministry?

Mr. Speaker: He said that so far
they have not given any indent. Any
other question? i

Shri Priya Gupta: May I know whe-
ther the supply to the railway has
already been taken into account?

Mr, Speaker; When they put up
their indent, that wou!d be taken into
account

Shri Konhan: May 1 know whether
the scheme has been subm:tted tv the
Planning Commission for approval?

Shri Alagesan: Tha! was my main
answer. It is yet to be approved by
the Advisory. Committea and the
Planning Commission,

Power Supply Failures in Delhi

+
Shri Yashpal Singh:
Shri REam Ratan Gupta:
| Shri Rameshwar Tantia:
| Shri Surendra Pal Singh:
| Shri 5. M. Banerjee:
Shri Daji;
| Shri Subodh Hansda:
Dr. P. N. Ehan:
J Shri S. C. Samanta:
*37.7) Shri N. R. Laskar:
Shrimati Savitri Nigam:
] Shri P. R. Chakraverti:
Shri Nambiar:
‘ Shrimati Maimoona Sultan:
Shri Bhagwat Jha Aszad:
Shri M. L. Dwivedi:
Shri Basumatari:
| Shri Bagri:
| Shri Shree Narayan Das:

Will the Minister of Irrigation and
Power be pleased to state:
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(a) whether the Committee appoin-
ted by the Central Government unuer
the Chairmanship of Shri 8. S. Kumar,
in December last year to enguire inlo
the power failures in Delh: has sub-
mitted its report;

(b) if so, the details thereof; and

(e) the action taken thereuu?

The Minister of State in the Minis-
try of Irrigation ang Power (Shii
Alagesan): (a) Yes, Sir.

(b) A statement showing the
major recommendations c¢f the Corm-
mittec ig laid on the Table of the
House. [See Appendix I, annexure
No. 7].

(¢) The report is being examineld in
consultation with the Delli Adminis-
tration, the Municipal Corporaiion au=
thorities, and the Ministries concern-
ed

stogmare feg: = § oW
wFar g ¥ faa At sq@Er ag
T WL F H ;T FAT &Y 0F P

Mr. Speaker: How many officers
l.ave been found guilty and what
punishment has been given to them?

Shri Alagesan: There is no ques-
tion of finding anybody guilty. The
committee refers to various lapses on
the part of the DESU and the Punjab
State Flectricity Board. These are
all under examination now.

Shri S, M. Banerjee; May I know
whether the report of this committee
will be laid on the Table of the
House?

Shri Alagesan: We have laid copies
of this report in the library,

Mr. Speaker: The hon. Minister will
kindly sit down as soon as he has
finished his answer. There iz a pause
and I am just looking to him whether
he wants to say anything more.

Shri Daji: The hon. Minister said
that the report is being considered in
consultation with the Delhi Adminis-
tration. May I know what steps have
been taken to see that the immediate
dangers pointed out by the report are
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aot repeated, so that we are assured
of continuous power supply in Delhi?

Shri Alagesan: As far as the pre-
sent position is concerned, we are
able to draw roughly about 50,000
kilowatt power from Punjab. DESU
are also generating sufficient power
from their generating plant. So there
is no question now. But all the pre-
cautions and the steps that this com-
mittee has recommended we propose
to take im consultation with warious
authorities,

e feg: & 73 q@T
argaT g fF w7 fr f9asr smr w=ar
q1 ITRT TAFEEAT I faT O ar
faras™ aorg 4 fawely =y ®elyr gav
) &7 FaT gy & g ?

Mr. Speaker: The hon. Member
wants to know why action has not
beeny taken against those who have
been found at fault or to have com-
mitted lapses.

Shri Alagesan: It is too early to
say, Sir; but that is also under con-
sideration.

Shri Surendra Pal Singh: May I
know whether all the recommenda-
tivns made by this Enquiry Commit-
tee have met with the Government's
approval?

Shri Alagesan; Yes, Sir; we are
considering them and the conclusions
have been arrived at after delibera-
tion of the Committee, and we would
like to go into every one of them,

Shri D. C. Sharma: Since this mat-
ter is very urgent, may I know how
long it will take the Government to
put into action all the recommenda-
tions that have been made by this
Committee?

Shri Alagesan: Already certain re-
commendations have been given effect
to and certain others are under con-
gideration. For instance, one of the
recommendations is the establishment
of a Control Board for the execution
of a scheme for the establishment of

NOVEMBER 9, 1962 Oral Answers 236

three units of thermal plants. That
Control Board has been set up.

Shri Tridib Kumar Chaudhuri:
There were two other Committees, the
Damle Committee and the Dharma
Vira Committee:

Mr. Speaker: That is coming next,

Shri M, L. Dwivedl: In the state-
ment it is said that the Delhi Admin-
istration should take over the work
in, respect of enforcement of the
power control measures under its
direct charge. May 1 know what ac-
tion has been taken on this?

Shri Alagesan: That is also under
consideration.

st ®g I F T A1gar § F
faseft & fAoell 71 FoURA qQEH @
forq EHOAT 7 W A1 AIG A A
av & oz 7 afz gf, @ saE
sy T §

Shri Alagesan: I have said that we
are going to establish three units.

Shri Harish Chandra Mathur: This
Coummittee has made certain categon-
cal recommendations. One important
recommendation is that the entire
organisational set-up as it is is abso-
lutely rotten and is not in a position
to deliver the goods. Even in spite
of this emergency......

Mr. Speaker: Order, order. Is he go-
ing to make a speech now?

Shri Harish Chandra Mathur: No,
Sir: 1 am not going to make a speech.

Mr, Speaker:
question.

Shri Harish Chandra Mathur: May
1 know whether in this emergency
also we are going to continue like
this and take all this time or do Gov-
ernment propose to take immediate
steps? Has the Government formu=-
lated any conclusions on this import-
ant point?

He should put the

' Shri Alagesan: That is very much
under our consideration.
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Manning of Railway Crossings

: +

[ Shri S, M. Banerjee:

| Shri Surendra Pal Singh:
*38.{ Shri P. C. Borooah:

| Shri Vasudevan Nair:

| Shri P. K. Deo:

Will the Minister of Railways be
pleased to state:

(a) whether , State Governments
have now agreed to take responsibi-
lity of manning the unmanned rail-
‘way crossings;

(b) whether Central assistance will
be made available to them; and

(c) the number of railway crossings
to be manned?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawasz
Khan): (a) to (¢). As a result of a
review carried out by the Railways,
it has been assessed that roughly 1200
out of a tota] of 19,000 unmanned
level crossings on the Indian Railways
need manning on account of increase
mostly in road traffic and partly in
rail traffic. The Minister for Railways
has addressed the Chief Ministers of
all States requesting them to agree to
share the costs of manning these level
crossings on a 50:50 basis. So far
Madhya Pradesh State Government
has agreed to these proposals and ex-
pressed its willingness to share half
cf the capital as well as recurring
cost of manning 102 level crossings in
that State. Replies from other State
Governments are awaited.

Shri S. M. Banerjee: I want to
know how the Government could
assess the number to be 1,200 out of
19,0007 What is the basis of the
assessment? Is it the road traffic or
what?

Shri Shahnawaz EKhan: It is the in-
tensity of traffic that passes over
those level crossings.

Shri 8. M. Banerjee: May I know
when the communication was addres-
sed to the State Governments and
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whether they have been reminded to
do the needfu] at an early date?

Shri Shahnawaz EKhan: We have
written to them. We will give them
some time to think over it and then
remind them if necessary.

Shri §, M. Banerjee: When did you
write to them?

Shri Shahnawaz Khan: The letter
was addressed in September.

Shri Surendra Pal Singh: May I
know if any of these level crossings
have been manned already or not or
whether the whole issue is still under
consideration?

Shri Shahnawaz Khan: Some of
them have been manned.

Shri Surendra Pal Singh: How
many?

Shri Shahnawaz Khan. We do not
know the exact number.

Shrimati Savitri Nigam: Just now
the hon. Minister has stated that
those crossings where the traffic is
very much have been taken up first
What is the criterion and how has this
been known that some pf the raiiway
crossings have more traffic than the
others?

Shri Shahnawaz Khan: We sent
people to carry out a survey and it is
on their report that we have come to
this conclusion

Shri P. C. Borooah: May I know
whether the Government is aware of
a bus-train collision in Gauhati some
time on the 21st September in which
eight or ten people died instantane-
ously and some 15 or 16 persons were
injured, whether that level cressing
was an unmanned one and whether
there is a proposal to make that a
manned one?

Shri Shahnawaz Khan: We are
aware of that accident We have
written to the State Government ask-
ing them whether they would like
that to be manned and whether they
would share the expenses,
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Shri Indrajit Gupta: What is the
ultimate fate of the 'proposal which
has been made to the State Govern-
ments thati they should post police-
men on either side of the unmanned
level crossings to regulate the traffic?

Shri Shahnawaz Khan; We are
awaiting their reaction.

Shri Man Sinh P, Patel: If the res-
pective State Governments agree to
the proposal of meeting 50 per cent
of the cost what will be the total time
taken for manning all the level cros-
sings in the different States?

Shri Shahnawaz Ehan: For the 1200
level crossings that we have recom-
mended for manning it will not take
a long time if the State Governments
agree to the proposal.

Shri A. P Jain: I understood the
hon. Minister to say that there was a
proposal to post constables at the un-
manned railway crossings nd that
that proposal had been referred to the
State Governments. The whole ob-
ject of having unmanned railway
crossings is to save expenditure. Seo,
what ig the sense in referring the pro-
posal to the State. Governments? Is
the practice being followed anywhere
else in the world?

The Minister of Railways (Shri
Swaran Singh): I think that there
has been a little confusion on that
score. It was a proposal to request
the State Governments to post con-
stables at certain manned level cros-
sings because it was found that al-
though the gate was shut against road
traffic certain truck and bus owners
crashed against the gate and caused
certain accidents. So, it was consider-
ed that as an additional precaution it
wou'd be necessary to post constubles
to enforcz discipline, My hon. friend
is quite correct in suggesting that
posting a constable at an unmanned
level crossing will not go far to solve
the difficulty which is before us.

L]

Shri Hari Vishno Eamath: Is the
hon. Minister aware that when the
question was raised in the last Ses-
mion & suggestion was made by the
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hon. Speaker that the traffic should
be made automatically to stop, look
and proceed, and that the hon
Deputy Minister promised then that
that matter also, that is, the sugges-
tion, will be referred to the State
Governments? Hag that been done? It

.:;_ a very fine suggestion of yours,
1T,

Shri Swaran Singh: We have al-
ready addressed the State Govern-
‘ments in this matter and it is hoped
that they would put those signs soon.

fr g #17 &1 7w § fir 9 feurdiie
St I ¥ FOST wwAr dar A g,
ws Sl 9T A 9T ar e
&5 g gEd fay s awerd A
formar & 7 7w T F W oo A
g 7 99 aF w7 g 71 feadr
qTEaw ...

wEW  RERW gy, WiEw |
Next question,

D. V. C.

o+
Dr, P. N. Khan:
39 J’Shri Subodh Hansda:
* Shri S. C. Samanta:
|_ Shri N. R. Laskar:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
Damodar Valley Corporation has not
been able to supply even fifty per cent
of irrigation water to the commanded
area this year;

(b) if so, the reasons therefor; and

(c) what steps Government propose
to take so that such things may not
be repeated -in future?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No, Sir. The D.V.C.
have created an irrigation potential
of 919 lakh acres.

(b) and (c). Do not arise,
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Dr. P. N, Ehan: May 1 know
what was the water supply position
in the previous years?

Shri Alagesan: An extent of 6
Yakh acres was irrigated in 1961.

Shri Subodh Hansda: In reply to
part (a) of thé question, the Minister
said No. If it is a fact, may I know
whether the Government is aware
of the fact that for the last few years
the Government have not been able
to realise water taxation from the
agriculturists?

Shri Alagesan: The arrangement
is, the D.V.C. will make bulk sup-
plies. The West Bengal Government
will]l take it and distribute it to the
ryots. That is the arrangement, The
bills will have to be paid by the West
Bengal Government. The West Bengal
Government will collect from the
ryots. The D.V.C. has sent the bills
to the West Bengal Government. They
have not yet paid. That does not
mean that water has not been let in.
As 1 said, in 1961 an exfent of 6 lakh
acres was irrigated.

Mr, Speaker: I have still that
grouse that the hon. Minister does
have a pause between the conclusion
of his answer and his resuming his
seat.

Shri S. C. Samanta: In 1961-62,
there was a set-back. That is, in two
places, the D.V.C. canal broke down.
It was settled that the blocks should
be reduced to 150 acres each. May

I know whether that thing has been -

taken up ang irrigation work done?

Shri Alagesan: As I said, we had
a recent meeting alsp as to how the
water should be utilised. The D.V.C.
and the West Bengal Government
were asked to co-ordinate their ef-
forts. That is, the D.V.C. wil] inform
the West Bengal Government as to
what areas they wil] take their water
courses to and the West Bengal Gov-
ernment will make the field channel
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That was the arrangement that we
have arrived at. I think that will
work satisfactorily.

&t YA  F e AR g R
T AT & @9 # 5 T O HT
TURT & A1 Aq@r 7

Mr. Speaker: Any proposal to re-
duce the expenditure?

Shri Alagesan: HReduce the expen-
diture on what?

Mr, Speaker: On the project

Shri Alagesan: The project has
been completed. It is supplying
water, .

Shrimati Renu Chakravartty: May
I know whether it is a fact that dur-
ing the dry month of June this year,
the amount of water which was de-
manded by the West Bengal Govern-
ment could not be supplied by the
D.V.C. at that ecritical juncture, in
the month of June? )

Shri Alagesan: I am not aware of
any such thingh. I shall make en-
quiries,

Mr, Speaker: Next question.

International Rice Commission

+
( Shri P. C_ Borooah:
“-lU.{ Shri R. G. Dubey:
| Shri Warior:

Will the Minister of Food and Agri-
cultere be pleased to state:

(a) whether India participatad in
the eighth session of the International
Rice Commission which was held in
Kuala Lumpur, in the middle of Sep-
tember;

(b) if so, what specific proposals, if
any, were sponsored by the Indian
delegation and with what results?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes, Sir.

(b) A statement is laid on the Table
of the House. [See Appendix I
annexure 8.]
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Shri P. C, Borcoah: May 1 know
what action has been taken tp im-
plement the recommendations of this
Commission?

Dr, Ram Subhag Singh: Virtually,
last month this conference of the In-
ternational Rice Commission ended.
We have been constantly applying
our mind how best tp implement the
recommendations made by the Com-
mission. Yesterday also we held a
meeting to do that.

Shri P. C, Borooah: May I know
whether any ways and means were
found to obtain scientific equipment
for the field and also for the labora-
tory for rice cultivation?

Dr. Ram Subhag Singh: Yes. That
is what I said. Yesterday also we
gave thought to that problem,

Shri R. G, Dubey: There are
various recommendations made by
the Rice Commission. One of the
recommendations refers to wvarious
types of assistance. May I know
what concrete steps have been taken
under recommendation No. 7 to re-
ceive assistance?

Dr. Ram Suobhag Singh: Recom-
mendation No. 7 says,

“F.A.0. should continue to ex-
plore the possibilities of supply-
ing to member countries fertili-
serg and agricultural chemicals
such as insecticides...... ete.

We have approached the F.A.O. Here
also, we have been trying our best
to meet the situation.

s R AEA § T W SO Y
fawfad == 7 & &, s 97 &
wETEr i F9 A fawfar & 7

o TW Tt Ty @ gl
AT g FY A ger fawtE & §
¥ Tz 9T W@ @ &, A
geET 3T HT 9@ A |

Shri Bhagwat Jha Azad: May I
know whether as a result of the em-
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phasis given by the Government of
India .on 'increased assistance, there
has been any increase in the assis-
tance during the current year as com-
pared with that in the previous year?

Dr. Ram Subhag Singh: Actually,
as I said in reply to the first supple=-
mentary question, the' meeting of this
Commission ended virtually in the
beginning of last month, and we are
thinking over it, and we shall imple-
ment the thing as best as possible.

Dr. L, M. Singhvi: The statement
laid on the Table of the House says
that reports should be invited from
member countries on the form, time
and method of application of ferti-
liser based on N.P. and K. May 1
know whether the report from our
country has been submitted to the
International Rice Commission?

Dr, Ram Subhag Singh: Yes We
made our point of view felt there at
the Commission meeting, and if the
hon. Member wants, I shall give a
copy to him.

=t @E: g7 foFaeer F1 sfeaiiz
F F A% WATEA 7 AT wT @9
F FT R & 7
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Fraffaa w0 & fog gu o= fawro
F W =W W TE@T ATF 99 AT
weg q7g AT S G% |

Shri Shivananjappa: May I know
the names of the countries that par-
ticipated, and the conclusions arriv-
ed at?

Dr. Ram Subhag Singh: Represen-
tatives of about 22 countries were
supposed to participate in that con-
ference, but actually only 14 sent
their representatives, I can give
the names to the hon, Member later.
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Ganga Barrage at Farakka

+
Shr; Subodh Hansda:
Shri S. C. Samanta:
Shri N, R. Laskar:
*41. / Shri M. L. Dwivedi:
| Shri 5. M. Banerjee:
| Shri Daji:
| Shri P. E. Deo:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
proposed site for construction of the
Ganga barrage at Farakka has been
shifted to one mile below down
stream;

(b) if so, the disadvantages faced at
the first point;

(c) whether by change there will be
any financial deviation; and

(d) progress made upto-date in the
construction of this barrage?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (c). Based on the
results of detailed model studies, the
location of the barrage has been final-
ly fixed, with the concurrence of the
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Technical Advisory Committge for, the.
Farakka Barrage Project, at ,g_uie"
about one mile below Farakka. The
question of having shifted the barrage
location does not .arise as it had not
been fixed earlier.

(d) Progress beyond that reported
in reply to Unstarred Question No. 823
on 8th May, 1862 has been on con-
struction of gquarters etc. Apprecia-
ble progress on riverain works can
only be made in the working season
commencing in November,

Shri Subodh Hamnsda: In view of the
fact that there is a change in the site
of the project, may I know whether
there is any change in the plan of the
project?

Shri Alagesan: As I said before,
there was no earlier fixation of any
site. The project stands as it was.

Shri Subodh Hansda: May I know
whether it is a fact that this project
is going to be delayed for want of
men and material?

Shri Alagesan: 1 do not think so.

Shri 8. C. Samanta: With reference
to part (d) of the question, may I
know whether the township for the
labour and the staff has been started
to be constructed?

Shri Alagesan: Yes, the township
is under construction.

Shrimati Renuka Ray: Is the hon.
Minister aware that the assurance he
gave on the spot to the people whose
land has been acquired for the new
alignment, to the effect that adeqguate
and quick compensation for the land
and crops would be paid and that al-
ternative home-stead lands would be
given, has not yet been honoured, and
if so, what is he doing about it?

Shri Alagesan: It is true that rep-
resentations were made, and we
agreed to do those things. I hope that
the West Bengal Government will do
those things. I shall also look into
the matter.
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The Deputy Minister in the Minis-
try of Railways (Shri §. V. Rama-
swamy): (a) to (¢). The Railway
Accidents Committee is, at present,
engaged in finalising its Interim Re-
port a copy of which will be laid on
the Table of the House as soon as it
is submitted to the Government

STt WER TAT ¢ IH FHST R AT
g F1 7E O HR orfEe I A #E
faarz st Wi foqiE 7 H
farife #r 2 7

Shri S. V., Ramaswamy: There is
no date fixed for submission of the
report.

Mr. Speaker: When was it appoint-
ad?
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The Minister of Railwayg (Shri
Swaran Singh): This was towards
the end of 1961

oW T ofh, ¥ ST
qrear § & 917 & 1@ FAE &7 wqrAr
g & WT guzamd ¥ et e
wg g !

Shri S, V. Ramaswamy: The mere
appointment of the Commmittee can-
not lead to that result

Shri Bhagwat Jha Aszad: Has the
Commission submitted any interim
report suggesting immediate remedial
measures against accients?

Shr S. V. Ramaswamy: Perhape
we will have to await the interim re-
port,

Shri Jalpal Singh: Last session
Shri Morarka asked & question about
the remuneration of members of this
Committee and he insinuated that
they were getting Rs, 100 per day.
Shri Shahnawaz Khan then said that
they would have to find out. May
ve know the facts as they are?

Shri 5. V. Ramaswamy: That would
not arise out of this question. It is
a separate question.

Shri Speaker: Cap the hon. Minis-
ter say what they are getting?

Shri S, V. Ramaswamy: Not off-
hand,

Shri Hari Vishnu Kamath: On a
point of order. When the matter
came up last session and you pressed
for an answer, the Minister shilly-
shallied. Are two months not enough
to get this information?

Mr. Speaker: ] have pressed evem
today.

Shri Hari Vishnu Kamath: How
long will the pressure go on? Two
months are not enough to find out a
simple fact,

Mr. Speaker: Order, order. The
answer to the question might be got
and given to the House.
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Shri Swaran Singil: We will give
that information tomorrow.

Mr. Speaker: Tomorrow it will be
given. '

Shrij Jaipal Singh: May I in fair-
ness to 'myself say that I am a mem-
ber of this Railway Accidents Ingquiry
Committee? 1 can certainly assure
ihe House that for the hard work I
have put in—and there is also an-
other Member of Parliament from the
other House on. the Committee—lI
have not received Rs. 100 a day,

Shri Ranga: Why is it that on
such an important question as this no
date has been fixed for the submis-
=ion of the report when usually in the
case of such Commissions that has
been the practice?

Shri S. V Ramaswamy: The work
is  enormous. The reports of the
Government Inspector of Railways
have gct to be thoroughly examined,
witnesses have ‘to be called; ques-
tionnaires have been issued and re-
plies thereto have to be examined and
analysed. All these take time,

Shri Hari Vishnu Kamath: Put it
on a war footing.

Shri Ranga: Are we to wait for
the report until the war emergency is
cver?

Shri S. V. Ramaswamy: All T can
ray is that we are working hard at it

st wTEAT ;& A TEan g
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!ftﬂifaasﬁm%ﬁwﬁ-
wifedi #Y & St § 99 ¥ 3@ a9 w+w
Mo @ ¢ & ffaag &
TFIEzg & qFEm A 9w |

Shri S, M. Banerjee: During the
course of the discussion on railway
#ccidents in the last session, the hon.
Minister assured us that every step
will be taken to expedite the submis-
sion of the report. What are the dif-
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ficulties due to which not even In-
terim suggestions have been made?

Shri § V. Ramaswamy: I have
stated the difficulties. An interim re-
port iz expected by December this
year.

Shri Priya Gupta: May I know if
it would be convenient to place the
actuai proceedings of the enquiry
held by the department instead of
sending the synopsis by the Govern-
ment I[nspector of Railwayg and the
Commissioner for Railway Safety for
better facilities of judging what are
the roit cruses of accidents, that is, to
find out how and why they occur?

Shri 8. V. Ramaswamy: That is
not the norma] procedure. What has
been promised is to place the interim
report on the Table of the House,

Shri P. C. Borooah: May 1 know
whether the report is to be prepared
on the basis of a study of major acci-
dents, and if so, the accidents of what
period will be taken into considera-
tion?

Shri S. V. Ramaswamy: The reports
of the Government Inspector of Rail-
ways for the past five years have been
taken into consideration for purposes
of the interim report.

Shri Tulsidas Jadhav: May 1 know
the names of the members of this
committee?

Shri S. V Ramaswamy: They are
ali well known, but I shall repeat
ttem. Dr. Hriday Nath Kunzru
(Chairman), Shri Satya Charan Shas-
tri, Skri Jaipal Singh, Shri N. R. M.
Swamy, Shri T. B, Vittal Rao (Mems-
bers and ex-Members of Parliament),
Shri J. N. Nanda, Retired General
Manager, ex-Nizam State Railway,
Shri Dev Dutt, Retired Chief Govern=
ment Inspector of Railways, and Shri
P. C. Shukla, Deputy Director, Trans=
port, Railway Board, Secretary of the
Committee.
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Shri S, M. Banerjee: May 1 know
whether any assurance has been given
by the association of grain dealers
that they will not increase the prices

and that they will help the Govern-
ment try to keep the prices in check?

Shri S. K. Patil: 1 have got hun-
dreds of letters and wires from these
associations that during the time of
emergency not only will they not in-
crease prices but they will not make
any profit at all.

Shri Uma Nath: The hon. Minis-
ter has stated that the abolition of
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food zones for rice was receiving at-
tention. Has any  decision been
taken?

Shri S. K. Patil: I do not think
that emergency is just the time to
take decisions of that type.

Shrimati Savitri Nigam: In these
fair price shops which are going to be
opened are things like gram ete., go-
ing to be sold or only wheat will be
sold?

Shri S, K. Patil: Naturally all the
things that are sold by the grocery
shops.

Shri P. R. Patel: In the present
crisis prices may be checked. But I
want to know whether Government
has made any enquiries to see whe-
ther the present prices are remune-
rative, whether they are more and if
50 by what per cent whether they are
less and if so by how many per cent?

Shri S. K. Patil: If the fear is that
the farmer is going to suffer by the
regulation of the price, it is unfound-
ed because we shall see that the far-
mer will not suffer; on the contrary
the farmers will get a little more than
what they have been getting.

Shri Surendranath Dwivedy: May I
know whether the Government has
ascertained what has been the effect
of the steps that have been taken and
whether they have been able to stop
the upward trend of prices in Orissa?

Shri S. K. Patil: Orissa is in a little
unfortunate position just now because
of floods, drought, etc. Special mea-
sures are being taken. The Chief
Minister was here only two or three
days back and we are having another
meeting in three or four days. Every-
thing is done to rush stocks to Orissa
%0 that the prices stabilise there.

Shri Sonavane: In calculating the
increase in foodgrains price, is ae-
count taken only of the wholesale
price? Consumers purchase their re-
quirements from the rtailers. Is there
any prooosal to calculate the prices at
the retailers’ end?
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Shri 8. K, Patil: Of course. The
consumer is concerned with the re-
tailer and not the wholesaler and
therefore every retailer will have to
mark the price at which things are
sold; that would be made obligatory.
Those prices will be fixed by the
Government in consideration of all
the factors involved in each case.

st amerE g wrag aw g fe oy
g 20 & O o9 ¥ A9 ¥ 997 @ha
AT 9T, TE FT EH L8 T A @AY
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Tl & Iga suTEr F-AEEA wE @
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% faws g &0 @ oweE A@
T 8 |
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Famar & = fagrat ¥ Fa1 Tfam 4t
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4Shri Koya: Shortage of wagons is
said to be one of the reasons for the
rise in prices in the deficit areas.
May I know what arrangements the
Government have made to meet this
situation?

Shri S. K, Patil: Everything is being
done. So far as the war zone is con-
cerned, you know that is made on &
war footing. So far as other things
are concerned, I think the foodgrains
will have priority.

Shri Sham Lal Saraf: May I know
whether the Government have con-
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templated the relaxation of controls
in the food zones, especially in the
rice zone?

Shri 8. K. Patil: The question of
relaxation will largely depend upon
how the situation develops from day
to day, because, we are watching it
every day as to what happens. If a
favourable situation arises, then sure-
ly those would be relaxed.

st fyeg aw: fafeT w3
T @ fs T W ¥ e R
AR g 8, Afew w7y aF gW S
AT, S FEAr A 2, 99 & fyade,
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fafaret wEey WEEE T & oF A9
w01 fF it ®1 wriw F fau "€
T 9TEd a1 SifkerEtar d7 % fag
T " AET—aE fFw ¥ e %
feg 7@ wer wmea ?
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fear =g
Shri Malaichami: May I know the-
names of commodities for which re-

gulated markets have been establish-
ed?

Shri Shinde: There are different re-
gulations in different States about
the regulated commodities, but main-
ly, the foodgrains like rice and wheat
are regulated by the markets.
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Medicines with Thalidomide

+
[ Shri Eswara Reddy:
Shri P, K. Deo:
Shri Dinem Bhattacharya:
Shri Bibhoti Mishra:
Shrimati Savitri Nigam:
44 { Shri Mohan Swarup:
Shri Nambiar:
Shri Daji:
Shri S. M. Banerjee:
| Shri Joti Saroop:

Will the Minister of Health be
Pleased to state:
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(a) whether a large number of
medicines containing thalidomide im
different forms are being manufactur-
ed and marketed in the country; and

(b) if so, what steps have been
taken by Government to stop the
manufacture and sale of this danger-
ous drug in any form?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
Investigations made by Government
of India have revealed that neither
thalidomide under any name nor pre-
parations containing thalidomide are
available in the country.

(b) Does not arise. However, the
Drugs Standard Control Officers at the
ports have been instructed to apprise
the Customs authorities to be on the
look out for stray import of this drug
as part of personal baggage and to
advise such passengers to refrain
from using it

Shri Hari Vishnu Kamath: Apart
from the question of this particular
drug, thalidomide, is there any organi-
sation or machinery to have a pre-
gsale check, analysis or examination,
of drugs and medicines manufactured
in the public and private sector in-
dustries, before their sale in the
market?

Dr. D. S, Raju: Yes, Sir; we have
got a verv big organisation. There
are drug control inspectors all over
the country,

Shri Hari Vishnu Kamath: Inspec-
tors cannot analyse and check the
drugs. 1 want your protection, Mr.
Speaker. The answer is quite wide
of the mark. Have they got any
machinery to analyse and check the
drugs? They have no scientists to
analyse them. The senior Ministry
may answer, Sir.

Dr. D. S. Raju: The drug control
inspectors collect samples and send
them to laboratories where the drugs
are checked and analysed.
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Shri Hari Vishno Eamath: Who
does that?

Dr. D. S, Raju: The laboratory tech-
nicians and experts.

The Minister of Health (Dr. Sushila
Nayar): May I add to what my col-
league has stated? The hon. Mem-
ber probably refers to imported drugs.

Shri Harj Vishna Kamath: No; I am
referring to drugs manufactured here
ia India.

Dr. Sushila Nayar: For the imported
drugs.... 4

Mr, Speaker: He does not refer to
imported drugs.

Dr. Sushila Nayar: Let me explain,
Sir,. For the imported drugs, the
Government of India is responsible.
.Samples are taken and checked, So
far as the drugs within the country
are concerned, which are being manu-
factured here, my colleague has al-
ready stated that samples are regular-
ly taken and they are tested and
checked. I cannot say that
each and every bateh of drugs
that is being produced is checked.
But random checking is being done.
Tt is being analvsed and the enforce-
ment of the provisions of the Drugs
Control Act is carried out as far as
“possible.

Shri Daji: Has the attention of
Government been drawn to the fact
that though thalidomide is not open
for sale, there are drugs with similar
constituents which are on sale and if
s0, may 1 know what steps have been
taken to prohibit them?

Dr. D. S. Raju: There are three
-drugs in the market with composi-
tion which is somewhat similar to
thalidomide. ...

Some Hon. Members: Not audible.

Mr. Speaker: The health minister
should speak with greater vigour.
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Dr, D. S. Raju: There are three
drugs in the market with composition
which is somewhat similar to thalido-
mide. They are doridon, megimide
any hygroton. But their chemical
composition is not identical with tha-
lidomide. None of these contains the
two radicules of thalidomide but only
one of the radicules. Naturally the
therapeutic effects wary.

Shri Thirumala Rao: Does the Minis-
try exercise any control over issuing
licences for the import of this drug
and if so, what manner of control is
it?

Dr, Sushila Nayar: The licences are
issued in consultation with the Drugs
Controller of India.

Threat of Plague in the Country

Shri V1$am Prasad:
fShri Bhagwat Jha Azad:
| Shri Rameshwar Tantia:

Shri P. Kunhan:

*45. { Shri Nambiar
| Shri Subodh Hansda:
| Shrj Narendra Singh
| Mahida:

Shri D. N. Tiwary:
| Shri Balmiki:

Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that the
Director General of Health Services
cautioned the 15th Regional Commit-
tee of W.HO. at its session held in
New Delhi in September, 1962 that
plague was on the increase in Andhra
Pradesh, Madras and Mysore States;

(b) if so, whether Government have
given any warning to the people of
these States of this danger; and

(c) what further steps are being
taken to prevent its spread to other
States?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
and (b). Yes, Sir.

(c) ‘The following further steps
have been taken to prevent its spread
to other States:

(1) Cyanofumigation.
(2) Insecticidal spraying.
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(3) Anti-Plague Inoculations.
(4) Treatment of cases.

(5) Investigations.

(6) Health Education.

The Governments of Mysore,
Madras and Andhra Pradesh have also
been advised to work in collaboration
and to take intensified action to stamp
out plague foci in those States.

Price of Sugar

+
{ Shri Umanath:
*46. { Shri S. M. Banerjee:
| Shrimati Savitri Nigam:

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether it is a fact that price of
suegar showed an upward trend in
some of the States in September. 1962;

(b) if so, to what extent;

(c) the steps taken by Government
to check the same; and

{d) the additional quantitv of sugar,
it anv, released for different States”

The Parliamentary Secretary to the
Minmister of Food and Agriculture
(Shri Shinde): (a) and (b). Yes, Sir.
There was a small rise in prices.

fey and (d). A special release of
82,000 metric tons was given on 5th
September and another release of 2.5
lakh metric tons was given on 14th
September, 1962.

Shri Umanath: May I know whether
after the issue of this stock prices
have come down and if so to what
extent and also the States in which
this has been released?

Shri Shinde: The prices have come
down by between Re. 1 to Rs. 2 per
maund. That means the entire differ-
ence has been wiped out now and the
present prices prevailing in different
State: are more or less on a level
prevailing at the time of control,

Umanath: May I  know
States where these stocks have been
Teleased?

1984 (Aj) LSD—2.
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Shri Shimde: This is the position
practically in all the States except
some pockets in the country.

Shrimati Savitri Nigam: Is the hon.
Minister aware that the retail prices
in some of the States, especially in
some of the towns of Uttar Pradesh,
have been increased by two annas per
seer?

Shri Shinde: According to the in-
formation available with the Govern-
ment, at present, at least in the month
of October, this has not been the state
of affairs.

India’s Best Village

+
Shri Shree Narayan Das:
*47. < Shri Bibhuti Mishra:
| Shri Dasaratha Deb:

Will the Minister of Community
Development, Panchayati Raj and
Cooperation be pleased to state:

(a) whether there was any nation-
wide competition for adjudging India’s
best village during 1961-62;

(b) it so, the name and locality of
the best village so adjudged;

(c) what are the special features of
the said village which led to this re-
sult; and

(d) what prize has been given?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri
B. S, Murthy): (a) Yes, Sir.

(b) Village Sarsa, Block Fatehpur
Sikri, District Agra, Uttar Pradesh,

(c) The outstanding feature of this
village was that it achieved an aver-
age production of 39 mds. of wheat
per acre through effective production
planning, community effort and const-
ant follow up, The entire village was
covered with improved seed. The
percentage of overdues to the village
cooperative was nil.

(d) Rs. 5,000
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Shri Shree Narayan Das: May I
know what were the criteria laid
down for this competition?

Shri B, S. Mathy: The main criteri-
on is increase in production especiaily
on items like agriculture, irrigation,
co-operation, animal husbandry and
allied items.

Shri Shee Narayan Das: What was
the number of villages that were
taken into consideration?

Shri B. S, Murthy: The competit.on
is among all the States. Therefore,
one village from each State will be
competing at the national levei com-
petition.

it fefe e g el |
93w S & feaw T 4 A fEaa
TF 4 S aW-GF vew % § ¢ oA
& | 1T = g foe G S
F MiEl 7 FEEEE & e femn, 9w
9T {IFL A1 foraar &=t g ?

Shri B. S, Murthy: There is ao dif-
ference between package districts and
non-package districts. It is the State
that will select a certain village as the
best in the State and here, at the
Centre, we will adjudge the perfor-
mance of each village as recommend-
ed by each State,

Shri Bhagwat Jha Azad: May I
know whether it is a fact that the
second best village, which should
have been the first, was in Bihar and
it could not become first because
wrong fisures were given by the State
Government?

Shri B. S. Murthy: May I reguest
the hon. Member to lodge the com-
plaint with the State Government?

Shri Bhagwat Jha Azad: The point
is whether the Central Government is
fit and efficient to judge the statistics.

Shrimati Savitri Nigam: May I know
what prize was awarded to +hisz vil-
lage and whether this competition is
held annually or every six months?
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Shri B. 8. Murthy: I have already
said that the prize given was
Rs. 5,000 It is an annual competi-
tion.

" o wlo fI&& : & AT
arear § fF faefaw &1 @ #7 ®
foFar =g g ? wemET WEE 39O,
faore ) w9 w9 F feam msat
g ?

Shri B. S. Murthy: I do not think
there will be much expenditure be-
cause at the block level the block-
level people will do the thing, ai the
district level thce district officers will
do it and at tho State level the State
peopie will do it. We only iavite
certain panche; or sarpanches con-
cerned and for that very litlle monuy
is spent.

Shri Sham Lal Saraf: What was the
common driving force behind this
achievement; =was it a governmental
agency or a non-governmental agesoy?

Shri B. S
agency.

Shri K, €. Pant: May I know if the
success or failure of the family plan-
ning programme in the vii_Lu_,qr- was
also a criterion in determining the
best wvillage?

Shri B. S. Murthy: So far, family
planning has not been included as
one of the main items but the per-
sens who are there will also take Kiis
into consideration.

Murthy: Con:bined

Gulhati Commission Report

-

shri A. K. Gopalan:
Shri Jashvant Mehta:

| Shri P. Kunhan:
Shri P. K. Deo:
Shri Kolla Venkaiah:

| Shrimati Maimoona Sultan:
Shri P. R. Chakraverti:
Shri Mohsin:

| Shri B. D. Deshmukh:

48, Shri Shivaji Rao S.
Deshmukh:
| Shri Jedhe:
| Shri Rawandale:
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| Shri V. T. Patil:
| Shri J. S. Patil:
Shri Kisan Veer:
Shri Tulshidas Jadhav:
Shri D. N. Tiwary:

Shri Yashpal Singh:
, Shri Bishamchapder Seth:
| Shri Yallamanda Reddy:
L Shri Warior:

Will the Minister of Irrigation and
Power be pleased to state:

{a) whether Government have final-
ly considered the Gulhati Commission
report on the distribution of waters of
Krishna and Godavari rivers; and

(b) if so, when the report is likely
to be im;:l_emented'.’

The Minister of State in the Minis-
try of Irrigation and Power (Shri Ala-
gesan): (a) The report is still under
consideration of the Government,

(b) Does not arise.

Shri A. K. Gopalan: May [ know
whether any recommendations or
opinions from the concerned States
had been received? If so, what are
they?

Shri Alagesan: They have not yet
been received. We have sent copies
of the report to the concerned States,
We have not had their reaction so
far. We would have that soon.

Shri Narendra Singh Mahida: On a
peint of order, Sir. An hon. Deputy
Minister is knitting in the House. Is
it allowed?

Shri Frank Anthony: There is a
sub-committee going on.

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): If it is prohibited, I
will not do so.

Mr. Speaker: It must be something
in connection with the work of the
House and not any other thing.
Question Hour is over.
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Upper Silern Project

Shri Kolla Venkaiah:
Shri Y. D. Singh:
*49, { Shri P, Venkatasubbaiah:
| Shri P. K. Deo:

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 661 on
the 28th August, 1962 and state:

(a) whether the Chief Ministers of
Andhra Pradesh and Orrisa have
arrived at an agreement on Upper
Sileru Project at their meeting held in
September, 1962; and

(b) if so, the details of the agree-
ment?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes; Sir.

(b) A copy of the agreement Iis
laid on the Table of the House.
[Placed in Library. See No. LT-487/
62].

Hindustan Shipyard

*50 /" Shri Morarka:
"L Shri K. C. Pant:
Will the Minister of Transport and
Communications be pleased {o state:

(a) the foreign exchange content
in each ship built in Hindustan Ship-
yard at present; and

(b) the future programme for re-
ducing this imported content?

The Minister of Shipping in the
Ministry of Transport and Communica-
tions (Shri Raj Bahadur): (a) and
(b). The requisite information is
being collected and will be placed on
the Table of the Sabha in due course.
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Power Crisis in Delhi

Shri Harish Chandra Mathur:

Shri Prakash Vir Shastri:

k Shri Jagdev Singh Siddhanti:
Shri P, C. Borooah:

i1 Shri D. N. Tiwary:

Shri Yashpal Singh:
Shri Bishanchander Seth:
Shri Warior:

| Shri Shree Narayan Das:

Will the Minister of Irrigation and
Power be pleased to state the result
of the enquiries made by the Dharma
Vira Committee and Damle Committee
into Power failure in Delhi during
July-August, 1962 and action taken in
consequence thereof?

‘The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): A statement giving the
required information is laid on the
Table of the House. [See Appendix I,
annexure No. 9].

Package Programme

f Shri R. G. Dubey:

Dr, P. N. Khan:

Shri Subodh Hansda:
Shri 8. C, Samanta:
Shri Bibhuti Mishra:
Shri Bhagwat Jha Azad:
*52. { Shri Bhakt Darshan:
Shri P. R. Chakraverti:
Shri P. K, Deo:

Shri Inder J. Malhotra:
Shri Karni Singhji:

| Shri Maheswar Naik:

Will the Ministcr of Food and Agri-
culture be pleased to state:

(a) the progress atiained by various
districts in India under the Package
Programme towards the increase in
the yield of food crops in the counftry;

(b) what was the nature of delibera-
tions in the recent Conference of key
personnel of Package Programme dis-
tricts held at Delhi; and
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(c) the suggestions made therein?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) to (c). A state-
ment is laid on the Table of the
Sabha. [Placed in Library. See No.
LT-488|62].

Explosion of Chlorine Cylinder at
Ujjain Station

Shri S, M. Banerjee:
Shrimati Maimoona Sultan:
Dr. M. S. Aney:
{ Shri Bagri:
*53
|
|

(' Shri Bibhuti Mishra:

Shri Hem Raj:
Shri Yashpal Sungh.
Maharajkumar Vijaya
Ananda:
| Shri P, K. Deo:
| Shri Kajrolkar:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that about
300 persons fainted at Ujjain Railwav
Station on the 21st September 1962,
when a chlorine cylinder exploded
there at the time of loading;

(b) whether any enquiry has been
made; and

(c) if so, the result thereof?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) No Sir. There was no explosion
but a chlorine gas cylinder developed
a leak due to which large quantities
of gas fumes came out and 273 persons
were affected.

{b) and (c). A Senior Scale Railway
Officers’ enquiry has been held and
their report is under examination.
The matter is also being investigated
by the Asstt. Inspector of Explosives,
Gwalior, whose report is still awaited.
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Fair Price Shops for Wheat

{ Shri P. B, Chakraverti:
Shrimati Savitri Nigam:
*54 { Shri Tan Singh:
Shri A. K. Gopalan:
| Shri P. Kunhan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have sug-
gested to the States to open fair price
shops in larger number for the sale
of wheat and sugar in areas where
prices hawe shown tendency to rise;

(b) whether it is a fact that there
has been large scale diversion of land
from rice to jute in the Eastern region
of India;

(c) if so, how their requirements
will be met; and

(d) whether there is any proposal
to release wheat-flour through the fair
price shops?

The Parliamentary Secretary to the
Minister of Food and Agricalture
(Shri Shinde): (a) The State Govern-
ments have been asked to step up dis-
tribution of wheat by increasing the
quantity that a person can purchase
at a time from the existing fair price
shops and by opening additional fair
price shops in areas which are not at
present adequately served -by such
shops. The distribution of sugar is
not being made through fair price
shops,

(b) There has been a significant
diversion of land from rice to jute in
the States of Bihar and West Bengal
during 1961-62. In other States it is
not so marked.

(¢} The diversion has undoubtedly
resulted in reducing the availability of
Fice in these States. The Government
of India hold adequate stocks of food-
grains which are being released to
supplement the available supplies.

(d) Atta is being distributed through
fair price shops in the States of West
Bengal, Bihar and Assam.
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Price of Sugarcane

[ Shri Tridib Kumar
.55 J Chaudhuri:
" 7] Shri P, R, Chakraverti:
|_ Shri P. C. Borooah:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Government have
finalised the new price-linking for-
mula for calculating the extra cane
price to be paid by producers of sugar
to sugarcane growers with effect from
1st of November, 1858 upto 1961-62
under the provision of the Sugarcane
Control Order, 1955 and the Sugarcane
Control (Additional Powers) Act, 1962
on the Tariff Commission Report on
the Price Linking formula of 1958 and
promises subsequently made by him
on the floor of the House; and

(b) whether the sugar mills con-
cerned have been informed about the
actual payment that have to be made
by them to the sugarcane growers
and whether the mode and manner of
payment have also been decided upon?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Yes, Sir.

(b) Not yet. Machinery to deter-
mine the amount which may become
due to sugarcane growers from face
tories in various parts of the country
is being set up.
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Korba Thermal Power Station

Shrimati Maimoona Sultan:
+57. J Shri Rameshwar Tantia:
7 Shri M, L. Dwivedi:
Shri Basumatari:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether contract for the supply
of equipment worth Rs. 1127 crores
by the U.S.S.R, for the Korba thermal
power station in Madhya Pradesh has
of late been signed;

(b) what are the major terms of the
contract;

(c) what are the cost and the foreign
exchange content of the scheme; and

(d) whether the equipment has
since been received?

The Minister of State in the Minis-
try of Irrigation amd Power (Shri
Alagesan): (a) Yes; Sir.

(b) The plant and equipment Iis
being procured under the TU.S.S.R.
Credit arrangements.

(c) The total cost of the Korba
Thermal Power Station Extension is
estimated at Rs. 19 crores of which
the foreign exchange component is
Rs. 12-22 crores.

(d) Part shipments have been
effected and the complete equipment
is expected to be received progressive-
ly till first quarter of 1965,

Road Board

Shri Rameshwar Tantia:
*58. 4 Shri Sham Lal Saraf:
| Shri Basumatari:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Question
No, 79 on the Tth August, 1962 and
state:

(a) whether any final decision
towards the setting up of the Road
Board has since been taken;
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(b) if so, what are the details there-
of; and

(c) if not, the reasons for the delay?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to
{c). The matter is still under consi-
deration and it may take some more
time to take a decision.

Bye-Products of Sugar Indusiry

[ $hri B. D. Deshmukh:
Shri Shivaji Rao S.
P Deshmukh:
| Shri Jedhe:
*59. { Shri Rawandale:
j Shri V. T. Patil:
| Shri J. S. Patil:
| Shri Kisan Veer:
|, Shri Tu’'shidas Jadhav:

Wil th2 Minister of Food and Agri-
culture be pleased to state:

(a) what steps Government have
taken to utilise the bye-products of
sugar industry; and

(b) whether Government intend 1o
take any steps to manufacture the
cattle feed from the bye-products to
improve the cattle feeding?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Government have
granted licences for establishment of
distillerieg for production of industrial
alcohn! from molasses and for manu-
facture of paper and paper boards
from bagasse, Use of sulphitation
press mud as manure is being en-
couraged and efforts are being made
to develop sugarcane wax from such
press mud.

(b) The matter ijs one for industria-
lists to take up.

Central Research Institule of
Indigenous Medicine, Jamnagar
*60 Shri D. N. Tiwary: Will the
Minister of Health be pleased to state:
{a) whether it is a fact that Govern-
ment have decided to make a radical
change in the set up, management and
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control of the Central Research Insti-
tute of Indigenous Medicine, Jam-
nagar; and

(b) if so, the details thereof?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). The Govern-
ment of India have under considera-
tion a proposal to amalgamate the
Central Institute of Research in Indi-
genous Systemg of Medicine, the Post-
Graduate Training Centre in Ayurveda
and the Ayurvedic college run by the
Gulabkunverba Ayurvedic Society,
Jamnagar, into one single institution
and to place it under one Governing
Body.

Attack by a Mob on Prayag Station

[ Shri Hem Raj:

»6L. J Shri Ram Ratam Gupta:
7 Maharajkumar Vijaya
| Ananda:

Will the Minister of Railways be
pleased to state:

(a) whether it iz a fact that a crowd
of some hundred people mobbed the
room of the Railway Magistrate on
the 28th September while he was try-
ing the cases of ticketless travellers at
Prayag Railway Station on the
Northern Railway;

(b) if =o. the details of the incident;

(¢) the action taken to apprehend
the leaders of this unruly mob; and

(d) the steps Government propose
to take against such ugly incidents?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Yes, Sir. Conse-
quent upon a scuffle between a Ticket
Collector and a Police Constable at
Prayag station, a mob of 4050 persons
assembled in front of the Railway
Magistrate's court room in his absence
and got rescued the 27 ticketless
passengers who had been arrested
earlier,

(¢) The Police after rearresting 7
of the ticketless passengers, registered
a case under Section 147|332|224225]
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426 1.P.C. and are investigating into
it.

(d) Maintenance of law and order is
the concern of the State Government
who are alive to their responsibilities.
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Delhi Water Supply

.3 {Shri Bishanchander Seth:
Shri Prakash Vir Shastri:
Will the Minister of Health be
pleased to refer to the reply given to
Starred question No, 56 on the Tth
August 1862, regarding Delhi Water
Supply and state:

(a) whether any enquiry has been
conducted about the doubt nn the
engineering side which was ptinted
cut during the discussion with the
Punjab Irrigation Minister;

{b) if so, the details thereof;
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(c)‘whether the proposal for con-
struction of 760 feet dam on the Tons
River has been examined; and

(d) if so, when it is likely to be
constructed?

The Minister of Health (Dr. Sushila
Nayar): (a) to (d). The information
is being collected and will be laid on
the Table of the House.

Transfer of D.V.C. Headquarters

64 J Shri Bhagwat Jha Azad:
1\ Bhri D. N. Tiwary:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether any final decision has
been taken regarding the transfer of
D.V.C. Headquarters from Calcutta to
Maithon;

(b) whether Government’s attention
has been drawn to the statement of
the President of Damodar Valley Pro-
ject Workers' Agsociation stating that
due to delay, resentment prevailed
among the workers of the Project; and

(c) if so, when a decision in this
matter is likely to be taken?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes; Sir, It has been
decided to shift the Operation and
Maintenance Wing of the Electricity
Department to Maithon as early as
possible. In addition, the Corporation
alsp proposes to move in stages, such
of its staff as can function better at
Maithon or in any other place in the
Valley. No actual shifting has. how-
ever, taken place so far on the basis
of this decision.

(b) There is no Union called the
Damodar Valley Project Workers'
Association. The Secretary of the
D.V.C. Karmchari Sangh has, however,
made a representation to the (lovern-
ment of Bihar in this regard.

{¢) Does not arise.
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Chiplima Project

[ Shri Surendranath

*65. { Dwivedy:

|| Shri Mallick:

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to the Unstarred Question
No. 2295 on the 5th September, 1962
and state:

{a) whether the proposal to divert
some power from Chiplima Project
(the Second Stage of the Hirakud
Project) to the coal-belt of West
Bengal and Bihar has been finalised;

(b) which are the particular coal
areas tp which the power will be
available; and

() what is the total quantity of
power proposed to be transferred and
for how many vears and at which
rate?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes; Sir,

(b) The power is being pumped into
the DVC grid which serves the coal
fields of West Bengal and Bihar area.

(c) 25 MW, for a vear initially. The
rate for supply of power will be
Rs. 5:50 per KVA per month, plus 8
nP. per kwh.

Private Air Companies

*66, Shrimati Renu Chakravartty:
Will the Minister of Transport and
Cemmunications be pleased to state:

(a) whether it is a fact that several
private air companies are combining
to form one big air company;

(b) what are the new routes for
which they are trying; and

tc) what are the regular daily
freight trips they make and where?

The Depaty Minister in the Ministry
o Transport and Communications
(Bhrj Mehinddin): (a) No, Sir.

(b) and (c). Do not arise.
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Railway Bridge on Godavary at
Rajahmundry

*87. Shri D, B. Raju: Will the-
Minister of Railways be pleased to:
state:

(a) whether a proposal for addi-
tional Railway Bridge on Godavary at
Rajahmundry has been sanctioned and
Government have made any decision
regarding the location of the Bridge;

(b) if so, when the work is likely-
to be taken up; and

(c) whether any proposal js under
consideration to provide for road traffic
on the present Railway Bridge on
Godavary at Rajahmundry in order to
connect Trunk Road?

The Deputy Minister jn the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The doubling
of track between . Kovvur and’
Godavari (2'75 miles) including the
construction of a second rail bridge-
on Godavari river, is under considera-
tion. The rail bridge is likely to be:
located at a distance of about 400 ft.
upstream of the existing bridge.

(c) No, Sir.

Detention of Vessels by East Pakistan

*68. Shri Maheswar Naik: Will the-
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that a.
number of vessels belonging to a
shipping company of Calcutta have
been illegally detained recently by
East Pakistan;

(b) if so, whether any reasons have
been assigned by the Bast Pakistan
Government; and

(c) whether any action has been
taken by Government of India?

The Minister of Shipping in the
Ministry of Transpert and Commumi-
cations (Shri Raj Bahadur): (a) to
(). A statement is laid on the Table
of the House, [See Appendix I,
annexure No. 10].
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Water Famine in Delhi

[ Shri Surendra Pa] Singh:
Shri D, C. Sharma:
Shri Ram Ratan Gupta:
Shri Rameshwar Tantia:
Shri P. C. Borooah:
Shri Yashpal Singh:
Shri Bibhuti Mishra:
Shrimatj Savitri Nigam:
Shri S. M. Banerjee:
Shri Daji:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
Shri Prakash Vir Shastri:
Shri Jagdev Singh
Siddhanti:
Shri R. G. Dubey:
Shri Nambiar:
Shrimati Maimoona Sultam
Shri Harish Chandra
Mathar:
Shri D, N. Tiwary:
Shri Y. D. Singh:
Shri P, Venkatasubbaiah:
| Shri Kajro'kar:
Will the Minister of Health be
pleased to state:

[ 3
2
———— A

.a) whether there was a serious
water famine in Delhi in the wake of
a breakdown at the Chandrawal Water
Works, on the 1Tth September, 1962;

(b) if =0, what were the causes
thereof; and

(c) what is the esimated cost of the
damaged eguipment?

The Minister of Health (Dr. Sushila
Nayar): (a) There was restricted
water supply in Delhi following the
breakdown at Chandrawal Water
Works No. 2 on the 17th September,
1962. Gowvernment are not aware that
there was any water famine in the
city.

{(b) In Chandrawal Water Works
No. 2, a concrete thrust block was
constructed to support the ‘T" joint of
the 36" water main. The earth
beneath this thrust block had become
damp owing tp leakage of water and
the thrust block slipped. The T point
gave way and there was flooding of
the pump house.

(c) Tt has been ascertained from the
Municipal Corporation that there was
.no serious damage to any equipment.
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Sugar Export to U.S.A,

[ Shri Rameshwar Tantia:
| Shri Surendra Pal Singh:
| Shri Ram Ratan Gupta:
Shri Basumatari:

*70. { Shri Sarjoo Pamdey:

Shri Subodh Hansda:

Dr. P, N. Khan:

Shri 8. C. Samanta:

| Shri N. R Laskar:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
UIS.A. has included India in the
group of countries which are to sell
sugar to that country under the U.S.
Global System; ang

(b) if so, what is the quantity of
sugar India is to supply to the U.S.
under that system, and by when?

The Parliamentary Secretary to
the Minister of Food and Agriculture
(Shri Shinde): (a) Yes, Sir.

(by There are no country-wise
quotas under the global system.
India has been able to sell 35,357
metric tons and the entire quantity
has been shipped.

Price of Fertilizer =

*71. Shri P. C. Borooah: Wil the
Minister of Food and Agriculture bLe
pleased to state:

(a) whether it ig a fact that the
Central Government have of late
decided that nitrogenous fertilisers
covered by the pool system vrould be
sold at the same price to all plantations
in the country, thus removing the dis-
parity in the prices at which the ferti-
lisers were supplied to different plan-
tations; and

(b) if so, at what uniform rate it
is to be sold to plantations?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
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Subhag Singh): (a) Yes, Sir, witheffect from 1.9.1962,
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Enquiry into Dumraomn Railway
Accident
Shri S. M, Banerjee:
e Shri Daji:
\ Shri Prakash Vir Shastri:
| Shri P. K. Dee:

Will the Minister of Railways be
pleased to state:

(a) whether the inquiry into the
Railway accident at Dumraon has
been concluded;

(b) if so, what are the findings; and

(c) if not, when the
likely to be submitted?

The Deputy Minister in the Minis-
of Railways (Shri Shahnawas
Khan): (a) No, Sir.

(b) The findings have not yet been
drawn up by the Commission,

(c) The report is expected to be
finalised by the first week of Decem-
ber, 1962.

report is

World Health Organisation

Shrimati MaimoOna Saltan:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
Shri R. G. Dubey:
*75. < Shri Bishanchander Seth:

S8hri Yashpal Singh:

| Shri P, Venkatasubbaiah:

lShri Y, D, Bingh:
Shri Balkrishna Wasnik:

Will the Minister of Health be
pleased to state:

(a) whether the South East Asia
Regional Committee of the W.H.O.
had its meeting in September this
year in New Delhi;

(b) if so, the main decision taken
and schemes approved by the W.HO.;
and

(c¢) what action is to be taken by
Government in the light of those
decisions?

The Minjster of Mealth (Dr. Sushile
Nayar): (a) Yes.
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(b) A Statement is laid on the Table
of the House. [Placed in Library. Jee
No. LT-489|62].

(¢) The resolutions passed by the
Committee are under the considera-
tion of Government,

Visakhapatnam Port

( Shri Tridib Kumar
|  Chaudhurd:

") Shri P, K. Deo:
| Shrj Kolla Venkaiah:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the National Harbour
Board which met at Visakhapatnam
recently took a decision for the fur-
ther expansion of Visakhapatnam
port in order to enable it to handle
the increased volume of sea-borne
traffic diverted from Calcutta follow-
ing the silting of the Hooghly river;
and

*76

(b) whether any time table has
been fixed for the different phases of
this expansion?

The Minister of Shipping in the
Ministry of Transpor{ and Communi-
cations (Shri Raj Bahadur): (a) No,
Sir.

(b) Does not arise,

Acquisition of Wagons

*77. Shri D. N, Tiwary and Shri
Daljit Singh: Will the Minister of
Railways be pleased to state:

(a) whether acquisition of more
wagons than envisaged in the Third
Five Year Plan has been decided;

(b) if so, their number and sources
of supply; and

(c) the amount of foreign exchange
required in acquisition of additional
wagons?

The Deputy Minlster in the Minls-
try of Railways (Shrj S. V., Rama-
smamy): (a) Yes, Sir.

(b) 35320 to be manufactured in-
digenously with imported whealsets.
and steel.

(c) Rs. 17 crores, approximately.
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National Water Supply and
Sanitation Committee
ooy Shri Bishanchander Seth:

Shri Hem .Raj:

Will the Mniister of Health be
pleased to refer to the replies given to
Starred Questions Nos. 439 and 467
on the 20th August, 1962 and state:

(a) whether the recommendations
of the National Water Supply _and
Sanitation Committee were consider-
ed by the States;

(b) it so, how far this has solved
the water problem in rural and
urbap areas;

(¢) whether the proposal for setting
up a non-statutory drinking water
Board in the Union Ministry has been
considered; and

(d) if so, what wil] be its powers
and functions?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). From further
replies received from State Govern-
ments it appears that the recommen-
dations of the National Water Supply
and Sanitation Committee are still
under their consideration.

(¢) Yes, but the proposal has not
ver been finalised.

(d) Does not arise in view of (c)
above

Government Doctors for Rural Areas

" [ Shri Surendra Pal Singh:
Shri Prakash Vir Shastri:
*19 Shri Jagdev Singh
Siddhanti:
LShrimaﬁ Savitri Nigam:
Will the Minister of Health be
pleased to state:

(a) whether it is a fact that her
Ministry "has devised a three point
fermula to compel fresh medical
graduate and other Government doc-
tors to serve in the rural areas for a
specified period of time, and that the
formula in question has been com-
municated to the States for imple-
mentation® and
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(b) if so what are the main points
of that formula and whether the
State Governments are agreeable to
enforce it?

The Minister of Health (Dr. Sushila
Nayar): (2" and (b). The following
proposals have been under considera-
tion of Government to overcome the
unwillingness of fresh Medical Gra-
duates and cther Government doctors
to serve in the rural areas:—

(i) Confirmation in State Health
Services an@ crossing of efficiency bars
should be subject to the Medical
Officer having served in the rura)] areas
for 2 and 5 years respectively,

(iiv A pe-iod of one year’s service
in the rura] areas after one year's
otating hovsemanship as recommend-
ed bv the Tndian Medical Council be
made obligatory before full registra-
Jen is granted,

(iii) The jncentive of scholarships
in consideration of entering into a
bend to sermvs the Government for a
nerivd of 5 years after qualifying,
should be offered to medical students.

These suggestions were considered
and adopt-2 by th¢ Centra] Council
of Health at its recent meeting held
in Ma%aba'eshwar in October, 1962
and the relevant resolution is being
sent to the State GovernmentsjAdmi-
nistrations for implementation.

CH.S. Scheme

( Shri S, M. Banerjee:
*80, ) Shri Umanath:

] Shri Bhakt Darshan:

| Shri Bhagwat Jha Azad:

Will the Minister of Health be
pleased to refer to the reply given to
Starred Question No. 944 on the 22nd
May, 1962 and state:

(a) whethen Government pension-
ers in Bombay city will also be cov-
ered hv the C.H.S. Scheme;

(b) whether pensioners in Delhi
are already getting this benefit; and

(c) if not, the reason for delay in
the implementation?
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The Minister of Health (Dr. Sushila
Nayar): (a) There is no such proposal
at present.

(b) No, Sir.

(c) The matter is under considera-
tion,

Consumer Cooperatives

+gy J Shrimati Maimoona Sultan:
" Shri Lakhmu Bhawani:

Will the Minister of Community
Development, Panchayati Raj and Co-
operation be pleased to state:

(a) whether there is a scheme for
the encouragement of consumer co-
operative stores for checking the rise
in prices;

(b) if so, the details thereof; and

(c¢) the number of such stores to be
set up in Delhi?

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) Yes, Sir. A
scheme for the development of con-
sumers cooperatived js under imple-
mention in the third five vear plan.
In order to broadbase this movement
in the light of the current emergency,
a more comprehensive scheme s
being prepared by the Government of
India.

(b) A statement showing the de-
tails of the existing scheme is laid
on the Table of the House. [See Ap-
pendix I, annexure No. 11.]

(c) Under the existing scheme it is
proposed to organise/revitalise 60
Cooperative Stores in Delhi during
the Third Plan. Out of these 12
stores have been organised /revitalised

* during the year 1961-62,

National Smallpox Programme

( Shri D. N, Tiwary:
Shri Yashpal Singh:
| Shri Ram Ratan Gupta.
Shri Rameshwar Tantia:
*82. { Shri Bhagwat Jha Azad:
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Shri Vasudevan Nair:
Shri P. R. Chakraverti:
Shri Y. D. Singh:

| Shri P. Venkatasubbaiah:

Will the Minister of Health be
pleased to state:

(a) whether Government have con-
sidered the recommendations of the
Advisory Committee on the National
Small-pox programme about enact-
ment of a legislation or promulgation
of the Epidemic Diseases Act of 18973
in all the States; and |

(b) if so, the decision of Govern-
ment in the matter and if not what
steps Government are teking to tac-
kle the problem of smallpox?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b), Yes, Sir. The
recommendations of the Advisory
Committee have been considered and
steps are being taken to advise the
State Governments to take necessary
action under the Epidemic Diseases
Act, 1897 in all areas where even
sporadic cases of smallpox are in
existence so as to aclieve 85 cov-
erage of populdtion with a potent
vaccine which is being supplied to all
the States,

Second Shipyard

( Shri Bishanchander Seth:
| Shri Warior:
| Shri Y. D. Singh:
Shri Venkatasubbaiah:
Shri P. K. Deo:
Shri Narendra Singh Mahida;
*83. { Shri A. K. Gopalan:
Shri Himatsinghka;
Shri P, C. Borvoah:
Shri Surendra Pal Singh:
Shri Vasuvedan Nair:
Dr L. M. Singhvi:
Shri Bade:
| Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that Gov-
ernment have sought economic and
technical, assistance in the construc-
tion of a second state shipyard at
Cochin; and
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(b) if so, the details thereof?

The Minister of Shipping in the
Ministry of Transport and Communi-
eations (Shri Raj Bahadur).: (a) Yes
Sir.

(b) The Mitsubishi Ship building
and Engineering Limited, Tokyo,
Japan, have offered {o send a team of
technical experts to investigate how
the project could be progressed. When
the team arrives -further details will
be discussedq and when finaliseq will
’ be placed before the House.

Hospitals under the control of
Central Government

65. Shri Laxmi Dass: Will the Min-
ister of Health be pleased to state:

(a) how many hospitals are work-
ing under the control of ithe Cenitral
Health Department and in what plac-
es they have been situated, and what
type of diseases are being trcated in
those hospitals;

(b) how ;'nany employees are work-
ing in these hospitals; and

(c) the monthly salaries of the em-
ployees category-wise in Hospitals in
big cities like Bombay, Calcutta,
Madras, Hyderabad, Delhi, Bangalore
which are under the Central Eealth
Department?

The Minister of Health (Dr. Sushila
Nayar): (a) Two in Delhi; the Safdar-
jang Hospital and the Willingdon
Hospital. Treatment for all diseases
is available,

(b) Willingdon Hospital .. 897
Safdarjang Hospital .. 1262

(¢) There are only two hospilals
under the direct control of the Cen-
tral Health Ministry They are in
Delhi. The pay scales of the emplo-
yees of Central Government Hospitals
in Delhi are given in the Ministry of
Finance Notifications No. S.0, 2519
dated the 15th October, 1960, and
S.0. 1785 dated the 22nd July, 1961.

National Highways

66. Shri Laxmi Dass: Will the Min-
| ister of Transport and Communica-
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tions be pleased to state the length of
the National Highways State-wise?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): A state-
ment giving the required information
is laid on the Table of the House.
[See Appendix I, annexure No. 12].

Post Offices in Punjab

67. Shri D. C. Sharma; Will the.
Minister of Transport and Communi-
cations be pleased to state:

(a) the total number of post offices:
so far opened and proposed io be
opened during the current year in
the State of Punjab;

= (b) how many of the offices alrecady
opened have been provided with tele--
communication service facilities; and

(¢) what is the future programme
therefor?

The Deputy Minister in the Minis-
try of Transport and Comununications
(Shri Bhagavati): (a) Number opened
from 1-4-1962 to 31-10-1962...... 143.

Proposed to be opened during the re-
maining period of current year. .. 62.

(b) None of the Post Offices open-
ed during the current year has been-
provided with tele-communication .
facilities. However, two IPublic Call
Offices and six telegraph offices were
opened during the current yecer at
places where post offices existed prior
to 1-4-1962.

(c) 626 post offices, 80 Public Call
Offices and 70 telegraph offices are
expected to be opened during the-
remaining period of the Third Five
Year Plan.

Over/Under Bridges proposed by
Punjab Government in Third Plan

68. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the total number of over/under
bridges proposed by the Punjab Gov--
ernment to him for inclusion in the
Third Five Year Plan;



291 Written Answers NOVEMBER 9, 1962  Written Answers 202

(b) how many of them have been fasfaa &t & | o=
.accepted by the Central Government; 3 UF T g“ﬁ
and " (AfET) & @ ¥ o7 g s

(c) the reasons for not accepting W # 31 fafww At feer F
‘the rest of them? qFT &

The Deputy Minister in the Ministry - &R 5
-of Railways (Shri 8. V. Ramaswamvy): (E) AL ﬁf‘«T L
“(a) to (c). Th~ Railways undertake fafser Teg 9T =y Ffy st aar
‘construction of over/under-bridges in =1 FafrmT saeeTT geaml #7 a9
.replacement of leve] crossings when- by . =
ever a firm request is made by the e ’TJ‘; g1
‘State Government or the Local Au- .

‘thority who has also to agree to bear ('1} W AR A SR AT

their share of cost and provide funds AT AT WA iR AT
forfhe s, geara, 7% faeit—13 ¥ Faesfaamer
The State Government eof Punjab QAT & THE F 9T &1 A7 g% 2 1
have intimated their intention 1z in- = : ’ :
clude tentatively five over-bridges

) § 7% FFed gAciiameEa
during the Third Plan period, but so (%) N '

#far firm demand has been received by ST & ww dwifaw (e 99
the Railways only for one over-bridge 71 = A mfas &, F orraEeE

‘at A.r_nrjt_sar, This prqposal 13 under FT 5T i & | e ol v :
vexamination of the Railway. T

. F for & 57 geave H fasg <o & 7=z

. [t Agm AT ! afz Fea=t FisaT & w=T A whew
& - 7 ?
ekt g o v afeat & ¥
1 e aq gfw w4 g7 T
T a7 4 B - Foreign Touristg

70, Shri Mate: Will the Minister of

(%) #7av oz 79 & & @7 &y Transport and Communications be

AT Ff weaT /e & A pleased to state:
Far gy gy (AfeEe) & @97 ¥ (a) whether it is a fact that Direc-
- & =T #Y 3y 7 Fred dae A E tor of Tourism invites complaints and
N - : suggestions from the foreign tourists
(=) afz &, &1 s9% w9 & visiting India;

FEE WA q9r geArd F fay wmn oww (b) if so, the number of complaints
I T g; received in 1861 and 1962 separately;
('T] m T ¥ ¥ 7T (c) nmature of the complaints;
aE s . (d) whether it is also a fact that

3, L most of the complaints are about
('ﬂ} I S AT #7 T I cheating by the travel agencies and
e =gt #1 fee &7 ir grEpa fear Eopesmery; A1l

2 ) (e) if so, action taken by Govern-

A % ' ment in the matter?
g AaT FfY qAEE § g w0 The Minister of Shipping in the
(%10 T gwa Tag) : (F) & & Ministry of Transport and Communica-
AT F0 g dEqr, A feee tions (Shri Raj Bahadur): (a) to (d).

- ) W i In order to elicit the opinion of fore-
ERCCIE R R R R ign tourists visiting India about the
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existing facilities and reception ser-
vice, an Opinion Survey wag started
at the end of the year 1861 through a
Questionnaire printed on Business
Reply Envelopes, There are ten ques-
tions in this Questionnaire of which
six concern opinions on items such as
hotels, restaurants, transport, guides,
shops, shopping, entertainment, cus-
toms and immigration procedures. The
survey is intended to last for one year
at the end of which the analysis of
the replies received will be taken up.
The opinions under each item are of
a varied nature wvarying from com-
plete satisfaction to utter dissatisfac-
tion. A preliminary analysis of about
2,000 opinions regarding shops (viz.
type of shop, whether well-kept,
well-stocked etc.) and shopping re-
ceived upto June, 1962, has shown
the following results:

Item Satisfied Dissatisfied No opinion

expressed
Shops 68-09%, 8:3% 23°7%
Shopping 58-6%, 17°2% 24-2%

In addition to the above, another
source through which the reactions
of the tourists are assessed is the
Visitors' Book placed at the counter
in the different Tourist Offices. Some
tourists also write direct to the
Headquarters or to the various Tour-
ist Offices complaining against Rail-
ways, Indian Airlines Corporation,
Customs, Prohibition, beggar nuis-
ance, hotels, guides and taxi opera-
tors. As the complaints are received
and dealt with in the various Tour-
ist Offices all over the country as
also in the Headquarters of the
Deptt, of Tourism, the total number
of such complaints received in the
year 1961 and 1962 or their break
down is not readily available. It
may, however, be stated that the
exact number of complaints under
different heads is not known.

Majority of the complaints pertain
to cheating by shop-keepers and the
complaints about the recognised
travel agencies are negligible in
number,

All the complaints received either
in the Deptt. of Tourism or by its

1084 (AD) LS—3.

KARTIKA 18, 1884 (SAKA) Written Answers 294

varipus Tourist Offices are thorough-
ly investigated and the matter is
pursued till a satisfactory settlement
is arrived at. In the absence of any
legislation the Deptt. of Tourism has
no control over shops and complaints
have to be settled only by negotia-
tions with the shopkeepers., In case
of hotels, recognition given by the
Deptt. of Tourism has been with-
drawn on the basis of complaints
made by foreigners.

Complaints pertaining to Custo;
= . s m.s
and Indian Airlines Corporation are
referred to the respective Ministriesf
Departments for investigation,

Ring Railway Around Delhi

72. Shri E. Madhosudan Rao: Will
the Minister of Railways be pleased
to state the progress of work in
r_egard to the comstruction of Railway
line around Delhi?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): The work “Delhi Avoiding
Ia_.ne (Ring Railway)” has been sane-
non_ed, Fegging out of the different
p_arhons of the alignment ang collec-
tion of field data for preparation of
detailed plans for bridges etc. is in
hand. So far it has not been possible
to take over any portion of land
required for this project and conse-
quently it has not yet been possible
to let out contracts and to take up
the actual construction work in hand.
Acquisition of land is being vigorously
pursued.

Meetings held at Srinagar

73. Shri Narendra Singh Mahida:
Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether it is a fact that the
Department of Agriculture of the
Government of India recently held a
series of meetings and conferences at
Srinagar; and

(b) if so, the details of such meet-
ings/conferences?

Thenﬂnisterofstateinthem
try of Food and Agriculture (Dr. Ram
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Subhag Singh): (a) and (b). The 2nd
All India Rice Research Workers
Conference combined with the meet-
ings of the Rice Committee of the
Indian Council of Agricultural Re-
search from 18th to 22nd September,
1962, the 4th All India Rinderpest
Contirol Officers Conference from 3rd
to 5th October, 1962 and a meeting in
connection with grading Walnuts on
the 17th September, 1962, were held
at Srinagar.

Building at Maharajganj Bazar,
Agartala

74. Shri® Biren Dutta: Will the
Mi.nisier of Health be pleased to state:

(a) whether the building built by
Rehabilitation Department at Maha-
rajganj Bazar, Agartala is still lying
vacant; and

{b) whether Agartala Municipality
has any proposal for reshaping the
building so that it can be allotted to
businessmen?

The Minister of Health (Dr, Sashila
Nayar): (a) No.

(b) The Tripura Administration
have reported that there is no such
proposal at present.

V.M. Hospital, Agartala

75. Shri Birem Dutta: Will the
Minister of Health be pleased to state:

{a) the average attendance of out-
door patients in V.M. Hospital, Agar-
tala during the period, March 1961~
March, 1962;

(b) the number of out-door patients
in female ward during the same
period; and

(c) whether the attending physi-
cians are enough to meet the number?

The Minister of Health (Dr. Soshila
Nayar): (a) (620.47) daily.

(b) T3605.

(c) The number of attending physi-
cians are at present inadequate as a
number of posts of C.A.S. Grade I are
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lying unfilled. Offers of appointments
have been sent to the candidates who
are expected to join shortly when the
strength of doctors will be sufficient
to meet the requirements.

Stations in Orissa

76. Shri Mallick: Will the Minister
of Raflways be pleased to state:

(a) whether there is any proposal
to increase the line, siding, and station
capacity of the following stations of
Orissa under South Eastern Railway
during the Third Five Year Plan
periods (i) Baitarani Road, (ii) Korai-
Passenger-Halt (iii) Jajpur-Keonjhar
Road, (iv) Jakhapura, (v) Haridas-
pur, (vi) Bhadrak, and (vii) Garh-
madhupur; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The loops at
Baitarani Road, Jajpur-Keonjhar
Rou:d, Jakhapura, Haridaspur, Bhad-
rak and Garhmadhupur stations are
proposed to be extended to the stan-
dard length of 2250'. A crossing
station is proposed to be constructed
between Baitarani Road and Jajpur-
Keonjhar Road, which is at a distance
of about } mile from Korai Passenger
Halt. It is also proposed to construct
an additional platform at each of these
stations for crossing of passenger
trains.

o0¥

wo. =t a7 g : 7y W aw vy
AT g @ F7oFw w60 6o

(F) mmag 79 * fF 770 &
T F WL F T I F AT
T 7wt § g = w7 w4 qrear
= g

(@) afz &, ot o 2 3 frar
N
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Pisciculture in Tripura

78. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is any scheme
for giving long term loan for piscicul-
ture in Tripura;

(b) if so, the details of such scheme;

{¢) what steps have been taken to
implement such scheme; and

(d) if no step has been taken, the
reasons therefor?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M Thomas): (a) Yes.

(b) The scheme provides for the
grant of long-term loans at the rate
of Rs. 500 per acre to pisciculturists
for the reclamation of ponds etc. for
fish cultivation. An amount of
Rs. 1.50 lakhs has been provided for
the scheme in the Third Five Year
Plan for bringing a total water area
of 300 acres under fish cultivation.
The loan advanced is recoverable in
ten equated annual instalments of
principal and interest beginning from
the third year of its drawal.

(c) During 1961-62 thirteen indiwvi-
dual pisciculturists and one Coopera-
tive Society were granted a total loan
of Rs. 23,943.

During the current year it is pro-
posed to advance Rs. 25,000 as long-
term loan for which applications have
been invited by the Tripura Adminis-
tration.

(d) Does not arise.
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'lmpnrl. of Fertilizers in Tripura
79. Shri Dasaratha Deb: Will the

Minister of Food and Agriculture be
pleased to state:

(a) the total quantity of fertilisers
imported in Tripura during 1959-60,
1960-61 and 1961-62; and

(b) the total quantity of fertilisers
sold?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) 420 tons in 1959-
60 and 30 tons in 1961-62. There was
no import during 1960-61.

(b) 202 tons in 1959-60, 406 tons in
1960-61 and 120 tons in 1961-62.
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Nature Cure

80. Shri Himatsingka: Will the Min-
ister of Health be pleased to state
what amounts, if any, have been
donated or given to Nature cure
(Naturopathy) institutions during tne
period from 1st April, 1958 to 1st
October, 1962, for (i) Research; (ii)
treatment; (iii) appliances or for any
other purposes connected with nature
cure centres and treatment on
Naturopathy system?

The Minister of Health (Dr. Sushila
Nayar): The Government of India
have given grants for conducting re-
search to the Nature-Cure institutions
ag indicated below:—

Year Name of [nstitute Amount given
1958-50 Nisargopathar Ashram, Uruli Kanchan, Poona Rs. 60,000
1959-60 Do. Rs. 60,000
1959-60 Arogya Niketan, LuCknow . Rsi. 24,000
1959-60 Nature-Cure Hospital, Hyderabad Rs. 10,000
1960-61 Do. Rs. 8,900
1961-62 Do. Rs. 10,000

Food Resources

Shri §. C. Samanta:

81 Shri Subodh Hansda:
"7 Shri B. E. Das:

| Shri M, L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether tentative programmes
have been drawn up for conservation
and effective utilisation of available
food resources during the Third Plan
based on the recommendation of the
working group on subsidiary foods
and scientific food advisory Panel;
and

{b) if so, the details thereof?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). A state-
ment is laid on the Table of the
House. [See Appendix I, annexure
No. 13.]

Fertilizers in West Bengal

( Shri S. C. Samanta:

| Shri Subodh Hansda:
82, ] Shri B. K. Das:

| Shri M. L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that huge
quantity of fertilisers remained un-
sold in West Bengal in the current
year; and

(b) if so, the reason therefor?

The Minister of State in the Minis-
try of Food and Agriculture (Dr, Ram
Subhag Singh): (a) No. '

{b) Does not arise.

Popularisation of New Fertilisers

83, Shri D, C, Sharma: Will the
Minister of Food amd Agriculture be
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pleased to state:

(a) the steps taken to popularise
new fertilizers in the country;

(b) the reaction of the farmers
thereto; and

(c) the amount spent during 1961-62
on the same and the amount allocat-
ed for 1962-637

The Minister of State in the Minis-
try of Food and Agricalture (Dr, Ram
Subhag Singh): The following steps
have been taken to popularise new
fertilisers:—

(i) Demonstration:  Demonstra-
tions on cultivators’ fields are
held under a Government of
India Scheme.

(ii) Training: Training program-
mes have been taken up with
regard to the benefits accuw:-
ing from use of fertilisers
and methods of application.

(i1i) Publicity: .
1. Monthly journals are pub-
lished containing inter-alia
articles about fertilisers use
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in India are written on fer-
tilisers in different regional
languages.

3. Radio featuregs on fertilisers
are released to the various
Stations of All India Radio
for being broadcast to rural
people.

4. Exhibits on better fertiliser

use are sent out to rural
areas.
5. Posters, charts and other

visual aids are also publisn-
ed and distributed.

6. Films on fertilisers have aiso
been produced and distribu-
ed for showing to farmers.

(iv) Distribution margin: Higher
distribution expenses (inciud-
ing distributors’ Commission)
is allowed in the case of new
fertilisers than in the case of
popular fertilisers, namely the
margin allowed on sulphate
of ammonia, a popular ferti-

in relation to different liser, is Rs. 30]- per tonne
regions and different crops. while the margin allowed in
2. Press releases to all the respect of new fertilisers is as
newspapers and magazines follows:—
Rs. Per tonne.
Urea . . . 45
Ammn. Sul. Nitrate . 35
Cal. Amm. Nitrate 32

(v) Price differential: Even though
the nitrogen content of sul-
phate of ammonia (a popular
fertiliser) and C.AN, (a new
fertiliser) is the same, the
selling price of calcium dmmo-
nium nitrate has been fixed
at g lower level (Rs. 50/-
less), with a view to creating

a bias in favour of its use.
Similarly the prices of other
new fertilisers, on mnitrogen
basis, are cheaper than sul-
phate of ammonia.

(b) The above steps have paved the
way for increased demand for new
fertilisers as will be seen from the
following table:—

Demand during
. Name of fertiliser
1959-60 1960-61 1961-62 1962-63
- Rs. Rs. Rs.
Urca 1,35,045 1,93,347 2.52,564 2,77,766
A.S.N. 1,83,516 2,25,50C  3,07,859 2,85,040
C.AN. 79,846 1,10,237 3,14,143 3,23,275
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¢) The amount spent on the various steps indiCated against reply to part (a) of the ques

tion is as under - :—

Spent in
Ttem 1961-62

Allocation
for 1962-63

Remarks.

(Rs.in lakhs).

Demonstration 13-58

Training

3. Publicity

4. Distribution margin

5. Price differential .

17-42 .

Training programmes are Com-
ducted by th e State Govern-
ments. The Centre renders
technical assistanCe only.

Publicity on fertilisers being a
part of overall information
programme, separate figures
on acCount of fertilisers are not
available.

The Central Govt. fixes Pool
Prices to be Charged to the
State Gowts. and other Cor-
porate hodies who are allowed
to add prescribed distribution
expenses to the Pool priCes
before sclling the fertilisers
to the farmers users. No
expenditure is therefore in-
curred by Govt. on this ac-
count,

During 1961-62 and upto Oc-
tober, 1962 there was a price
dfference of Rs. 18- berween
su'phate of ammonia and C.A.
N. No separate estimate on
this account was 51!:, The
Price differential has been

53-00

inCreased to Rs. so/- per
tonne from OCt., 1962 by
reducing the Central Pool

issue  price of C.AN. by
Rs. 32/- per tonne, The
loss to the Central Pool on
this acCount is estimated at
Rs. 53 lakhs during 1962-
1963,

Attack on Passenger Train near
Nagpuar

Shri Ram Ratan Gupta:
84. { Shri Rameshwar Tantia:
| Shri Yashpal Singh:

Will the Minister of Railways be
pleased to state:

(a) whether armed men attackgd
Jharsuguda-Nagpur Passenger Train
near Nagpur on 16th September, 1962;
and

(b) if so, the details of the incident?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawai
Khan): (a) and (b). No, Sir. A case

of train robbery however occurred on
the night between September 15/16,
1962 wherein 5 or 6 miscreants travel-
ling in a Third Class compartment of
Jharsuguda-Nagpur Passenger Train
iried to rob a lady passenger and
threw away her luggage. In the
scuffie that followed, another co-
passenger received a knife injury
from one of the miscreants. There-
after the miscreants pulled the alarm
chain and when the train came to a
halt, they ran away with two wrist
watches, Rs. 92 in cash and certain
other articles.

The Police have registered a case
under Section 392 IP.C. and are
investigating into it. 4 persons hawve
so far been arrested.
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Development of Co-operatives

( Shri B. K. Das:

85. | Shri 5. C. Samanta:
1 Shri Subodh Hansda:
L Dr. P. Mandal:

Will the Minister of Community
Development, Panchayati Raj and
Cooperation be pleased to state:

{a) which States have not been
able to utilise the sum allotted to
them for the development of coopera-
tives during the Second Plan period;

(b) whether the unspent balances
have been carried over in their favour
for the Third Plan period; and

(c) what steps have been taken to
remedy their weakness?

The Deputy Minister in the Minis-
try of Community Development,
Panchayati Raj ang Cooperation (Shri
Shyam Dhar Misra): (a) Except
Madras and the Union Territory of
Manipur, the other States have not
been able to utilise the entire assist-
ance allocated to them for schemes of
co-operative development during the
Second Plan period. The shortfall has
mainly been in expenditure on depart-
mental staff.

(b) No. The unspent balances in a
year are adjusted against the allot-
ments during the subsequent year.

(c) In the early years of the Second
Plan the progress with regard to
utilization of funds was not even as
the administrative machinery had not
been fully geared up. The entire
complement of staff was also not in
position. Some of the States were also
affected by reorganisation. These
were set right in the later years of
the plan period. Procedures were
streamlined and funds were released
through ways and means advances.
The position accordingly improved
during the later period of the Second
Plan period. States are also being
constantly urged to regulate the flow
of expenditure evenly throughout the
¥year. The position is also reviewed
when officers of the Ministry visit the
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State governments. It is expected that
as a result of all these measures the
progress will be more satisfactory.

Fishing Harbour at Vishinjam

Shri P. C. Borooah:
\_ Shri Warior:

Will the Minister of Food and Agri-
culture be pleased to state:

86.

(a) whether the construction work
of the fishing harbour at Vishinjam
near Trivandrum had commenced in
September, 1962;

(b) if so, when it is scheduled to
be completed; and

(¢) how far the country’s fish out-
put per annum is expected to rise as
a result of its completion?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) The project for
the construction of a fishing harbour
at Vizhinjom was inaugurated by the
Union Minister of Food and Agricul-
ture on the 12th September, 1962. The
construction of the approach road is
in progress. No other work has been
started.

(b) The probable date by which the
entire Project will be completed can-
not be stated at present. The first
stage works are expected to be com-
pleted within a period of five years.

(c) When the fishing harbour at
Vizhinjom is completed, it is estimat-
ed to result in an annual fish catch
of about 4,300 tons,

Working Group on Co-operatives

87. Shri P. C. Borooah: Will the
Minister of Community Development,
Panchayati Raj and Cooperation be
pleased to refer to the reply given to
Starred Question No. 451 on the 20th
August, 1962 and state:

(a) whether the working Group on
Co-operatives under Railways and
Posts and Telegraphs etc. has since
been formed;
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(b) if so, how many meetings of
the Group have so far been held and
how many study tours, if any, have
been undertaken by the Group; and

(c) what observations/recommen-
dations, if any, have so far been made
by the Group?

The Deputy Minister in the Minis-
try of Community Development,
Panchayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) Yes. The
Group was constituted on 9th October,
1962.

(b) The Working Group has held
two meetings so far, to settle the
procedure and to finalize the ques-
tionnaire, which is under issue. No
study tours hawve so far been under-
taken by the Group.

(c) The Group has not yet submit-
ted its report.

Working Group on Fisheries
Co-operatives

88, Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 451 on the 20th
August, 1962 and state:

(a) whether the working Group on
Fisheries Co-operatives has since been
formed;

(b) if so, how many meetings of
the Group have so far been held and
how many study tours, if any, have
been undertaken by the Group; and

(c) what observations/recommen-
dations, if any, have so far been made
by the group?

The Parliamentary Secretary to the

Minister of Food and Agrieulture
(Shri Shinde): (a) Yes.

(b) and (c). The working Group on
Fisheries Co-operatives has just been
formed. It is expected to meet shortly
to consider itz programme, including
study tour.
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Working Group on Dairy and Animal
Huosbandry Co-operatives

89, Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 451 on the 20th
August, 1962 ang state:

(a) how many meetings of the
working Group on Dairy and Animal
Husbandry Co-operatives have so far
been held and how many study tours,
if any, have been undertaken by the
Group; and

{b) what observations/recommen-
dations, if any, have so far been made
by the Group?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A, M. Thomas): (a) The first meet-
ing of the Working Group was held
on the 31st October, 1962 and no
study-tours have been undertaken by
th  Group.

(b) The Group at the first meeting
considered model schemes prepared
by the Ministry of Food and Agricul-
ture (Department of Agriculture) for
setting up (i) co-operative societies in
poultry industry, (ii) dairy industry,
(iii) pig rearing and preparation of
pork products, and (iv) collection and
utilisation of animal carcasses. The
Group has generally approved the
model schemes on the first two sug-
gesting certain important modifica-
tions, e. g. a liberal financial assistance
pattern to encourage expeditious
formation of cooperatives; permitting
individuals with small holdings of
livestock to make use of the facilities
that would be available through these
cooperatives; setting up of large scale
intensive poultry development blocks
in suitable areas in order to directly
make available much more eggs and
poultry than at present possible; a
liberal pattern of assistance to co-
operatives to handle dairying units
especially and more especially to
those who may take up the manufac-
ture of milk products; setting up of
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an All-India Co-operative Federation
in these fields and Boards in the
States; allocating more of the Plan
funds for Dairying under the co-
operative sector, etc.

2. The model schemes on coopera-
tives for pig rearing and handling
pork products as also the model
scheme on handling and utilisation of
animal carcasses was recommended to
be revised.

3. The Group also recommended
that the possibility of setting up of
cooperatives on livestock marketing
should be studied.

Working Group om Transport
Co-operatives

9. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cations be pleased to refer to the reply
given to Starred Question No. 451 on
the 20th August, 1962 and state:

(a) how many meetings of the
working Group on Transport Co-
operatives have so far been held and
how many study tours have been
undertaken by the Group; and

(b) what observations/recommen-
dations, if any, have so far been made
by the Group?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) Two
meetings of the Study Group have
been held. The Group have not
undertaken any tour so far but a ten-
tative programme has been drawn up
for their visits to a few States after
the middle of November, 1962.

(b) As the Group have not yet
completed their work, the question of
their making any observations or
recommendations does not arise.

Preservation of Fish

J Shri P. Kunhan:
7 Shri A. K. Gopalan:

Will the Minister of Health be
pleased to state:

91.

ém\
” Y.

(a) whether the ‘dele atiqn which
visited Singapore, Penan% and Koela—"
Lumpur under the South-Edst Agigh.
Group fellowship on food inspéction
sponsored by the W.H.O. has submit-
ted any report to Government on the
preservation of the protein content of
fish for a long time;

(b) if so, the details thereof; and

(c) what action is being taken on
this report?

The Minister of Health (Dr, Sushila
Nayar): (a) Three officials from India
were deputed on W.H.O, fellowships
to observe food inspection organiza-
tions in Singapore and Malaya from
the 23rd July to the 11th August,
1962. Their studies did not include
the preservation of the protein con-
tent of fish. No report has yet been
received from the officials concerned.

(b) and (c). Do mot arise.

Pharmacy Degree College

{ Dr. P, Mandal:
92. { Shri Subodh Hansda:
| Shri §. C. Samanta:

Will the Minister of Health be
pleased to state

(a)’ whether there is a proposal to
establish a Pharmacy Degree College
in any part of India; and

(b) if so, whether the site for the
same has been selected?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir. It is proposed
to set up a Central Institute of Phar-
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macy, in addition to the nine Depart-

Degree Courses in Pharmacy in the
ments|College already  imparting

country (vide list below): —

List showing the names and addresses of Institutions providing Bachelor of
Pharmacy Course of Study

S1. No. Name & address of the Insti- State Conducting Authority  Course of
tutions study
1 2 3 4 ]

1 J.V.D. College of Science & Andhra Andhra B. Pham.
Technology, Waltair Pradesh University

2 College of Technology, Banaras U.P. Banaras Hindu Univer- B. Pharm.
Hindu University, Varanasi-5 sity. M. Pharm.

3* Department cf ChamiCa! TeCh- Maharashtra. Bombay University. B. Pharm
nolegy, Bombay University,

Bombay.

4% L.M. College of Pharmacy, Gujarat University of Gujarat B. Pharm.
Navrangpura, Ellis Bridge, M. Pharm.
Ahmedabad-9. )

5* Madras Medical College, Park Madras. University of Madras, B. Pharm.
Town, Madras—3.

6* Department of Pharmacy, Pan- Punjab. Panjab University. B. Pharm.
jab University, Chandigarh M. Pharm.
—3.

7*  Birla Coliege, Pilani. Rajasthan University of Rajasthan. B. Pharm.

M. Marm.

3* Saugar University, Saugar M.P. University of Saugar. B. Pharm.

M. Pharm,
. Ph. D.
9 Nagpur University, Nagpur Maharashtra.  NagpurUniversity. B. Pharm.

*Approved by the PharmiCy Counci, of India under;Section 12 of the Pharmacy Act, 1948,
(b) Not yet.

the State Governments and will be
laid on the Table of the Sabha as soon
as it is received.

Cooperative Farming Societies im
rural areas
93. Shri Laxmi Dass: Will the
Minister of Community Development,
Panchayati Raj and Co-operation be
pleased to state:

Nagarjunasagar Project

94, Shri Laxmi Dass: Will the
Minister of Irrigation and Power be

(a) whether Government are taking pleased to state:

any steps to form cooperative farm-

i ieti 1 tribal '‘eas;
ing Sacishies;in Ll ax (a) whether Andhra Pradesh Gov-

(b) if so, where and the details
thereof: and

() if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Community Development,
Panchayati Raj and Cooperation (Shri
Shyam Dhar Misra): (a) to (c). The
jnformation has been called for from

ernment have requested the Central
Government to treat the construction
of Nagarjunasagar Projeci a5 a Cen-
tral Government project and make the
loan free of interest till the comple-
tion of the project;

(b) if so, what decision has been
taken by Government; and
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(c) how much amount and how
much time will be taken for comple-
tion of the Nagarjunasagar Project?

The Minister of State in the Minis-
try of Irrigation and Power (Shri

Alagesan): (a) Yes.

(b) The proposal of the Andhra
Pradesh Government that the Nagar-
junasagar Project should be financed
from the Central sector outside the
State Plan is under consideration of
the Planning Commission. It may,
however, be stated that “Irrigation”
being in the State list, all irrigation
projects, major and medium. form
part of the State Plans and are
executed by the State Governments
concerned. As regards the proposal
that the loans given for the execution
of the Nagarjunasagar should be free
of interest, it has not been possible to
accept the proposal.

(c) The present sanctioned estimate
of the Nagarjunasagar Project is
Rs. 91.12 crores. A revised estimate
for Rs. 130.54 crores has been sub-
mitted by the State Government,
which is under examination in the
Central Water and Power Commis-
sion. According to the present sche-
dule of construction, it is expected to
be completed in the Fourth Plan.
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Drugs

9. Dr. L. M. Singhvi: Will the
Minister of Health be pleased to state:

(a) whether any concrete measures
are proposed to be taken to curb
profiteering in drugs; and

(b) if so, when and what?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). A proposal to
control the prices of essential com-
modities i.e, food, cloth and drugs in
under consideration of the Govern-
ment of India in the Planning Com-
mission and the decision will be
publicised shortly.

Government Hospitals in Delhi

9 Dr, L. M. Singhvi: Will the Min-
ister of Health be pleased to state:

(a) how many complaints against
the behaviour of the doctors and the
staff of the Government hospitals in
Delhi in regard to inordinate delays
and negligence have been received
during the last 3 years, year-wise;

(b) in how many cases and what
action has been taken by Govern-
ment;

(¢) whether the Health Minister or
her Deputy Minister paid any surprise
visits to government hospitals in Dethi
in this connection; and

(d) if so, with what result?

The Minister of Health (Dr. Sushila
Nayar):

- COMPLAINTS
1959 1960 1961 1962
(ay— (Upto 30-9-62).
Safdarjang Hospital
() CHS Side * 1R 21 9
(#5) Hosp. side 10 6 16 13
Willingdon Hospital
(1) CHS Side - 32 27 6
(if) Hosp. Side 3 6 6 7
Irwin Hospital 61 45 61 -
(b)—
Safdarjang Hospital
() CHS Sipd‘e . L 2 10
(1) Hosp, Side 2 z -
Willingdon Hospital
(¢) CHS Side . 4 8 2
(i) Hosp. Side - .. ..
Irwin Hospital . 2 z -

*Information not readily available).
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(ii) Action taken: Warning|Censure|
Displeasure or advice was adminis-
tered in thirty-two cases. In ene case
steps were taken to terminate the
services of the person concerned. In
another case, the person concerned
was suspended ang action wag also
taken by the Police against him.
Thirty-two cases are still in enquiry
stage. Enquiries in the rest of the
caseg of complaints revealed that the
complaints made had no relation to
the facts.

(¢) and (d). The Deputy Minister
paid visits to Delhi Hospitals accom-
panied by the Deputy Director General
of Health Services. Necessary action
on hig tour notes is being taken.

Second Railway Bridge on Jamuna in
Delhi

97. Shri Yashpal Singh: Will the
Minister of Railways be pleased to
state:

(a) the progress made so far in the
construction of second Railway
Bridge on Jamuna in Delhi; and

(b) whether the work is proceed-
ing according to schedule?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Work on the founda-
tions for piers and abutments on the
bridge is in hand. The left guide
bund has been completed. The right
guide bund has also been completed
except for a small portion of apron
where the land is encroached upon
by unauthorised occupants.

Contract for the fabrication of
girders has been awarded. The over-
all progress of work on the bridge is
17 per cent.

(b) Yes.

India-Bhutan Postal Agreement
( Shri P, K. Deo:
88. { Shri Bhakt Darshan:
|_ Shri Bhagwat Jha Azad:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether any bilateral postal
agreement has been signed between
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Bhutan and India;
(b) if so, details thereof; and

(c) what system was prevailing
prior to this agreement regarding the
postal movements?

The Deputy Minister in the Minis-
try of Tramspori and Communications
(Shri Bhagavati): (a) Yes.

(b) The agrement provides for the
exchange between India and Bhutan
of fully prepaid unregistered corres-
pondence only. India will also for-
ward to such of the member countries
of the Universal Postal Union as
indicated by Bhutan articles of
correspondence of Bhutanese origin.

(¢) The Bhutanese Government had
their own arrangements for collecting
mails from certain border Indian post
offices to which they were addressed.
Similarly, letters from Bhutan for
India and other countries were posted
in these post offices by affixing Indian
postage stamps.

Doubling of Railway Line between
Delhi and Madras

99, Shri Bibhuti Mishra: Will ‘he
Minister of Railways be pleased to
state:

(a) whether it is a fact that Gov-
ern::.nt propose to build double rail-
way lines between Delhi and Madras;
and

(b) if so, when the project will be
taken up?

The Deputy Minister in the Minis-
iry of Rallways (Shri §, V. Rama-
swamy): (a) There is no proposal
for complete doubling of track between
Delhj and Madras, except on certain
sections where the traffic has reached
a saturation stage.

(b) Does no_t arise.
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Agrarian Research Centres

101, Shri Bibhuti Mishra: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Food and Agriculture Organisation
has proposed to establish agrarian
research centres in Asian countries;
and

(b) if so, whether Government of
India has received any request from
the Food and Agriculture Organisation
to establish such a Centre in India?
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The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes. At the
Eleventh Session of its conference held
in 1961, the Food and Agriculture
Organisation decided to establish a
Regional Agrarian Research and Train-
ing Institute in Malaya for the Asian
and the Far East Region.

(b) No,

Production of Copra
102. Shrimati Savitri Nigam: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to Unstarred Question No. 674 on the
14th August, 1962 and state:

(a) what quantity
produced in Andaman
during 1961-62; and

of Copra was
and Nicobar

(b) whether it is a fact that because
of lack of transportation facilities all
the produce of Andaman and Nicobar
could not be brought to the main land?

The Deputy Minister of State in the
Ministry of Food and Agriculture
(Shri A. M. Thomas): (a) and (b).
Necessary information is being col-
lected and will be placed on the Table
of the Ssbhiz =+ soon as it is available.

Loss of Crops

103, Shrimati Savitri Nigam: Will
the Minister of Food and Agriculture
be pleased to state wh~t has been the
approximate loss of crops caused by
the two breaches in Jamuna Bund
near the Alipur Block?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): The value of crops lost
is estimated at Rs. 1'82 lakhs.

Re-opening of Dingwahi Station on
Banda Manikpur Line
104, Shrimati Savitri Nigam: Will

the Minister of Railways be pleased
to state:

(a) whether he has received any
representation regarding re-opening
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of Dingwahi Station on Banda Manik-
pur Line;

(b) what action Government pro-
pose to take regarding this request;
and

(e} whether he is aware that this
station has been a regular station for
more than 15 years and was disconti-
nued during the Second World War?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
fa) Yes.

tb) The proposal is under exami-
nation,

() Yes.

Caravelles Aircrafts

[ Shrimati Savitri Nigam:
105. { Shri Bhagwat Jha Azad:
[ Shri Bhakt Darshan:

Will the Minister of Transport and
Communications be pleased to state
whether any progress has been made
in the negotiations between India and
France regarding the purchase of
caravelles aircrafts to run on the
trunk services?

The Deputy Minister in the Minis-
try of Transport ang COmmunications
(Shri Mohiuddin): No decision has
vet been arrived at on the proposals
received from the Indian Airlines
Corporation for the purchase of Cara-
velle Jet aircraft for use on their
trunk routes.

Committer on Nationalised Road
Transport Servi:cs

106. Shri Shree Narayan Das: Will
the Minister of Transport and Com-
munications be pleased to refer to the
reply given to Starred Question No. 81
on the Tth August, 1962 and state:

(a) whether the recommendation of
the Transport Development Council
that an official committee be set up to
study the difficulties of the nationa-
lised road transport services and to
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suggest whether they needed any in-
centives in the form of tax relief or
otherwise, has since been considered;
and

(b) if so, the result thereof?

The Minister of Shipping in the
Ministry of T port and C i
cations (Shri Raj Bahadur): (a) and
(b). The proposal to set up a Com-
mittee has been dropped since the
various difficulties brought to the
notice of the Govt. of India have been
and are being separately examined by
the Ministries concerned.
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Training in Dairying
[ Shri Bhakt Darshan:
. Shri R. G. Dubey:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any F.A.O. sponsored
course to train students from Asian

108.
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and African countries in dairying has
been inaugurated in India;

(b) if so, the details thereof; and

(c¢) the number of students who
have undergone training?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) The dairy training courses have
been sponsored jointly by the Royal
Danish Government and the Gov-
ernment of India under the auspices
of the Food and Agriculture Organi-
sation of the United Nations for the
benefit of countries of Asia and the
Far East. Training was started in
October, 1960. Four courses, each of
four months duration, have been held
and the fifth course is now in opera-
tion since the 20th September, 1962 at
the Aarey Milk Colony, Bombay, The
training programme includes dairy
husbandry, production, collection, pro-
cessing and distribution of milk and
manufacture of dairy products. The
earlier courses were held at the Kaira
Co-operative Milk Producers Union,
Anand; Poona Milk Scheme, Poona;
National Dairy Research Institute at
Karnal and Bangalore and the Delhi
Milk Scheme, Delhi.

{c) B3 (Eightythree).

Vamsadhara Project

109. Shri Kolla Venkaiah: Will the
Minister of Irrigation and Power be
pleased to state:

{a) whether Governments of Andhra
Pradesh and Orissa have arrived at
agreement on Vamsadhara Project;
and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) Yes.

(b) Broad details of the agreement
reached are given below:—

(i) The water available from
Vamsadhara basin at Gotta to
be utilized by Andhra Pradesh
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and Orissa States on a 50-30
basis.

(ii) It was agreed to provide a
sluice on the lefiy flood bank of
Neradi Barrage at a place to be
indicated by Orissa for future
irrigation in the territory of
Orissa. The cost of the sluice
shall be borne by the Orissa
Government. If and when
future irrigation is decided in
Orissa State, the cost of the
proposed anicut will be borne on
ayacut basis,

(iil) The existing irrigation interests
of both the States will be the
first charge on the supplies
available from the basin.

(iv) After protecting the existing
irrigation interests of Andhra
Pradesh, the balance of water
would be available for utiliza-
tion by Orissa.
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Nen-Operating Expenditare of 1A.C.

113. [ Shri Rajeshwar Patel:
7. Shri R, S. Pandey:

Will the Minister of Transport amd
Communications be pleased to state:

(a) whether it is a fact that the
non-operating expenditure in Indian
Airlines Corporation increased from
Rs. 11 lakhg in 1959-60 to about Rs, 20
lakhs in 1960-61 and still more in
1961-62; and

(b) if sp, the reasons for this
increase?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Mohiuddin): (a) and (b). The
non-operating expenditure of the
Indian Airlines Corporation during the
year 1%59-60 was Rs. 10,800 and not
Rs. 11 lakhs. The non-operating ex-
penditure of Rs. 19,81,865 for the year
1960-61 included Rs. 19,7500 on
account of special provision made
against anticipated loss on sale of
Heron aircrafty and Viking and Heron
spares. Thus the net non-operating
expenditure of Rs. 6,865 for the year
1960-61 compares favourably with
similar expenditure of Rs. 10,800
during the year 1959-60 as well as
that during the year 1961-62 which
was of the order of Rs. 7,547.

Air India Staff Hauled up for
Smuggling

[ Shri R, S. Pandey:
7\ Shri Morarka:

Will the Minister of Transport and
Communications be pleased to state:

114,

(a) whether some members of the
siall of Air India were hauled up for
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smuggling during 1960, 1961 and 1962
upto September;

(b) if so, the number of such per-
sons and the details of the incidents;
and

(c) action taken against lnem?

The Deputy Minister in the Minis-
try of Transport and Communications
(Bhri Mohinddin): (a) to (c). Some
members of the Staff of Air India
Corporation were jnvolved in gold
smuggling activities during the years
1959 and 1962. As a result of the
investigations made, a number of
employees were dismissed from the
service of the Corporation as indicated
below:—

Number of Dismissed from
Employees

2 12-9-1959

1 3-11-1959

2 2-7-1960

3 3-8-1962

Cases of 2 more officers are under
investigation.

Modernisation of Sugar Factories

115. Shrimati Savitri Nigam: Will
the Minister of Food and Agriculture
be pleased to state whether the sugar
factories have asked for Government's
help for modernising their plants?

The Par'iamentary Secretary to the
Minister of Food and Agriculture (Shri
Bhinde): No specific request from
sugar factories for Government's help
for modernising their plants has been

received. However, the Indian Sugar -

Mills Association in September, 1962,
forwarded a copy of their Resolution
suggesting that the National Industrial
Development Corporation should
grant the loans to the Sugar Industry.
The matter is being examined,

Postal Dak

116. Shri G. Mohanty: Will the
Minister of Transport and Communi-
eations be pleased to state:

fa) whether Government's attention
has been drawn to a news published
in the Oriva Daily Kalinga' of 22nd

1984(Aj) LS4

KARTIKA 18, 1884 (SAKA) Written Answers 326

August, 1962 reporting that a bagful
of letters undelivered (post cards and
envelopes) numbering about 2000
were dug out from a place at Boud
in dBoud-phulbari District of Orissa;
an

(b) it so,
matter?

action taken in the

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) Yes Sir. 1314
articles of mail were recovered from
the waters of a ditch at Baudhraj in
Phulbani District of Orissa on the
15th August, 1962.

(b) of the recovered articles, 438,
being completely spoilt, could not be
forwarded to addressees, The remain-
ing B76 were delivered to respective
addressees. Postman involved has
been placed under suipension and
Police enquiries are in progress.

Vaccinators in Tripura

117. Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) the total number of vaccinators
(seasonal posts) appointed this season
in Tripura;

(b) how many of them are tribals
and how many non-tribals; and

{¢) whether Government have any
scheme to make these posts permanent
in the near future?

The Minister of Health (Dr. Sushila
Nayar): (a) 57.

(b) 14 are tribals and 43 are non-
tribals.

(e) No,

Gharchukti Tax

118, Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any representation l_ms
been received against the introduction



327 Written Answers

of the uniform rate of the Gharchukti
Tax on the Jhumias throughout Tri-
pura; and

(b) whether Government have
taken any final decision tp have a
uniform rate of Gharchukti Tax in
Tripura?

The Deputy Minister in the Minis-
try of Feod and Agriculture (Shri
A, M. Thomas): (a) No.

(b) No, The question of a uniform
rate of tax is not being considered.

Land for Displaced Persons im
Tripura

119, Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the steps that have been taken
to provide residuary land to the dis-
placed persons who have been settled
in the colonieg of Tripura and who did
not receive full quota of land as
provided in the scheme; and

(b) when this work of providing
land to them in Tripura would be
completed?

The Deputy Minister in the Minis-
try of Food and Agriculture of Food
{Shri A. M. Thomas): (a) The Tri-
pura Administration is at present
processing acquisition of 450 acres out
of 1400 acres required for the purpose.
This land will be distributed to dis-
placed agriculturists after acquisition
proceedings are finalised. The Ad-
ministration is also on the look out for
additional land for distribution to the
displaced persons.

(b) During 1964-65.

Land for Displaced Persons

120. Bhri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any assessment has so
far been made regarding the avail-
ability of Khag land to be distributed
among the displaced persons who have
mot received 5 kanis of land in the
colonies in Tirpura; and
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(b) if so, the amount of land which
may be made available to the displaced
persons in Tripura?

The Deputy Minister in the Minls-
try of [Food and Agriculture
(Shri A. M. Thomas): (a) No, It i3
not possible to assess the availability
of Khag land till the survey and
settlement work which is currently in
progress in the territory is completed.

(b). Does not arise,

Rangoon-Madras Air Service

121. Shri Koya: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that the
Union of Burma Airways had ap-
proached the Government of India
for permission to start an air service
from Rangoon to Madras wig Colombeo;
and

(b) if so, whether Government
intend to give the necessary permis-
sion?

The Deputy Minister jn the Minis-
try of Transport and Communigations
(Shri Mohiuddin): (a) No, Sir.

(b) Does not arise.

Construction of Over-Bridge at
Ambala Cantt.

122. Shri D, D. Puri: Will the
Minister of Railways be pleased to
state:

(a) when the construction of the
over-bridge on the railway line at
Ambala Cantt. is to start and by when
it ig expected to be completed and
opened to traffic; and

(b) when the road traffic was
diverted to the bye-pass for the
construction of this bridge?

' The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) and (b). For wunder-
taking the construction of the over-
bridge at Ambala Cantt. road traffic
was diverted in December, 1961, and
the work on the bridge proper was
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started. The work had, however, to
be stopped in February, 1962, at the
request of the Chief Engineer of State
P.W.D. who was considering a revision
in the design of the approaches, The
work was started again in August,
1962, and is now in progress. Rail-
way portion of the work is expected
to be completed by the end of March,
1963,

Dam on Godavari

123, Shrimati Maimoona Sultan: Wilj
the Minister of Irrigation and Power
be pleased to state:

(a) whether the Madhya Pradesh
Government have proposed a scheme
for the construction of a dam on the
Godavari; and

(b) if so, what iz the Central Gov-
ernment’s-decision in thig regard?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) There is no such pro-
posal for the construction ~f a dam on
Godavari. A multi-purpnse project
on upper Wainganga, a tributary of
Godavari, is, however, under investi-
gation by the Central Water and
Power Commission.

(b) Does not arise.

Poultry Development Blocks

Shri Mohsin:
124 { Bhri S. B. Patil:
| Shri A, K. Gopalan:

Will the Minister of Food and Agri-
culture bg pleased to state:

(a) whether it is a fact that Gov-
ermnment have decided to establish 50
intensive poultry development blocks;

(b) where and when they will be
established;

. (c) what is the foreign exchange
involved for the import of the incuba-
torg for the purpose;

(d) whether the scheme would fulfil

the requirement of eggs in the coun-
try; and
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(e) the amount set apart for the
purpose of poultry development,
State-wise, during the Third Plan
period?

The Deputy Minister in the Ministry
of Food and Agriculture (Shri
A. M. .. Thomas): (a) and (b).
The Third Five Year Plan pro-
vides for the establishment of 50
intensive poultry development blocks
in the States. The State Governments
concerned  have, however, so far
accepted the allotment of 34 blocks
only. Out of these, 7 have already
been set up, while 27 more are ex-
pected to be set up by the end »f 1963-
64. A statement showing the State-
wisn allocation of the blocks is 'aid
on the Table of the House. [See
Appendix I, annexure No. 15].

(¢) No foreign exchange allotment
has been made exclusively for this
scheme. The requirements of incitba-
tors for this scheme will be met partly
from indigenous production and partly
from a lot of 167 incubators which
are being imported largely for ‘he
State Poultry Farms and the Regicnal
Poultry Farms.

(d). This is one of several schemes
taken up or proposed to be taken up
under the Third Five Year Plan for
increasing the production of 2ggs. If
all these schemes are fully implement-
ed, it is expected that the pronduc!ion
of eggs will be increaced ‘o 5000
millions in 1968 as against the esti-
mated production of 2880 millions in
1881,

(e) A statement is laid on the Table
of the House. [See Appendix I,
annexure No. 16],

Robbery at Kankinarrah Railway
Station

f Shri Mohsin:
" Shri S. B, Patil:

Will the Minister of Railways be
pleased to state:

125

‘a) whether it is a fact that some
armed people threw crackers at
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Kankinarrah Railway station near
Caleutta on 8th September and robbed

the Station Master of cash and cther
things;

(b) what is the total loss of railway
property;

(c) whether the culprits have been
traced; and

(d) what steps have been taken to
stop recurrence of such incidents?

The Deputy Minister for Rallways
(Shri Shahnawaz Khan): (a) and
(b). By exploding a cracker in the
Kankinarrah Railway station vard on
8-9-62, some miscreants managed to
divert the attention of the Assistant
Station Master on duty and snatched
away from him two sealed cach bags
containing Rs. 490012 nP in cash,
credit Notes valuing at Rs, 19,669 and
Pay Orders for Rs. 311'66 nP.

(¢) Two persons have so far been
arrested and the matter is still under
Police investigation

(d) Notwithstanding the fact that
the maintenance of law and order is
the responsibility of the State Govern-
ment concerned, the following preven-
tive measures have been adopted by
the Railway Administration:—

(i) Patrolling and secret watch has
bezn intensified;

(i) Special atiention is being paid
tc stations situated in criminal
areas;

{iii) Gevernment of West Bengal
have been  approached  for
roan...ng up the de.perite
crimina s operating in certain
areas;

(iv) RPF. ctal? is being provided
both for escorting cash and for
guarding of stations which lie n
criminal areas,
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Cold Storage Wagons

| Shri Tulshidas Jadhav:
126. { Shri V. T. Patil:
[ Shri G. K, Jedhe:

Will the Minister of Railways be
pleased to state:

(a} whether it is a fact that there
is a persistent demand by the Orange
Growers Associations for providing
cold-storage wagong for the transport
of oranges from centres such as Nag-
pur, Katol and others; and

(b) if so, what arrangements have
been made by the Railways to provide
these facilities?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
EKhan): (a) No, Sir.

(b) Does not arise.

Damboroo Project ip Tripura

[ Shri Biren Dutta:
" 7\ Sari Sarjro Pandey:

‘Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Tripura Administra-
tion demandeq an allocation of Ra
40 lakhs for starting the works on
Damboroo Project at Amarpur in
Tripura;

127

(b) if so whether the sum has
bean given for the said project;

(e) if the reply 1o part (a) is in
the necgative, the reasons for delay
in allocating the sum; ang

(d) the progres made in this Pro-
ject so far?

The Minister of State in the Minis-
try of Irrigation and Power (Bhri
Alagesan): (a) to (d):—A provision
of Rs, 40 lakhs was originally made
in the Third Plan for this project
Thi: was subsequently reduced to
Rs. 3481 lakhs. The Scheme has
been investigated by the Central
Water & Power Commission, and
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the project report is under final exa-
mination. Work on the scheme will
be taken up only after it is found
techrically aceptable by the Adw-
gory Committee of the Planning Com-
missicn on Irrigation, Flod Controc
angj Power Projects.

Derailment of Madras-Delhi Janta
Express.

[ Shri Yashpal Simgh:
128.< Shri Bhagwat Jna Azad:
L Miaharajkumar Vijaya Ananda:

Will the Minister of Railways be
pleased to state:

(a) whether there was a derail-
ment of Madras-Delhi Janta Express
on 26-9-62; and

(b) if so, the details of the acci-
dent?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(by While 17 Dn. Madras-New
Delhi Janta Expres was running bet-
ween Agasod and Karonda stations
on Bina-Jhansi Single line Broad
Gaug> Secction of Central Railway,
the tyre of the right leading wheel
of the trailing bogie of the engine
tender burst and fell off and all the
four trailing bogie wheels of the
engine deraileg between KMs 991|8
and 9.

Zonaj Restrictions on Movement of
Rice

129, Shri M. K. Kuomaran: Will the
Minister of Food and Agriculture
be pleased to state:

(a) whether Government have
received any representation from the
Federation of the All India Food-
grains Dealers’ Associations request-
ing the removal of zonal restrictions
on the movement of rice; and

(b) if so, what action has been
taken thereon?

The Parilamentary Secrehrr -:h\_
the Minister of Food and Agricul.'.-
tore (Shri Shinde): (a): Yes, Sir. v

(b) It is not considered advisable
at present to © disturb the existing
zornal arrangements.

Co-operatives for Road Tramsport

130. Shri Kajrolkar: Will the Minig-
ter of Transport and Communica-
Lions bz pleased to state:

(a) whether any study was made
to evolve a system of co-operatives
in the field of road transport and if
so, with what result;

(b) whether any programmes have
been formulated for promotion of
transport co-operatives in Third
Five Year Plan;

(c) whether any State has come
out with such proposals; and

(d) the sum allotted for financing
such road transport co-operatives in
the Siates?

The Minister of Shipipng in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). A study Group on Transport
Cooperatives has been set up by
Government to consider the pro-
blems relating to the organisation and
promotion of transport cooperatives
and formulating concrete  pro-
grammes for the Third Plan, The
Group has not yet completed its
work.

(e) No.

(d) No specific sum has been eur-
marked by any State for this pur-
pose.
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Package Programme for Fish Indus-
try

132. Shri M, E. Kumaran: Will the
Minister of Food and Agriculture ba
jieased tp state:

(a) whether Government propose
to start a package programme in the
fish industry in Kerala; and

(b) if so, the details thereof?

The Parliamentary Secretary to the
Minister of Food amd Agriculture
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(8hri Shinde): (a) No such proposal
i_.s under cm_::sideration at present

(b) Does not arise.
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Pong Dam

135. Shri Hem Raj: Will the Minis-
ter of Irrigation and Fower be pleased
Power be pleased to state:

(a) whether it is a fact that the
height of the Pong Dam of the Beas
Project has again been revised;

(b) if so, the level upto which it is
proposed to raise it;

(e¢) the number of extra villages
besides the former ones which will be
affected after the proposed height;

(d) the names of such villages; and

(e) whether the proposal to raise
this height will affect the Bridge at
Deragopipur on River Beas?

The Minister of State in the Minis-
try of Irrigation andg Power (Shri
Alagesam): (a) and (b). It has been
decided to raise the top of the Beas
Dam from E L. 1415 to E, L. 1430 as
a safety measure. The reservoir level
will remain the same as originally
proposed viz. E. L. 1400.

(c) None.

(d) Does not arise,

(ev No.

C. H, 5. Dispensaries in Delhl

136. Shri Wadiwa: Will the Minis-
ter of Health be pleased to state;

(a) the number of attendance of
new and old patients in the C. H. S.
dispensaries in Delhi in the year
1961 and 1962 month-wise;

(b) whether the doctor in charge
is able to examine all the patients *
daily; and

(c) if not, what percentage appro-
ximately is examined daily by him?

The Minister of Health (Dr, Sushila
Navyar): (a) A statement is laid on the
Table of the House. [See Appendix I,
annexurz No. 17].

(b) Yes.

(¢) Does not arise.
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Production and Distribution of Seeds

140, Shri P. C. Borooah: Will the
Minister of Fod and Agriculture be
pleased to refer to the reply given to
Uastarred Question No. 800 on the
16th August, 1962 and state:

(2) whether the Commitee set up
by the Indian Council of Agricultural
Research to draft a model Bill for
adoption by the different States for
reguiating production and distribu-
tion of quality seeds has since pre-
pared the draft Model Bill; and

(by if so, how does it compare with
the draft model Bill prepared by Dr.
Carter of T. C. M. in regard to its
main features?

The Minister of State in the Minis-
try of Food Agriculture (Dr, Ram
Subbag Singh): (a) The Committee iz
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still engaged in the drafting of the
Model BillL

(b) Does not arise.

Delhi-Phoolbagh Air Service

141, JShri ¥. D. Singh:
' ‘Lm'-l P. Venkatasubbaiah:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
Air service between Delhi and Phool-
bagh (Nainital) is going to be con-
verted into a daify service; and

(by if so, when this daily service
will start?

The Deputy Minister in the Minis-
try of Transport and Communicatioms
(Shri Mohiuddin): (a) No, Sir.

(b) Does not arise.

D.V.C. Navigational Canal

 Shri Ranen Sen:

“2"1 Shri Dinen Bhattacharya:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it has been decided to
make the DV.C. canal from Durga-
pur to Tribeni navigable by curtailing
the supply of water for rabi crop cul-
tivation by 50 per cent; and

(b) it so, whether this will adverse-
ly affect the rabi crop in the area or
not?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The West
Bengal Government are of the view
that having regard to the requirement
of water for industrial and domestic
consumption which are progressively
on the increase, the full needs of rabi
irrigation cannot be met out of the
Present storage after allowing for
‘navigation’. They have, however,
agreed to give preference to naviga-
tion over rabi irrigation. ‘This would
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mean limitation of rabi irrigation to
the extent aof 55,000 acres only during
the Third Plan as against 100,000
acres,

Deraiiment of Train on Southern
Railway

143. Shri Ramakrishna Reddy: Will
the Minister of Railways be pleased
to state:

(a) the cause of derailment of
wagons and passenger compartments
of mixed train between Dharamava-
ram Junction and Zangalapalle of 5.
Railway on the 30th September;

(b) the probable damage caused to
Railway property and loss of human
life; and

(c) what steps Government propose
to take to avert such kind of frequent
drailment?

Deputy Minister of Railways (Shri
8. V. Ramaswamy): (a) There was no
accident to any train between Dharma-
varam and Zangalapalle stations on
30-9-1962. However No. 1056 Dn.
Mixed train met with an accident on
30-9-1962 resulting in the capsizement
of 12 wagons between Anantapur and
Zangalapalle stations. The cause of
accident is under investigation.

(b} The approximate cost of damage
to Railway property has been esti-
mater at Rs. 8,141.

There was no loss of human life.

(c) Necesary corrective measures
are adopted by Railway Administra-
tions from time to time according to
their own respective reguirements,

A few such measures adopted to
minimise the incidence of derailments
are given below for illustration:

(i) Enjoining Train Examiners to
ensure a high standard of
carriage and wagon examina-
tion.

(ii) Restriction on acceptance of
M. G. Wagons with 10 ft
wheel base or less for
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Khandwa Hingoli Section
When M. G. Wagons with
wheel base 10 ft. and below
have to move, precautions by
way of speed restrictions are
observed.

(iii) Attaching of empties or light-
ly loaded wagons in the rear,
next to the rear brake-van as
far as possible.

{iv) Improvement of drainage of
track and provision of more
ballast.

«(v) Stricter Supervision of track
maintenance.

((vi) Realigning of curves on pro-
grammed basis,

(vii) Strengthening of track.

{viii) Propagating among villagers
the necessity of keeping their
cattle away from Railway
lines. )

(ix) Closer supervision of repack-
ing and allied works in sick
lines and traffic yards.

(x) Reviewing the adequacy of
the tools and the equipments
supplied for examination and
repairs to stock.

(xi) Obtaining factual reports
from experienced and reliable
drivers on track conditions
which are felt to be abnormal

«xii) Surprise checks by Mechani-
cal Officers of completely
formed and examined trains
at originating stations and en
route,

Axiii) Checking of loading irregu-
larities. <

{xiv) Scrutiny of control charts by
Divisional Officers in order to
locate excessive speed and
arrest such trend where notie-
ed.

(xv) Enforcement of Marshalling
instructions in force so that
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full brake power is available
on the train

(xvi) Intensifying inspection to en-
sure that the staff concerned
maintain cross level and
Superelevation properly ete.

Movement of Foodgraigg in Punjab

144, Shri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) the qauntity of foodgrains which
moved out of Punjab during 1961-62
and the quantity offoodgrains brought
to Punjab during the same period by
Railways; and

(b) the freight charges earned by
Railways on these movemenis of
foodgrains?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) During the year 1961-62
approximately 38129 B.G. and 14304
M.G. wagon loads of foodgrain were
moved out of Punjab and 6486 B.G.
wagon loads of foodgrain were
brought to Punjab.

(b) The approximate freight charg-
es earned on these movements of
foodgrain are as follows:

From Punjab—Rs. 3,47,77,986.
To Punjab—Rs. 37,77,495.

Drinking Water Supply at Nangal
Township

145, Shri Daljif Singh: Will the
Minister of Health be pleased to refer
to refer to the reply given to Unstar-
red Question No. 907 on the 28th
November, 1960 and state:

(a) whether the scheme for the sup-
ply of drinking water to outer colony
called ‘Pratap Nagar’, Nangal Dam
has since been submitted by the
Punjab Government; and

(b) if so, the decision taken there-
on?

The Minister of Hezlth (Dr. Sushila
Nayar): (a) and (b). The scheme for
supply of drinking wuter to Pratap
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Nagar, Nangal Dam was first received
by the Government of India in Nov-
ember, 1961 but was returned to the
Government of Punjab in February,
1962, with technical comments. The
revised scheme has now been received
on 1-11-1962 and is under examination

Ex-Servicemen appointed as Branch
Post Masters

146. Shri Hem Raj: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether it is a fact that most of
the ex-Servicemen have been appoint-
«d as Branch Post Masters in the vil-
lages;

{b) whether they are considered
as re-employed in government ser-
vice or appointment on monthly
allowance basis for part-time work;
and

(c) whether they are considered as
government employees to be given
full benefits of Provident Fund and
pension benefits ete.?

The Depunty Minister in the Minis-
try of Transport ang Communications
(Shri Bhagavati): (a) Information is
being collected and will be placed on
the table of the Sabha when ready.

(b) No They are part-time workers
on a fixed monthly allowance.

(c) No.

Ticketless Travelling

147. Shri Tam Singh: Will the
Minister of Railways be pleased to
state;

(a) the estimated total loss caused
yearly by ticketless travelling;

(b) whether the Kanpur-Lucknow

section holds the highest record of
ticketless travelling; and
(e) if so, any special measures

adopied particularly for this section
to check ticketless travelling?

The Deputy Minister in the Mimis-
try of Raflways (Shri Shahnawaz

Khan): (a) About Rs. § crores an-
nually.

(b) No.
(c) Does not arise.

Punarnava

Shri Indrajit Gupta:
8. { Shri Daji:

Will the Minister of
pleased to state:

Health Dbe

(a) whether the Indian herb,
PUNARNAVA, is now being exported
for medicinal purposes to Austria and
other foreign countries; and

{b) it so, whether this signifies
international recognition of the value
of Ayurvedic research? !

The Minister of Health (Dr. Sushila
Nayar): (a) The Government of
India have no information as to the
extent of the export of Punarnava
as figures in respect of this are classi-
fied under the broad head “Plants,
Seeds, Flowers and part of planis,
mainly for use in medicines and
perfumeries”. It may be that small
consignments were imported by
foreign countries for the purpose of
research and experiment.

(b) The present interest on ‘Punar-
nava’ does not signify international
recognition of the value of Ayurvedic
Research.

Train Accident on Salem-Virudha-
chelam

149, Shri Indrajit Gupta: Will the
Minister of Railways be pleased to
state:

{a) whether a passenger train and
a‘lorry collided at a level crossing
on the Salem-Virudhachelam section
of the Southern Railway on the 17th
September, 1962;

(b) the casualties suffered in the
accidents;

{¢) whether the level crossing con~
ecerned was manned; and
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(d) the number of collisions at
unmanned crossings on all railways
during the last three months?

The Deputy Minister in the Minls-
try of Railways (Shri 8. V. Rama-
swamy): (a) Yes, Sir.

(b) Seven persons travelling in the
lorry were injured, of whom four
persons sustained serious injuries.

(c} Unmanned.
(d) Fifteen.

Integral Coach Factory

{ Shri Bishanchander Seth:
150.{ Shri Yashpal Singh;
| Shri Warior:

Wil the Minister of Railways be
pleased to state:

(a) whether it is a fact that special
welding grade steel is stil] being im-
ported:

(b) if so, what steps Government
are taking to produce such welling
grade steel from the Rourkela Steel
Plant; and

(¢) how much of this kind of steel
is required for every coach?

The Deputy Minister in the Ministry
of Railways (Sh-i 5. V. Ramaswamy):
(a) Yes. The special welding grade
steels required by Railways including
that indented for coach construction
by the Integral Coach Factory at
Perambur, Madras, is mostly being im-
ported;

(b) The requirements of special
welding grade steels for the Integral
Coach Factory are mainly steel plates
and sheets. Although a small quan-
tity of this grade of steel is manufac-
tured in India, the bulk of the require-
ments for integral Coach Factory have
to be imported.

M!'s. Tata Iron & Steel Company and
Hindustan Steel Ltd., Rourkela are the
main indigenous producers of such
steel. The production capacity of
Rourkela Steel Plant has not yet
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touched the planned targets while the
demand of such steel has gone up
considerably. However some quantity
of this special grade welding steels has
been planned by the Iron and Steel
Controller on Rourkela Steel Plant for
supply during 1862-63 for the Integral
Coach Factory. Supplies against this
order are awaited.

(c) Requirements of such steels per
Coach produced at Integral Coach
Factory, Perambur is approximately
16 metric tons.

Production of Jute

151. Shri Surendranath Dwivedy:
Will the Minister of Food and Agricul-
ture be pleased to state:

(a) the expected production of jute
this year in the country;

(b) how far it compares with the
production of last ycar; ang

(c) whether any enquiry has been
made about the effects of price fluc-
tuation of raw jute on the jute culti-
vation as a whole?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). No offi-
cia]l estimates are available as yet.

(¢) No enquiry has been conducted
recently. It has, however, been observ-
ed that prices have a significant in-
fluence on jute cultivation

Railway line between Tomka and
Jakhapura in Orissa

152. Shri Sorendranath Dwivedy:
Will the Minister of Railways be
pleased to refer to reply given to Un-
starred Question No. 2344 on the 5th
September, 1962 and state:

(a) the progres made in the survey
of a new Railway line between Tomka
and Jakhapura in Orissa;

(b) whether it is also proposed to
extend this survey to the port at
Paradip so that the irop ore could be
carried directly by the Railways from
Tomka mines to the Port; and
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(c) whether this aspect of the matter
has ben discussed with the Govern-
ment of Orissa?

The Deputy Minister in the Ministry
of Railways (Shrj S. V. Ramaswamy):
(a) and (b). Preliminary Engineering
and Traffic surveys for a rail line con-
necting Tomka|Daiteri and Nayagarh
areas with Paradip Port are proposed
to be undertaken during 1963-64.

(c) Yes Sir.

Forest Research Institutes

153 Shri P. K. Deo:
* 7| Shri Bhakt Darshan:

Will the Minister of Foog and Agri-
culture be pleased to state:

(a) whether two more forest re-
gearch institutes are to be located at
Gauhati and Jabalpur by Govern-
ment;

(b) the cost involved and when they
will start functioning;

(c) whether they will be affiliated
to the Forest Research Institute at
Dehra Dun; and

-~

(d) in which Branch of Research
work these two institutes will special-
ise?

The Minister of State in the Ministry
of Food and Agriculture (Dr. Ram
Subhag Singh): (a) There is a prodo-
sal to set up two regional forest re-
search centres, one at Gauhati and the
other at Jabalpur.

(b) Rs., 29 lakhs for Gauhati Cen-
tre and Rs 246 lakhs for Jabalpur
Centre. These figures are tentative.
No dates have so far been fixed for
their eommencing t- function.

{c) Yes They will be under the
Forest Research Institute, Dehra Dun.

{d) The Gauhati Centre will con-
duct ressarch on problems of a region-
al nature under the following  sec-
tions'—Silviculture, Soil Science, Tim.
ber Ut‘lization, Chemistry and Myco-
lpgy of Forest Products.
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The Jabalpur Centre will similarty
conduct research under the following
ne‘ctions:ﬁsi.lvicu.lture, Soil Science,
;Ii‘xmb-er Utilization and Forest Protec-

on.

Labonr Co-operatives

154. Shri P. K, Deo: Wil the
Minister of Community Develop-
ment, Panchayati Raj and Coopera-
tion be pleased to state:

(a) whether it is the desire of the
Government that all development
work in the country will be done by
labour co-operatives instead of con-
tractors;

(b) whether there is any proposal
to establish an All India Federatioa of
labour co-operatives, free from Gov-
ernment control; and

(c) if so, the details of the federa-
tion?

The Deputy Minister in the Minis-
try of Community Development,
Panchayati Raj and Co-operation
(Shri Shyam Dhar Mishra): (a) It is
the policy of Government to encourage
the deve'opment of labour contract
and construction societies for the exe-
cution of works through them to the
maximum extent possible,

(b) No, Sir. The All India Seminar
on Labour Contract and Construction
Cooperatives held at Nagpur has re-
commended that an advisory body
should be set up at the national level
to advise Government in drawing up
suitable plang and pregrammes for
the development of labour co-opera-
tives.

(¢) Does not arise.

Domiciliary Treatment for T.B.

155. Shri Yallamanda Reddy: Will
the Minister of Hea'th be pleased to
state:

{a) whether there is a»v proposal
to expand the scheme for treating
tubercilngia on demici'iamy basis so
a< tn raver a larger soction of the
affected patients; and



351 Written Answers

(b) 1t so, the details thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes,

(b) A copy of the note giving re-
commendations for a District Tuber-
culosis Control Programme, inter-alia
supporting domiciliary treatment of
tuberculosis patients, as circulateq to
Administrative Medical Officers in the
States and Union Territories, is laid
on the Table of the House, [Placed in
Library. See No. LT-1486/62].

Rihand Power to DV.C.

[ Shrimati Renn
156. { Chakravartty:
| 8hri Mohammad Ellas:

Will the Minister of Irrigation and
Power be pleased to state:

(a) how much power is being used
by DV.C. grid from Rihand;

(b) how much more will be avail-
able; and

(e} whether it is a fact that the
whole of D.V.C. grid has not been
linked with Rihand grid?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) 20 MW at 100% load
factor, under normal conditions.

(b) Nil

(c) The two systems have been
linked, but they are not operating in
parallel with each other.

Drinking Water Supply in
‘West Bengal

157, Shrimati Renu Chakravartty:
Will the Minister of Health be pleas-
ed to refer to the reply given to Star-
red Question No. 929 on the 22nd May,
1962, and State:

(a) they amount a'located for the
Water Supply Schemes in Third
Plan for Bhatpara, Dumdum, North
Dumdum, South Dumdum and their
respective water supply capacity
sanctioned;

() how far these schemes have
bean completed;
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(c) the progress recorded in the
waten supply schemeg at Baranagar,
Kamarhati, Bhatpara (phase I) in
Second and Third Plans; and

(d) how far water supply has im-
proved in the respsctive municipali-
ties?

The Minister of Health (Dr. Sushila
Nayar): (a) to (d). Necessary in-
formation is being collected from the
Government of West Bengal and will

ber laid on the Table of the Sebha
when received.

Telephones

158. Shri P. C. Borooah: Will the
Minister of Transport and Communi-
cationg be pleased to state:

(a) the number of telephones per
1000 inhabitants in (i) India as a
whole, (ii) urban parts of the coun-
try and (iii) rural parts of the coun--
try; and .

(b) how these figures compare with:
corresponding figures for Asia as &
whole and highly-developed countries
in Europe?

The Deputy Minister in the Minis-
try of Transport and Communications.
(Shri Bhagawati): (a) (i) 1.1 Tele-
phene per 1000 of population,

(ii) & (iii), Almost all the tele-
phones are in urban parts of the
country.

Te'-pvrnes per
1000 Popu'atinn

Name of Country.

India 11
Asia 50
Prance . 950
Sweden . 360-8
Switzerland . 305§
West German; . 1070
UK. . . 156 9

Zonal Medical Colleges

159, Shrl N, . Laskar: Will the-
Minister of Health be pleased to-
state:

(a) whether any zonal medical col-
lege or collegeg are functioning im
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different parts of our country at pre-
sent;

(b) if so, their total number;

(c) whether there are proposals to
start new zonal medical colleges;

(@) whether it is a fact that the
Central Government is considering to
start a zonal medical college at Sil-
char, Assam; and

(e) if so, the details thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) No.

(b) Doeg not arise,

(¢) Proposals were received from
the Governments of Assam  Orissa
and Nagaland through the Fastern
Zonal Council for the establishment
of zonal medical colleges in their res-
pective State. ‘The proposals were
not accepted on the grounds that:—

1. The West Bengal State has a
surplus of doctors and the
neighbouring areas like
Assam and Orissa can attract
these surplus doctors by giv-
ing suitable incentives.

2 The needs of Union Territories
like Manipur, Tripura and
N.E.F.A. and also of Nagaland
are fully met by the existing
system of reservation of seats
in wvarious medical colleges in
the country for candidates
from these areas.

3. Tt was al=o f~lt that the medical
colleges which were recent -
started in Orissa and Assam
should be fully and properly
equipped before setting out to
implement another project

Recently the Chief Minister of Orissa
has repeated the request of his Gov-
ernment and the Governments of
Madhyva Pradesh and Uttar Pradesh
have also sought to raise the question
of establishment of zona' medical col-
leges ini  thelr respective States
through the Central Zonal Council
The proposals are under examination
in consultation with the Planning
Commission.

(d) No.

- (e) Does not arise.

Post Offices in Villages

[ Shri Tulshidas Jadhav:
‘ Shri Shivaji Rao 8.
Deshmukh:
Shri Jedhe:

Will the Minister of Transport and"
Commanications be pleased to state
the total number of fresh applications
received to open new post offices in
vi'lages (State-wise) by October, 1962
this year?

The Deputy Minister in the Minis-
try of Transport and Communications:
(Shri Bhagavatl): A statement is
laid on the table of the House. [See
Appendix I, annexure No. 18].

Bale of Railway Time Table on Book
Stalls on Northern Rallway

161. Shri Hem Raj: Will the Minis-
ter of Railways be pieased to state:

(a) whether it is a fact that the
sale of copies of Railway Time Table
through the book stalls on Northern
Railway has been stopped and the
work has been entrusted to the staff
working at enquiries and reservation
offices of the Railway Stations;

(b) if so, the reasons therefor;

(c) whether it is a!so a fact that the
copies of the Railway Time Table
enforceable from 1st October, 1962
were not available at the counter omr
the 1st October, 1962; and

(d) when iti was published and
why it was not made available for
sale?

The Deputy Minister im the Minis-
try of Railways (Shri Shahnawax
Khan): (a) and (b). Sale of Time
Tables through book stalls has not
been stopped. 50% copies of North-
ern Railway Time Tables are sold
through Reservation /Enquiry /Book—
ing offices and the remaining 50%
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copies through the book stalls at sta-
tions. As the book stall agents have
not taken their quota, the supply of
time tables to Reservation/Enquiry/
Booking) offices is being enhanced
Fevond their quota to ensure the
availabilityl of adequate number of
time tables for sale to the public.

‘c) and (d). Northern Railway time
tatl=s in force from 1-10-62 were pub-
lishad on the 23rd September 1962
~md were made available for sale at
Rsarvation/Enquiry /Booking  offices
-at important stations from the 24th
‘September, 1962.

Roads in Highways

162. Shri Ramanathan Chettiar:
Will the Minister of Transport and
Communications be pleased to state:

(a) the amount allotted for deve-
lopment of major roads and highways
in the country during the Third Five
“Year Plan State-wise;

(b) the progress made so far; and

(c) the amount actually spent so
far?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) The
Trird Five-Year Plan provides for a
totai outlay of Rs. 32459 crores for
road development under both the
Central and State Sectors. Out of
this, a sum of Rs. 244'59 crores is for
roads in the State Sector and Rs. 80
crores in the Central Sector. A state-
ment giving a State-wise break-up of
the outlav in the Stats Sectnr iz "aid
.on the Table of the House. [See Ap-
-pendix I, annexure No. 18]. It is not
possible ta indicate thd allocation
separately for major roads and high-
ways. The provision in the Central
Sector is allocated for the following
“Schemeg covering the country as a
‘whole:

(Rs. in crores)
(i) Nationa® Highways 48.50
.(ii) Other Roads in Sikkim 1.50

«(iiiy Central v aided State
roads of inter-State or
economlc importance 30.00

f0.00

NOVEMBER 9, 1962

Written Answers 356

Besides, the International Dovelop-
ment Association hava extended a
Development Credit of $60 million
(about Rs. 29 crores) for financing
certain selected National Highway
works in the States of West Bengal,
Bihar, Orissa and Maharashtra. This
credit is in addition to the provi-
sion of Rs. 48'50 crores already made
for National Highways in the current
5-year Plan

(b) and (c). About £.500 rules of
s.rfaced roads are expected to ke
added to the road system of the cuoun-
try during the 1st two years cof the
current Plan under both the Centrai
and State Sectors besides the im-
provement of existing roads and the
bridging of a2 number of unbridged
river crossings, ete., with a total esti-
mated outlay of about Rs. 133 crores.

Civil Aviation Training Centre,
Allahabad

163 [ Dr. Ranen Sen:
: "L_Shrl Dinen Bhattarcharya:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that Flying
Training School, Civil Aviation Train-
ing Centre, Allahabad is being clos-
ed down;

(b) if so, the reasons therefor; and

(c) the steps proposed to absorb
the staff rendered surplus due to the
closure?

The Deputy Minister (Shri Ahmed
Mohinddin): (a) Yes, Sir.

() Due to unemplocymeny among
the pilots no. new batch of trainees
has been admitted into the school and
the aerodrome at Allahabad along with
the area where the present Flying
Schoo' is located is required by the
Ministry of Defence.

(c) 1t is proposed to sbsorby the
staff rendered surplus as a result of
the closure of the Flying Scheol in
the Civil Aviation Deptt and in the
establishment of the Indian Air Force.
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Power oupply from Punjab to Delhi

164, Shri Daljit Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the amount due from  Delhi
Electric Supply Undertaking te Pun-
iab State Electricity Board and Pun-
jab State Government for supply of
power from Bhakra;

(b) whether the dues have been
cleared by the Delhi Electric Supply
Undertaking; and

(c) if not, what steps Covernment
propose to take in this respect?

The Minister of Siate in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (c). The Punjab
Government have claimed a sum of
about Rs. 56.73 lakhs as duty on elec-
tricity supplied by the Punjab State
Electricity Board to the Delhi Electrie
Supply Undertaking, up to the end
of March, 1963. The TUndertaking
challenged the claim, and did not pay
the amount. This matter is under
negotiation, and a settlemsnt iz ex-
pected to be recached shortly.

The amounts due from the Delhi
Electric Supply Undertaking to the
Punjab State Electricity Board in res-
pect of supply of Power from Bhakra
are paid by the former promply as
bills therefor are received.

12 hrs.

RE: RESIGNATION OF SHRI
KRISHNA MENON
Shri Ranga (Chittoor): Sir, we
learnt from the papers that the hon.
Defence Minister has resigned and
that the hon. Prime Minister has an-
nounced in the Congress Party meet-
ing........
Shri Harish Chandra Mathur
(Jalore): Sir, after the Question
" Hour, you had proposed to take up
another matter.

Mr. Speaker: I have allowed this
matter to be raised.

Shri Ranga: That resignation was
accepted, but uptill now no authentic

1984 (Ai) LSD—S5,

Shri Krishna 358
Menon

information has been made available
to this House. The usual practice in
Parliament is that whenever such an
important event takes place it is for
the hon, Leader of the House to make
a statement in regard te that matter
and take the House into his confidence,
So far it has not been done. We would
like to know whether it is correct for
as to understand ithat the hon. De-
fence Minister has resigned and that
his resignation has beep accepted by
the hon. Prime Minister,

Some Hon. Members: Minister of
Defence Production and not the Mi-
nister of Defence.

Shri Ranga: Both the Minister of
Defenpe and the Minister of Defence
Production.

The Prime Minister and the Minis-
ter of External Affairs, Defence and
Atomic Energy (Shri Jawaharlal
Nehru): I take it that the hon. Mem-
ber is referring to Shri Krishna
Menon who for some days past has
not been the Defence Minister but
the Minister of Defence Production.

Shri Ranga: I stand corrected. But
both the statements had to be made
before this House.

Shri Jawaharlal Nehru: He had
offered his resignation several times
but he offered it again day before
yesterday, I thini, and 1 forwarded
it to the Preside:. recommending that
in the circumstances it might be ac-
cepted. Todav only, in fact, just be-
fore I came {5 the House, I received
the reply from the President that in
the circumstances he accepts it with
regret. [ suppose, in the course
of the day they will announce
it over the radio and in the
newspapers probably together with
the correspondence that has passed
between Shri Krishna Menon and me
on this subject, that is, his resigna-
tion letter and my reply.

It is customary that a Minister who
is resigning makes a statement be-
fore the House. Shri Krishna Menon
put it to me whether # was necessary
on this occasion to do so. I thought
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[Shri Jawaharlal Nehru]

that as we are discussing this matter
fully, not his resignation but the whole
matter and the Resolutions before
the House, and the facts are fairly
well-known, it is not really necessary
unless the House so desires for him
to make a statement here. That is

the position.

Some Hon  Members: It is not
necessary. . .

=t TAATAR (FE) TS
wEEd, IO T fgey # o awwr )

s WEEE A a9 oA @Y
ara & fiF =it Foo T 3§ it 2 e
g1 #IT JH1ET AEd A I HOY #W
faar 1

St TATATAR : T THAIR |

12.04 hrs.

RE: MOTION OF NO-CONFIDENCE
IN THE COUNCIL OF MINISTERS

Mr. Speaker: I have to inform the

Mr. Speaker: Order, order. There is
nothing before the House and there-
fore there cannot be any point of or-
der.

ot TETE AT A A A
werw WA : 9ge WO W9 g9
#ifed; foT & oy g7 M )

I have to inform the House that I
have received notice of the following
motion of no-confidence in the Coun-
cil of Ministers under Rule 198 from
Sarvashri Ram Sewak Yadav and
Mani Ram Bagri:

‘This House expresses its want
of confidence in the Council of
Ministers.’
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of No-confidence in the 360
Council of Ministers

The reason given is:-—

Inactive and unprincipled
foreign and defence policy of the
Government of India.”

May I request those Members who
are in favour of leave being granted
to rise in their places?

st W AwE qrEA (FTEET)
e wERd, A 3 fram g A
F 9T & sTaedT AEATE |

g AENET g WA A
1 & 5 £ 2R F fY 3 9% @z
oTE WTET I3 & 7

= T AW AT : WeOE WERG
&1 s d7 four &, 99 gy |
s fraw ag & fF sy aee aee
& 57 fr T oo el X " T A )
FfFr 97 97 fF S8 weEE F1 awl
FT qgT 97 A qIF AT TG,
aF I AT g grm fF AT
weara fear & a9 aF § &% AT wa
g @2 39 & fo ? #9 oF v
qge faar a1, gad &} Fror fem g
e R A
T &, T IAHT AL AAT ) AT EY
o fagm | &1 v & ST g ST A
g @ a1 e it g=e sefat & @3
& & sgaear & IF wraT § @ QY
w17 v w9 T &gq w1 AT faan
T HIT IHF q15 ST FT Gg7 TEGT
T |

oo AEET © I a1 A § 416
F AT 37 0 5 FE wfawe A
afew fageT a® o d9vw G @ 9
FART AT EET ATEE A AL 997 41, A
Y gEwiag 7 U oAr & W
gr | fad g & ST an:
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“This House expresses its vote
of no confidence.”
fat zam & w@r mar v o AfEE
#1 W ww <o fow g@ 9 IR
¥r 93 fear & s i awgm =0 faen
9T W19 4 WA FE A1 FifEsa &
e £ )

st VATUAR  (FE) 0 AT
g ag fery # o g fean o, st
forsh Sfrera # & gamar maT 1

WEmR WER ;A @i A & aga
TH FEE g 0F A W A AR
4z FgT 1 1 AR § |

t TR 7% 99 "EE-
st faog & o

R WERY ;g 99 Ifaa A
% g7 oF am av g Fr 9

“ot TW BAw AEE ;AU 0F
IGEECE

weTe WEET . qI9A Sl AT
= qw fear @, oE% AR ¥ w9 95w
ATE & | T 9T FIE THAL 9B AL &Y
qHH A &% {6 ug ey Twa A 2
& o7 IERI HE FT g9 € | 0T St
T A1 & ag sHifad @ & fF am
ST FI ATAT &7 AT T A8 6 A9 59
F1 9= 77 GFT & | F AT F T 7
1 #7AT % &Y 7E, 79 AR T AT
ENT Ul aTT FEA FT 1 a9 AW
7 Fgm f& Y aw qw fear s
I T AT IEA AT FLA AR A/G
FIw agars F fFE A or a2
Hee femn o vy 2 1 AfEE S e
TEe S 2N & 39 97 #E ATe AE
BT | BT fAd gy 9= £ fF o5 e
& wmfas & 39 %1 957 & a9 G,
o7 F A el ¥ I T
i amm i g A A

Council of Ministers
FUT F7F SUAT HUAT TS 9T @S ql
9T 1 F @A g fF 9w A qme
aeey @e gu &, wwied w fawm @
f @57 57 MIA F1 @A F¥ W g
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12.12 hrs,

PAPERS LAID ON THE TABLE
AMENTMENTS TO0 INDIAN TELEGRAFH
RuLEs

The Minister of Tramsport and Com-
munications (Shri Jagjivan Ram): I
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beg to lay on the Table a copy each
of the following rules under sub-sec-
tion (5) of section 7 of the Indian
Telegraph Act, 1885:—

(i) The Indian Telegraph (Ninth
Amendment) Rules, 1962,
published in Notification No.
S.0. 2708 dated the 1st Sep-
tember, 1962.

(ii) The Indian Telegraph (Tenth
Amendment) Rules, 1962 pub-
lished in Notification No. 8.0.
2851 dated the 15th Septem-
ber, 1962. [Placed in Library,
see No. LT-475/62.]

AMENDMENTS TO DELHI MoTor VEHICLES
Rures

The Minister of Shipping in the Mi-
nistry of Transport and Communica-
tions (Shri Raj Bahadur): 1 beg to
lay on the Table a copy of Notifica-
tion No. F 12!69155-62|Transport pub-
lished in Delhi Gazette dated the 26th
July, 1962 making certain further
amendments to the Delhi Motor Vehi-
cles Rules, 1940, wunder sub-section
{3) of section 133 of the Motor Vehi-
cles Act, 1939. [Placed in Library, see
No. LT-472/62.]

ANNUAL REPORT OF ALL-INDIA INSTITUTE
oF MEpicaL Scrences For 1961-62

ANNUAL ACCOUNTS OF ALL-INDIA INSTI-
TUTE OF MEDICAL SCIENCES FOR 1960-61
AND AuDIT REPORT THERFON

The Minister of Health (Dr. Sushi.a
Nayar): I beg to lay on the Table a
copy each of the following papers:—

(i) Annual Report of the All-
India Institute of Medical
Sciences, New Delhi, for the
year 1961-62, under section 19
of the All India Institute of
Medical Sciences Act, 1956,

[Placed in Library, see No LT-473/
62.]

(ii) Annual Accounts of the All-
India Institute of Medical
Sciences, New Delhi, for the
year 1960-61 along with the
Audit Report thereon, under
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sub-section (4) of section 18
of the All India Institute of
Medical Sciences Act, 1956.
[Placed in Library, see No.
LT-474/62.]

AMENDMENTS TO FERTILISER (CONTROL)
ORDER

The Minister of State im the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Simgh): 1 beg to lay on
the Table a copy each of the follow-
ing’ Orders under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955.—

(i) The Fertiliser (Control) Fifth
Amendment Order, 1962, pub-
lished in Notification No. GSR
1202 dated the 8th September,
1962.

(i1) The Fertiliser (Control) Sixth
Amendment Order, 1962, pub-
lished in Motification No. GSR,
1225 dated the 15th Septem-
ber, 1962. [Placed in Library,
see No. LT-471/62.]

NOTIFICATIONS UNDER AGRICULTURAL
Propuce (DEVELOPMENT AND WARE-
HOUSING) CORPORATIONS ACT AND

EsSeNTIAL COMMODITIES ACT

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): On behalf of Shri
A. M. Thomas, I beg to lay on the
Table: —

(i) A copy of the Agricultural
Produce (Development and
Warehousing) Corporations
(Amendment) Rules, 1962,
published in Notification No.
GSR, 1182 dated the 1st Sep-
tember, 1962, under sub-sec-
tion (3) of section 52 of the
Agricultura] Produce (Deve-
lopment and Warehousing)
Corporations Act, 1956. [Plac-
ed in Library, see No, LT-
476 /62.]

(ii) A copy each of the following
Notifications under sub-section
(6) of section 3 of the Essen-
tial Commodities Act, 1955: —
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ta) The Imported Foodgrains
(Prohibition of Unauthoris-
ed Sale) Amendment Order,
1962, published in Notifica-
tion No. GSR. 1206 dated
the 8th September, 1962.
[Placed in Library, see No.
LT~4'?T,!62.]

(b) Notification No, GSR 1278
dated the 29th September,
1962, containing Corrigen-
dum to GSR No. 876 dated
the 30th June, 1962. [Plac-
ed in Library, see No. LT-
478/62.]

{c) The Uttar Pradesh Paddy
and Rice (Restriction on
Movement) Second Amend-
ment Order, 1962, published
in Notification No. G.S.R.
1363 dated the 15th Octo-
ber, 1962 [Placed in Lib-
rary, see No. LT-479|62.]

(d) The Rice (Uttar Pradesh)
Second Price Control Order,
1962, published in Notifica-
tion No, GSR 1364 dated
the 15th October, 1962,
[Placed in Library, see No.
LT-480/62.]

Notification No. GSR 1385
dated the 18th October,
1962 [Placed in Library,
see No. LT-481(62.]

(f) The Rice (Punjab) Price
Control (Amendment) Or-
der, 1962, published in No-
tification No, GSR 1386 dat-
ed the 18th October, 1962.
[Placed in Library, see N
LT-482/62.] ‘

AMENDMENT TO RATLWAY PROTECTION
Force RuLes

The Deputy Minister in the Minis-

try of Railways (Shri Shahnawaz
Khan): I beg

-

{e

(i) to re-lay on the Table a copy
of the Railway Protection
Force (Amendment) Rules,
1962, published in Notifica-
tion No, GSR 1018 dated 28th
July 1962, under sub-section
(3) of gection 21 of the Rail-
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way Protection Force Act,
1957. [Placed in Library, see
No. LT-341/62.]

(ii) to lay on the Table a copy of
the Railway Protection Force
(Second Amendment) Rules,
1962, published in Notitica-
tion No. GSR 1411 dated the
27th October, 1962, under sub-
section (3) of section 21 of
the Railway Protection Force
Act, 1957, [Placed in Library,
see No. LT-483[62

RuLes UNDER INDIAN TELEGRAPH AcT

The Deputy Minister im the Ministry
of Transport and Communications
(Shri Bhagavati): I beg 1o lay on the
Table a copy each of the following
Rules under sub-section (5) of section
7 of the Indian Telegraph Act, 1885,
together with an explanatory note:—

(i) The Indian Wireless Telegra-
phy (Experimental Service)
Rules, 1962, published in No-
tification No. GSR. 1164 dated
the 1st September, 1962.

(ii) The Indian Wireless Telegra-
phy (Demonstration Licence)
Rules, 1962, published in No-
tification No. GSR. 1165 dated

the 1st September, 1962.
[Placed in Library, see No.
LT-484/62.]

12.14 hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (RAILWAYS) FOR 1962-63

The Minister of Railways (Shri
Swaran Singh): I beg to present a
statement showing Supplementary
Demands for Grants in respect of the
Budget (Railways) for 1962-63.

12,14} hrs.
ELECTION TO COMMITTEE

EsTmMATES COMMITTEE
Shri Dasappa (Bangalore):
to move: -
“That the Members of this House
do proceed to elect in the manner

I beg
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required by sub-rule (3) of rule
254 read with sub-rule (1) of rule
311 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
one Member from among them-
selves to serve as a member of the
Committee on Estimates for the
unexpired portion of the term
ending on the 30th April, 1963
vice late Shri B, J. Singh.".
Mr, Speaker: The question is:
“That the Members of this House
do proceed to elect in the manner
required by sub-rule (3) of rule
254 read with sub-rule (1) of rule
311 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
one Member from among them-
selves to serve as a member of the
Committee on Estimates for the
unexpired portion of the term
ending on the 30th April, 1963
vice late Shri B. J. Singh.”.

The motion was adopted.

12.15 hrs.
BUSINESS ADVISORY COMMITTEE
Seventh Report
The Minister of Parliamentary

Affairs (Shri Satya Narayan Sinha):
1 beg to move: .

“That this House agrees with
the Seventh Report of the Busi-
ness Advisory Committee present-
ed to the House on the B8th
November, 1862”.

Mr, Speaker: The question is:

“That this House agrees with
the Seventh Report of the Busi-
ness Advisory Committee preseni-
ed to the House on the 8th
November, 1962".

The motion was adopted,

12153 hrs.
BUSINESS OF THE HOUSE
Simplication of Procedure

Shri Harish Chandra Mathar
(Jalore): You will remember that
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you wanted to effect a simplification of
procedure and this was to be taken up
immediately after the Question Hour.
But when I rose, you permitted Shri
Ranga to proceed with something zlse,

Mr. Speaker: Now is the time to
take it up. I will hear him.

Shri Harish Chandra Mathur: You
will remember that you mentioned it
yesterday and then 1 submitted that
,it might be postponed to today when
we might have some suggestions to
make,

1 quite appreciate the anxiety of
leaders of the various Groups about
simplification of business and proce-
dure, trying to cut down the business
in your office ag well as in govern-
mental offices. But there are certain
difficulties which I would like to place
before you. When I raised this ques-
tion. it was observed that it was
within the framework of the rules
that certain procedures had been
sought to be adopted. But if vou look
into the rules, you will find that they
do impinge upon the rules. They are
bound to. Not that I have any objec-
tion to the rules being modified to
suit the present needs.

You say that only 30 questions
would be put on the list for oral
answer. [ have no objection to that.
But this does impinge upon rule 45.
When you have admitted a question,
you have got to put it on the list
under rule 45; you cannot put it out.
So this does impinge on that rule.

As | submitted earlier, I have no
objection to the rules being modified.
But let us understand that we are
revising the rules and we are draw-
ing upon a procedure for simplification
to be adopted under the mew condi-
tions,

1 will refer to your suggestion No. 1
regarding questions, The rule which
You propose to have is that a Minister
will be called upon to answer only
once a week. Here I wish particularly
to stress that we do not mind with-
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drawing our questions or not putling
questions to certain Ministries which
have not very much to do with the
present emergency. Take Community
Development and Health. We are
prepared. We want to discriminate
and use our discretion not to put
guestions there. But where the ques-
tion of war effort is concerned, in
regard to those Ministries which are
concerned with the war effort, I think
we must get an opportunity to put
questions at least twice a week—a
larger number of times. This is
because our administrative machinery
has got to be geared up. You will
yourself find that so many questions
of urgency and importance which will
help the war effort are tabled by hon.
Members and they come before the
House, Omly today there were certain
questions put to the Minister of Irri-
gation and Power. Here I have ot
my question, No. 51. According to
the reply itself, the report which was
submitted lists a complete charge-
sheet against the working depart-
ments. These things have got to be
brought to the notice of Government
and action has to be taken in a much
more speedy manner,

Therefore, I think it will not be
proper to limit the questions parti-
cularly in respect of those Ministries
which have got to do something with
the war effort. We can so arrange
our list that those Ministries which
are concerned with the war effort
have to answer questions twice =a
week; questions concerning other
Ministries can be allowed to be taken
up once a week. This is my sugges-
tion.

Another thing here is that only §
questions will be listed. I would
suggest that instead of listing five
questions, we limit the number of
notices being given, because once you
get notice of the question, you have
got to go through the entire process,
your secretariat as well as the minis-
tries, and when it comes. whether you
list it or not, the whole labour has
already been gone through. There-
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fore, if you want to save the labour
to the ministries and if you want to
save the labour in the secretariat, then
again this will have to be amended in
that light, because I can give notice
of ten questions for written answers.
They go there and the whole thing is
processed. You may list only fve,
but I have a right, according to the
present procedure, to give notice of
ten questions for written answers,
and they will have to be processed.
So, it will not serve any useful pur-
pose, This simplification will mnot
serve any useful purpose so far
as work in the secretariat or
the Ministry is concerned. If we
want to cut down, then we will have
to cut down the number of questions
which we ourselves give. We can put
a voluntary restrietion on ourselves.
You can also frame rules or change
the rules. I do not mind the questions
being limited to even three instead of
five, but 1 am quite clear in my mind
that in regard to the departments
concerned with war production and
war effort, there should be no limit
at least for some time, because there
are go many matters which will have
to be geared up and so many things
will have to be evolved. Our ad-
ministrative machinery is not at all
geared up to meet the needs of the
war, and the hon. Members must get
an opportunity to bring such matters
to the notice of Government on the
floor of the House. That is my cub-
mission in regard to these questions.

I understand the position so far as
private resolutions are concerred. It
is quite a salutary thing. Now the
name of the Member will be ballotted
instead of the resolutions, and it may
cut down to the work. I have nothing
to say regarding the other two items.

Mr. Speaker: Dr. Singhvi. He will
be very brief now. It should not be a
discussion for a long time,

.Dr. L, M. Singhvi (Jodhpur): You
will reeall, Sir, that I myself initiated
the move by lodging a formal motion
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with you suggesting that rule 32 might
be suspended or at least questions
should be reduced and restricted
during the existence of the emergency.
The underlying idea was that we
should try to relieve and spare the
strains on the administration. How=
ever, the idea underlying the sugges-
tions, I think, however, that Lok
Sabha has not to be relieved to the
same extent as the secretariat of the
Government so that the proposal
allowing only one amendment in the
name of a group or a party I would
strenuously oppose. 1 would submit
that this would fetter the latitude and
the freedom that has been conven-
tionally given to Members to move
amendments according to the best of
their lights, and therefore these
amendments should be permitted to be
moved not on behalf of the groups,
one amendment each, but on behalf
of individua] Members as such.

Secondly, we should clarify that
these changes or alterations which, as
Shri Mathur said, also involve certain
alterations in the rules automatically,
will obtain during the period of
emergency, not that they are being
put on probation as was suggested
yesterday and that if they are found
satisfactory, they will continue. It
should be specifically stated that these
rules and alterations will only obtain
during the period of the emergency.

Thirdly, in my humble opinion, only
three days in the week should be
allotted for questions as a whole, and
each ministry may come up once every
week. The present suggestion is that
each ministry will come up only once
a week, but, of course, there will be
questions every day. This, somehow,
does not take stock of the sense of
seriousness which we must endeavour
to impart to our deliberations in the
present state of emergency.

So far as the question of limitation
on the number of questions is con-
cerned, it should be that Members
should give six questions in all; not
more than three may be starred. The
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suggestion is implicit in the proposals
that not more than three starred and
not more than five questions in all
would be listed; that means, of course,
that the Members will observe this
restriction and will givc not more than
five questions in all.

Shri Hari Vishnm Kamath
(Hoshangabad): Sir, 1 submit that
the idea my hon. friend Dr. Singhvi
has in mind and perhaps shared by
some other hon. Members here that
Parliament might cut down its own
business by eliminating Question Hour
and things like that is wholly in-
appropriate. You wil] recall, Sir, that
when Hitler's bombers........

Mr. Speaker: He may kindly speak
on our proposal that has been placed
before the House.

Shri Hari Vishnu Kamath: It is in
connection with that, that I want to
emphasise this fact that the Parlia-
ment should assume more powers and
give more time to war business and
war effort than it did in peacetime.
You will remember that during the
Second World War when there was a
blitzkrieg over London, the House of
Commons sat from day to day. I do
not want that this Heouse <hould sit
from day to day, but it must give
more attention to the war effort.
Therefore, the Ministries that are con-
cerned with war efforts direct may, ift
it is possible, be called upon to answer
guestions even more than once a week
and the other Ministries may be called
upon to answer questions once a week
...... (Interruptions) .

Mr. Speaker: It is only those
Ministries that would be engaged in
war effort which should be spared
some time. ... (Interruptions).

Shri Hari Vishnu Kamath: It is for
the House to judge which Ministries
are more important and which are
less important.

Shri Mathur said that the right of
the Members to give notice of jues-
tions might be curtailed or limited.
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It will confront us with some practi-
cal difficulty because the practice is to
club one Member with other Members
in one question itself. They are not
given previous notice and a Member
does not know which person has given
the same question beforehand; he has
no insight as to which question will
be disallowed by you. Therefore, to
limit the right of a Member to give
notice of as many questions as he
wants will be wholly out of tune and
out of place. It is for you to decide
which question should be disallowed
or clubbed with other Members.

Shri S. M. Banerjee (Kanpur); Sir,
the proposal to divide the Ministries
so as to make a Ministry reply ques-
tions only once a week is, I feel,
something wvery wrong. It is the
entire country that is busy; not only
the Ministries. There are also the
Deputy Ministers, Ministers of State
and Parliamentary Secretaries and so
on. Moreover, most of the questicns
were tabled in the month of Septem-
ber itself, that is, before the emer-
gency arose, As for myself, 1 have
not tabled a single question after the
emergency has arisen. The present
practice should, therefore, continue,
That is my suggestion.

The second proposal is that not more
than three questions should be allow-
ed for oral questions. I may be
excused for saying that the Ministers
take notice of only oral questions;
they take no notice of wunstarred
questions and vague replieg are given.
I suggest that there may be 60 oral
questions though only 20 or 30 may
be answered in a day. There should
be no restriction on this; that is what
I have to submit.

The Prime Minister and Minister
of External Affairs, Defence and
Atomic Energy (Shri Jawaharlal
Nehrm): Sir, I did not wish and I
had no particular desire to enter into
this discussion because I thought that
the person to decide this matter is
yourself: I was quite happy to leave
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it in your hands as you were support-
ed by leaders of the various Parties
I thought that the matter was settled

Mr, Speaker: It is the Congress
Members who have objected,

Shri Jawaharlal Nehru: I am sorry,
Sir; therefore I want to make it clear
that the hon. Members who object do
not represent my views or the Party's
views. They are individual objections.
There are two ways of looking at it
The House values and is zealous of
the Question Hour; I think, rightly
so. It is a very important institution
which certainly we would not like to
inhibit in any way. But, at the same
time, it is a fact to be remembered
that we have to face an emergency,
and in approaching that, apart from
the saving of time, the temper of
emergency should be present and it
should always be there. If that tem-
per goes, it makes ug slacken a little;
there is almost a tendency, there may
be 3 tendency. Therefore, it is a good
thing to place some limitations to
things which distract our attention in
various ways,

I am told that there js no other
Parliament in the world, for instance,
where questions are asked for more
than four days in the week. Even
the other House here has only four
days for questions. There is hardly
any other Parliament where more than
one or two supplementaries are asked.
But here the practice hag grown up.
I do not object to that practice. I am
merely pointing out that all these
tend to change the temper of the
House into a discussion of relatively
petty matters when very big matters
are in our mind. Anything which
does that, I think, »nuld not meet the
emergency adequatcly.

Some hon. Members said there are
some Ministries which are not imti-
mately connected with the war sffort.
1 do not know which Ministry is not
connected in some way or other with
the war effortt The Food Ministry
and the Railway Ministry are most
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intimately connected with it. Trans-
port is the background of every effort
that we malke; dlso.the Ministry of
Information or the Ministry of Health.
Every Ministry ig intimately connect-
ed with this effort. Some may be a
little more connected gnd some may
be a little less connected with this
effort. In fact, we want every Minis-
try to think of this matter from the
point of view of increasing our efforts
to help our armed forces, our produc-
tion, etc. Evervbody is connected
with the subject.

One thing which was suggested by
an hon. Member is worthy of consi-
deration. He said that some attempt
should be made to stop the onrush
of questions at the earlier stage. When
questions come in, all the time and
energy and money are spent on them,
and then, afterwards, they may not
come up at all. If something could
be done to stop it at the earlier stage,
then, there would be a clear saving of
time,

Some Hon. Members rose—

Mr. Speaker: I do not think there
is need for a further discussion.

Shri Harish Chandra Mathur: Sir,
on g peint of personal explanation. I
do not think we have ever viewed
these questions on party lines. The
Business Advisory Committee consi-
ders certain matters and they are
always placed before this House, and
Members of the Congress Party as
well as other parties do make sugges-
tions. The House takes a decision
thereon. I do not think we have
viewed this matter on party lines at
all. We have never done it in the
past, and I thought that in the present
emergency, more particularly it was
in the national interest, that I spoke
according to my own lights, ‘

Mr. Speaker: That is right. He
mayv have hiz views, and 1 have no
objection. But I might just give my
explanation as to what prompted me
to take these steps. TFirst of all, there
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are thousands of questions received,
and the present prac.ice is that as soon
as a question is received it is trans-
mitted to the Ministry concerned.
They get to work on it. They scad
telegrams to the different quarters of
the country. Much money and labour
are spent on that, Ultimately, if I
find that it should not be admitted,
it is disallowed, and the labour and
expense are wasted in that case. 20,000
questions are received in a year. The
first direction that [ have given is that
a question, as soon as it is received.
would not be sent on to the Ministry
unless I have scrutinised it and taken
a decision whether it is to be ad-
mitted or not. Only those questions
which 1 think are to be admitted will
be passed on to the Ministry concern-
ed, so that the onrush in the first
instance could be eliminated alto-
gether. |

The second objection that was
taken by Shri Harish Chandra
Mathur  was that this procedure
would impinge upon our present

rules. I cannot agree. There is rule
38 in the Rules of Procedure to the
effect that I can allot days, any that

1 like, to different Ministries. In-
stead of dividing them intp three
groups, 1 propose to divide them

into five groups in the first instance,
and there is also the jdea that only
four days may be allotted for ans-
wering questions, so that we may
give the Ministries more time to
work for the war effort. Certain
objection was taken and some Mem-
bers said that this was a wvaluable
right of theirs which they would
safeguard jealously, and since it has
been the practice here to have five
days for questions, and it has been
pointed out by Members that five
days must remain there, I agreed
that all the five days might remain
for answering questions. But the
Ministries would be divided into
five groups so that each Minister has
only to come here for one day in
the week, and devote all his other
tim> to the war effort, and in the
case of this emergency al] attention
shoulg be directed to the war effort
That wag the second thing.
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So far as the allotment is concern-
ed, there is nothing that provents
me from dividing the Ministries in-
to any number of groups and tnere-
fore, for that suggestion 1 wanted
the approval of the House, though it
was within my rights to divide the
Ministries.

Then Shri Harish Chandra Mathur
has referred to rule 45, I have no
objectios. There is nothing that
impinges upon that rule. Any num-
ber of questions might be sent, but
I could get the permission of the
House that only five would be enter-
ed and I would disallow the others.
1 would request hon. Members to
give or indicate to 'me the priority
as to which one has to be put in
first, and then I shall have that in-
dicated, and I will] put on the list
only those five that I admit. There-
fore, there is no difficulty so far as
that rule is concerned, and hon.
Members should not feel that there
would be any infringement of any
rule cr that we require any modifi-
cation in that. There is no difficulty
at all. They can send in even more
than five questions and I will also
allow them to do so, and they can
put in the priority so that if one is not
taken uitimately or is transferred,
the second one, which is next in
priority, can be pushed in. So, five
questions in a day for each hon
Member should ordinarily be suffi-
cient.

So far as the putting of starred
questions in the list is concerned,
what I said' was that only 30 of them
need be put down. Ultimately we
reach 20; generally it is only 10, 12
or 15 that we have been reaching
So, the others®may be automatically
transferred to the unstarred list. That
was what I suggested. There was
nothing novel or strange that was
being aone.

Some hon. Member has alsp sug-
gested that it is the Secretariats of
the Ministries that hawve to attend to
the war effort and there is no need
to spare any others, So far as our
stafl js concerned, I must inform the
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House, and the House will be happy
to learn that in anticipation of sanc-
tion, 1 have already spared four men
ang sent them to the war effort, so
that they might be utilised there. I
hope that I will be able to spare more
and place them at the disposal of that
inachinery which is tackling the war
cffort, so that that work might be
done. I hope that the other Minis-
iries—of course I am in no position
to advise them and they know it
best——would also think in those terms
and also spare some men so that we
have not to recruit fresh people for
ihis war effort and we can do that
with the staff that we have already
got. Therefore, there was nothing
novel in what I had suggested: only
a modification of the procedure and
the hon. Members of the Opposition
had also agreed. I hope hon, Mem-
bers of the Congress would also be
able to agree with that procedure.

Let us work out the thing. We are
nct taking away any right of hon.
Members and 1 can assure them that
it is only during this period that we
can just tackle it. Therefore, there
ought not to be any difficulty. I hope
hon. Members would agree to my
appea! in this respect so that we might
work on it just.-for sometime,

Shri Karni Singhji (Bikaner): I
want to make one point clear. When
most of these questions were tabled
by us, there was no emergency in
ihe country. Today, our country is
farced with quite an emergency, and
1 am quite sure that if you could
appeal to all hon. Members here,
most of us would be very happy to
withdraw 80 to 90 per cent of the
questions which we have tabled. As
a result of the meeting that you had
with the leaders of the groups, 1
had made that submission, and as
soon as 1 went home I ran through
my questions. I have already writ-
ten to you to withdraw 80 to 90 per
cent of all the questions that I have
tabled. I ikink wvoluntarily our coun-
try responds much better.

Mr. Speaker: I would be very hap-
Py to agree with ‘this suggestion. It
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I do not receive more than five
auestions from each Member, [ shall
have ro necessity to exercise my
discretion at all.

Shri Jaipa] Singh (Ranchi West):
Yesterday you put it in the form of
an appeal. So far as notice of amend-
ments is concerned, groups may agree
to ii, but what about unattached,
detached and isolated Members? They
will be having an advantage against
us, groups. I do not think that would
be fair There is the other aspect
also. I do not think—emergency or
no emoergecy—this  particular right
of tabling amendments should ever
be curbed.

Mr. Speaker: [ am not curbing
any right of the hon. Members. They
may rest  assured that they  shall
have that freedom.

1242 hrs.
RE: ELECTION OF SHRI G. BASU

Mr, Speaker: We shall now take
up the matter about Shri Basu’s
membership.

Shri Prabhat Kar (Hooghly): May
I seek one or two clarifications about
this question of Shri Basu's election?
I do not know why this has been re-
ferred to Parliament, because on pre-
vious occasions, so many elections
have been set aside and no references
have been made here. I want to
have a clarification about that,

I know this election has been sei
aside by the High Court. A stay or-
der was granted. On the question of
appeal to Supreme Court, what is
the position? That has not been re-
ferred to. We want these clarifications,
before it is taken up.

Mr. Speaker: There is no question
of Supreme Court yet. The advocate
for Mr, Basu had applied to the High
Court that he wanted permission to
appeal to the Supreme Court and the
High Court was not open yet. Pro-
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bably it was closed till 20th So, the
court cannot give any permission till
the court opens. This was what
necessitated Mr. Basu to apply there
that at least up to 20th he might be
allowed to remain a Member and
then he would have the opportunity
of moving the Supreme Court. Whe-
ther the intermediary order that was
passed for the stay of the execution
of that previous tribunal’s order re-
vives automatically with this order
is not clear to me. Therefore, it was
I who wanted a clarification whether
really that revives the order or
not. 1 requested the hon. Law Minis-
ter to give me that assistance.

Shri S. M. Bamerjee (Kanpur): On
previous occasions, pp such reference
to the House has been made.

Mr. Speaker: Beceause such a case
has never happened.

The Minister of Law (Shri A K.
Sen): As [ explained yesterday, on
a perusal of the two orders—the
origina] order of stay as also the last
order of stay granted after the dis-
missal of the appeal—the conclusion
is quite clear that the court wanted
the original stay order to continue
until the 20th September, The ori-
ginal stay order was to subsist until
the dispo:ai of the appeal. The ap-
peal was dismissed on the 27th Sep-
tember, but while dismissing the ap-
peal, on the application of Mr. Basu’s
counsel, the court stayed the opera-
tion of the order of dismissal. The
effect of it. therefore, iz that until
the 20th November, the appeal is to
be treated as not being disposed of,
because the operation of the order of
dismissal has been stayed.

The purpose is quite clear, because
it often happens. This is to enable
Mr. Basu to apply for certificate for
appealing to the Supreme Court. The
High Court will reopen on the 19th
November, That is why the operation
of the order was stayeg until 20th
November, so that his application for
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leave may be heard by that date and
it the application is granted, a fur-
ther stay wil] be granted.

Mr, Speaker: My doubt was this.
One :s the appeal and the second 15
his application for the stay of order
of the tribunal. When the appeal was
dismissed by the High Court, my
doubt was that the stay order also
terminated.

Shri A. K. Sen: That is quite true.

Mr. Speaker: We are agreed on
that. But my doubt is whether this
order is confined only to the case so
that the Election Commission might
not declare the seat vacant and pro-
ceed with the election or whether it
automatically revives that stay order
also, so that he continues to be a
Member and could have all the rights.

Shri A. K. Sen: It is not a revival
of that order; it is a continuation of
that order, an order which would
have come to an end had this stay
order not been obtained. The origi-
nal stay order would have continued
until the disposal of the appeal. If
the order dismissing the appeal was
not stayed, the original stay order
would have terminated.

Mr. Speaker: So far as the appeal
is concerned, it is dispcsed of.

Shri A. K. Sen: Il is disposed of,
but the operation of that order is
stayed.

Mr. Speaker: He should just give
his attention to this point. So far as
the disposal of the appeal is concern=
ed, it has been completely disposed
of. There can be no other order o
far as the High Court is concerned.

Shri A. K, Sen: But that order is
stayed. That js the usual procedure,
because you will see that the order
is stayed until 20th November. The
order says:

“We feel also that, in the cir-
cumstances of this case, the
prayer is reasonable and we
would, accordingly, stay the
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operation of our order dismissing
the above appeal, until Novem-
ber 20 next...... B

Mr. Speaker: That is all right. If
the House agrees with that view, of
the Law Minister, I have no objec-
tion.

Shri Surendranath Dwivedy
(Kendrapara): It is very difficult for
us to make up our mind in a legal
matter like this. How can we agree?

Mr. Speaker: Yesterday I put it to
the House and the House wanted
time till today. That I gave.

Shri Hari Vishnu EKamath (Hosh-
angabad): May I earnestly request
you to raquest the  Attorney-Gen-
eral to come to the House and give
his opinion? The Attorney-General is
entitled to come tp this House and
give his opinion. You can summon
him.

Shri Kapur Singh (Ludhiana):
After going through the papers, I am
inclined to disagree with the Minister
for Law. It seems clear to me that
after the hearing of the appeal, the
original stay order automatically
stands terminated. The original stay
order states that it will remain stay-
ed until the hearing of the said
anpeal. The origina] stay order does
not state that it will remain stayed
until the disposal of the appeal or
final disposal of the appeal. As far
as the second order of the High
Court dated the 27Tth September is
concerned, it does not revive this
order at all. It merely says:

“We would accordingly stay
the operation of our order dis-
missing the above appeal.”

Mr. Speaker: So, he means to say
that hearing has taken place......

Shri Kapur Singh: Yes. The origi-
nal order itself makes it clear that
the termination date is in-built in
the order itself. It says

“The appeal is fixed for hear-
ing on September 3, 1962".
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That is the stay order is auto-
matically terminated on September
3, 1962, irrespective of whether the
appeal is disposed of or finally dis-
posed of or not. It is the hearing
which is important.

Shri U. M, Trivedi (Mandsaur):
Yesterday 1 made a request to the
Minister that we might be apprised
of the wvarious positions in law
whereby such a situation can be
accepted by this House. The position
is very clear. The provisions of
section 115A are so clear, namely,
that subject to that order which is
passed bv the High Court, once and
once alone, the order of the tribunal
is always final. Finality is attached to
the order of the tribunal; the appel-
late stage is only one step that is
allowed. The finality is already
attached to the order which is made
by the Tribunal. In view of that, the
High Court, the moment it passes this
order, ig entirely functus officioc and
it has absolutely no jurisdiction
under any provision of law to grant
any such stay.

Mr. Speaker: We are not sitting in
judgement over the order of the
High Court.

Shri U. M. Trivedi: We may not, but
this House will have to accept the
position whether or not that Member
will continue to be sitting in the
House. That is the position which
will have to be considered by this
House.

Shri Shivaji Rao S. Deshmukh
(Parbhani): Sir, I only wish to make
this submission that the position of
law as has beon clarified by the hon.
Minister of Law is slightly erroneous
The moment the High Court takes
a decision to stay an order of an
Election Tribunal, whether the High
Court states in the order that the
oforder of stay shall have effect only
until the hearing of the election
appeal or up to the disposal of the
election appeal they are meaningless
because the moment the High Court
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dismisses an appeal there is nothing
before that High Court. That is
why a High Court ordinarily does not
pass any stay order. Therefore, 1
agree with what has been stated by
my learned friend that High Court
hecomes functus officio the moment
an election appeal is dismissed. Even
then, on the basis of various rulings,
the Supreme Court has also accepted
this position that a High Court even
while sitting over ap appeal or while
, dismissing an appeal can pass stay
orders on the terms that they con-
sider fit. Therefore, this order of the
High Court which they have passed
after dismissal of the appeal is an
independent order. It is neither a
reviva] of the original order nor a
continuation of orders of stay earlier
granted. Therefore, this independent
order will have tg be interpreted in
the words and spirit in which it has
been meant. What has been granted
is only the right to sit in committees
and the House. Any other privilege
l'ke travelling in first-class and the
priviicge of salaries and allowancez
have not been specifically included in
ih1s order.

Shri Priya Gupta (Katihar): Sir,
1 rise to a point of order.

Shrimati Renu Chakravartty (Bar-
rackpore): May I submit that the
hon. Law  Minister may withdraw
this and not put us in the predica-
ment of coming to a decision on this
issue?

Mr, Speaker: I think the House is
not prepared to take that responsibi-
lity. T would advise Shri Basu to go
to the High Court and get a clear
order from there.

Shri #riva Gupta: Sir, my point of
order is that the constitution-making
body is this House.

Mr, Speaker: That is finished. Let
us go to the next item of business.
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12.53 hrs,

RESOLUTION RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION BY CHINA—
Contd,

Mr. Speaker: The House will now
take up further consideration of the:
following Resolution moved by Shri
Jawaharlal Nehru on the 8th Novem-
ber, 1962, namely:—

“This House approves the Pro-
clamation of Emergency issued
by the President on the 26th of
October, 1962, under clause (1)
of article 352 of the Constitution.”

The House will also discuss the other
Resolution moved by him. We will
now proceed with that.

Shri Hari Vishou Kamath (Hoshan-
gabad): Mr. Speaker, yesterday, Sir,
as I listened closely ang carefully to.
the Prime Miniser on this solemn
occasion and waiched the play of
passing moods on his very expressive
countenance," an uncomfortable
thought was borne down upon me
that here is a great man who at this
period of his glorious life is a trifle
tired, a little weary, who sees all
around him the laborious effort of
years crashing. At this time, Sir,
when the ridges and hill-tops of
Ladakh and NEFA are being stained
crimson with the blood of the men
and officers of our armed forces, when
that resounding slogan “Hindi Chini
bhai bhai” is now becoming a pre-
lude to butchery by the perfidious
Chinese, at a time when the blood of
our martyrs, of our martyred jawans
is becoming the seed of a new virile
nation that is being born in our coun-
try, our Prime Minister is faced with
a very difficult question, fundamen-
tally a question of agonising re-
appraisal, may be not of his cntire
foreign policy, not the entire defence
policy, but a re-appraisal of his atti-
tude to China, to Russia, to some non-
aligned friendly countries like Indo-
nesia and Ghana and also to the
western countries. At this time, it
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is supremely necessary that the
burden on his shoulders should be
lightened. At this age many other
great leaders might have broken
down, but God has blessed him with
a stamina and energy which is not
given to many other men, and I pray
to God to give him health and strength
in the coming months and years. I,
therefore, Sir, would plead with him
1o appoint at the earliest opportunity
a Defence Minister of his own choice,
after his own heart’s desire, a Defence
Minister, might be younger in years
but, with a purposeful dynamism and
a man whose outlook, whose attitude
is oriented with the policy which he
has now set forth, which the nation
has adopted as its own in this erisis.
Such a Defence Minister we want
today, and 1 hope verv soon he will
appoint a Defence Minister so that the
burden on his shoulders will be
lightened. If such a person is not
available in the ranks of his own
party, he should not be inhibited by
such considerations and he should
have the right to go outside his own
party to find one who has such a
.suitability in this rrisis.

Mr. Speaker, we are, Sir, working
in an emergency. This emergency
session of Parliament, may [ plead
with you in all humility and. with all
earnestness, will not bear the stamp
of an emergency that we are faced
with ualess and until it is decided by
the Leader of the House and you, Sir,
in consultation, that this particular
session shall be a bricf session. This
one session should be a brief session,
‘may be for five days or a week but
not more than a week. Then let us
have an interval. If there is other
business with the Government let us
have an interval of two or three
-weeks, whatever it may be, and we
may at the end of the month or early
December meet again and transact
that business. That will put a seal
of emergency on this brief session
and will convey to the people of India
and the world outside that we are
really feeling and we are acting =

and Aggression by China [t

the spirit of emergency that is facing
us. I hope this suggestion will be
accepted.

This morning’'s papers brought to
us a statement, the view of our dis-
tinguished angd revered President, the
President of India. When I read that,
the papers, I felt sad that even the
President has come to this view. after
going to the fronmt.

Shri Hanumanthaiya (Bangalore
City): Sir, I rise to a point of order.

Mr. Speaker: Order, order. Unless
I know what he is going to say....

Shri Hari Vishnu Kamath: I am
not impugning on the conduct of the
President.

Mr. Speaker: His ..ame might not
be brought in. It should be avoided
as far as possible,

Shri Hari Vishnu Kamath: 1 have
only said that the President has said
this, that the mistakes committed in
the past were due to credulity and
negligence. The amendment, Sir....

Shri Hanumanthaiya: Sir, I rise to
a point of order.

M. Speaker: Let u. near him.

Shri Hari Vishnun Kamath: I hope,
Sir. that this time would not be
debited against me.

Shri Hanumanthaiya: Sir, it is
well knowp constitutional conwvention
that the President should not be
brought into discussion on the floor
of this House. Some words have
been guoted by my hon. friend. He
did it with all good intentior®, I con-
cede. But if some other hon. Mem-
ber begins to criticise the stand taken
by the President it will exactly go
against the convention which this
House has al along protected. There-
fore whatever might have been said
outside this House by the President
in his speeches should not form a
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matter either for quotation or for
rebuttal specially when it is contro-
versial.

13 hrs.

Mr. Speaker: As far as that pro-
position is concerned, I entirely agree
with him and I told him just at that
moment that unless he says some-
thing I cannot decide. [ agree that
the President's name should not be
brought in. But so far as whatever
he has said just now is concerned,
probably he is only going to develop
his argument and there is nothing
that he is going to say about the
President.

Shri Hari Vishnu Kamath: Thank
you, Sir. The amendment which I,
on behalf of my Party, have tabled
before the House is in line or in con-
formity with the observation that had
been made by the President today. I
leave it at that.

The hon. Prime Minister readily
confessed a few days ago that we, in
this country, have been living out of
touch with reality for many years.
It was good to hear that observation
from the hon. Prime Minister. We
are not anxious to have a post
mortem. That is not our view; that
is not our aim here. We do not want
a post mortem: we do not want to
harp on past mistakes. But we want
and we again reiterate that we
demand that the mistakes and blun-
ders that have been committed in the
past shall not be repeated and that
the consequences of those mistakes
shall be rectified in good time before
the whole nation, the entire adminis-
tration, the Government and this
Parliament is geared to the war effort.
On that condition that the Govern-
ment remains firm, that the Govern-
ment sees through this conspiracy of
international Communism, that the
Government is firm on this that no
talks will be held with the perfidious
Chinese Government unless and until
aggression is vacated both in Ladakk
and in NEFA, only on this one
honourable condition for a self-
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and Aggression by China
respeciing nation, I can assure the
hon. Prime Minister and the House
that the hon. Prime Minister will have
the warm sympathy and the whole-
hearted support of my Party and of
all the Opposition parties here—I do
not speak for the Communist Party.
But that condition must be fulfilled.

On that may I submit that [ was
rather surprised yesterday to find that
even so perspicuous a politician as
our Prime Minister observed that
China's present action does not stem
or flow from Communism, that it is
not because she is a Communist coun-
try but because she is just militarist
and expansionist. I do not know on
what truth or facts and realities of
the situation he based such an obser-
vation. The entire history of inter-
national Communism testifies to this
one fact of history that world Com-
munism has consistently throughout
its life-time during these 50 years or
more has aimed at world dominion

by force of arms; not by peace but by

force of arms. It is the fashion of
the day to say that Russia is con-
tented. Contented after what? It is
contented after gobbling up half of
Europe, The further onrush of the
tide has been stemmed because there
are statesmen in Germany and France
who are determined to stem the tide
of Communism in Europe, otherwise
by now the whole of Europe would
have been engulfed by Communism.

May 1 tell the House that today
China is a partner, a strong partner,
of this world Communist conspiracy
in history? That is why in spite of
the trust that the hon. Prime Minis-
ter and his Government reposed in
Russia in the first place because they
were not perspicuous enough to see
through this world Communist conspi-
racy today we have been disillusion-
ed. Today Soviet Russia calls India
a frieng and China a brother. It says
‘fraternal China' and “friendly India’.
That distinction has been made by
Soviet Russia.

The hon. Prime Minister will not
have forgotten, I am sure, that when
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he demurred slightly and made a very
mild objection, not a very vigorous
objection, to the invasion of Tibet in
1950 by the Chinese Communist forces
what was the epithet used by the
Chinese Government and press against
the hon. Prime Minister. I am sorry
to say—it breaks my heart to say
this—the Chinese Government and
the press dubbed him as “the run-
ning dog of British Imperialism”. In
between, because of Panchsheel and
because we fell in line with them and
the slogan “Hindi Chini Bhai Bhai”
resounded from Kashmir to Kanya
Kumari and from Kutch to Kohima
they also relented, not out of their
respect for India but because it served
their purpose. But all the time they
were conspiring to commit aggression
and to commit inroads into our terri-
tory. The Party to which I have the
honour to belong has been warning
the Government for the last three
years or more and my hon. friends
to my extreme right used the word
‘hullabaloo’ once when we put ques-
tions here. Now that hullabaloo has
become a real hot shooting war and
1 am sorry for the plight in which
my hon. friends to my exireme right
here have been placed.

The ‘Chinese Communist leaders
have made it plain that one of the
basic tenets of their doctrine is—call
it expansionist or militarist if the
hon. Prime Minister likes to, but I
would call it the world Communist
conspiracy by force of arms—to attain
world power by any means—by hook
or by croock, by arms, by conspiracy,
by fraud, by subterfuge, by subver-
sion, infiltration and everything that
is not honest or honourable. The
Chinese Communists’ thesis is, “We
do not care; we are not afraid of an
atomic war”. That is what one of the
Chinese leaders said two years ago.
They say, “We are not afraid of an
atomic war; even if an atomic war
comes to China, we are in it. Well,
we may lose 300 million people,
still"—look at the cynicism which is
neither socialism nor Communism nor
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humanism but which is cruel eynicism
for which there is no parallel in his-
tory—"still we will be left with 400
million, the biggest nation on the
earth”. That is what they are con-
cerned with, namely, numbers. Let
people die like flies or worse, they
do not care. That is their socialism
and that is what we are up against.

Mao Tse-tung, their leader and
their former President, said not so
long ago that political power comes
out of the barrel of a gun. Those guns
are there on the ridges and hilltops
of Ladakh and NEFA. Those guns
are pointed at us, at the former Indian
bhai by the Chinese bhai,

Today we have got the news that
Czech arms from Czechoslovakia are
being shipped in abundance to the
Chinese. After this, in the face of
this Communist conspiracy, can the
hon. Prime Minister still say or assert
or assure that there is no Communist
alliance and that it is not due to
Communism? 1 say once again that
it is the inherent drive of world Com-
munism for world power that is driv-
ing China towards Asia. Just as
Russia wants to bring Europe under
her influence, China's objective is to
bring the whole of South and South
East Asia under Chinese hegemony
or leadership.

The friends on my extreme right
vesterday protested and I was
reminded of an old saying, namely,
Milady protesteth too much. They
have promised so many things in their
resolution. But we watch for the per-
formance. May I ask my hon. friends
on the extreme right whether they
are prepared to do one or two things
that I suggest to prove their bona
fides? One is whether they are pre-
pared to have a complete break with
international Communism and change
their flag also, if necessary, because
it is the international flag that they
have adopted. Give it some Indian
colour or complexion; make it a
Bharatiya flag. See, if they can do



393

it. Let them do it and not have an
international communist flag. Second-
ly, can they expel the pro-Chinese
dissidents from their ranks? They
have not done so yel. It is said that
one faction is pro-Chinese, another
pro-Russian. What a pitiful handful
is pro-Indian? How big is the hand-
ful pro-Indian” Let them answer the
question. They say pro-Khrushchev,
pro-Mao. How big is this pro-Indian
faction? Let them today issue a state-
ment condemning or censuring the
Soviet attitude to India in the Sino-
Indian erisis. Will they do it? Lastly,
because they have taught us the
technique of demonstrations, some-
times violent, sometimes non-violent,
demonstrations, processions,—they
have been the leaders, they know the
ins and outs, the know-how, they
have shown us this technique—may
1 ask them whether they are pre-
pared this evening or tomorrow even-
ing to stage a demonstration before
the Chinese Embassy here in Delhi?
Not that I attach importance to it,
but it will be a test of their bona
fides. Let them demonstrate before
the Chinese Embassy. If they can do
all this, the House may feel sure to
a certain extent. We will still watch
their deeds, because their past is very
dark. A very dark past they have
got. We have not forgotten. Youngs-
ters may not know, but we do and
have not forgotten. It is this party—
I do not say these members—this
party to which they belong today,
which called Mahatma Gandhi, Shri
Jawaharlal Nehru, the Prime Minister
and Netaji Subhash Chandra Bose
enemies, traitors, quislings and what
not in our country, while they were
good patriots. I have still got with me
@ cutting, a cartoon where Netaji
Subhash Chandra Bose and Mahatma
Gandhi were depicted as dogs stand-
ing at the feet of Hitler and Musso-
lini. That was their past towards the
final phase of the freedom struggle
when the Quit India movement of
Mahatma Gandhi and the Delhi Chalo
movement of Netaji Subhash Chandra
Bose blended in unison to bring about
the Independence of India. How can
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one trust a party which has got that
dark and murky past? How can we do
it? It is impossible unless they show
by long prayaschitta, by their deeds
in the future that they have really
reformed. Let them do it. I have
suggested one or two things.

As I said earlier, my party does not
want to enter into a post mortem. We
want that the Government oi which
the Prime Minister is the head, is
rightly the head, is fortunately the
head, address themselves to the
mighty task of the prosecution of the
war against China until the last
Chinese soldier leaves our spil. Not
merely in NEFA and Ladakh, not
merely the September 8th line or the
June line—I forget, the line has been
changing. ...

Shri U. M, Trivedi (Mandsaur):
Why not the 1956 line?

Shri Hari Vishnu Kamath: The June
formula was different—we withdraw
and they withdraw—they have chang-
ed so many times. 1 make it very
simple that they leave every inch of
our territory in Ladakh, in NEFA, in
the U.P. border, in the Bihar border,
in the Himalayan border—I do not
know, we do not know yet, perhaps
we are in the dark still We want
every inch of our territory should be
cleared of the last Chinese soldier.
They must address themselves to this
mighty task for which many things
have got to be done, for which we
offer our fullest co-operation,

Yesterday, the Prime Minister
emphasised,—rightly emphasised—the
importance of agriculture and indus-
try. May I also add that, in this con-
nection, we must pay some attention
to the Information and Broadeasting
apparatus of the Government? In
agriculture, perhaps, it is a bit too
late just now. It could have been
dene earlier. That is, the system
in Israel could have been adopted. It
is a small country. On the borders,
they have got Kibbutzim ana
Moshavim, collective farms and co-
operative farming where the kisans do
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both the duties, cultivation plus de-
fence. Every kisan in the border Iis
armed. We may perhaps adopt it
Perhaps, in the emergency we may
adopt it in those areas that are still
un-occupied by the Chinese. They
might examine this. Hardy kisans
could be settled in the border and
they could be given guns. They could
also do the farming.

About Information and Broadcast-
ing, 1 am sorry to say that the Minis-
try has not yet woken up to  the
emergency. 1 do not want to  say
more. 1 say this much with confi-
dence, with responsibility that the
Information and Broadcasting appa-
ratus is not still functioning in a
spirit of emergency. What is the
difficulty? I will give one or two
instances. What is the difficulty in
broadcasting, instead of light film
songs and other songs, marching songs,
patriotic songs which were in use mn
Netaji Subhash Chandra Bose's I.N.A.,
songs like ‘kadam kadam badhaya ja'
and others? The Deputy Minister of
Railways Shri Shahnawaz Khan
knows very well. The Government
must infuse a spirit. Netaji Subhash
Chandra Bose called that spiritual
training, not in the adhyatmic sense,
but putting spirit into men and
officers. They can be usefully adopt-
ed in this crisis—every day one song
or the other, so that the whole nation
will spiritually march in this war
effort. May 1 suggest in all humility
that stamps in commemoration of the
services of Netaji Subhash Chandra
Bose, the great war time leader,
should be issued now? His portrait
along with Mahatma Gandhi’'s and
along with the Prime Minister's—they
were the big three of the National
movement—should  be exhibited
almost fin every place, everywhere in
the country. All these three leaders’
portraits should be exhibited in order
to enthuse ang ispire the people.

May 1 also suggest that civil de-
fence programme is very importart?
I am told that civil defence has been
taken up in Assam. But in Delhi,
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wherever | go, I do not see the at-
mosphere of war emergency, except
that the people give money and
bangles and golden jewellery. I do
not know why. People go about their
task as if nothing is happening in the
front far off, though it is a modern
war and though the front line is far
off, it may also affect us. Therefore,
I would suggest that three things
should be adopted almost at once, in
different degrees. That is very neces-
sary. In every mohalla, in  every
town, in every city, it is very neces-
sary to start training first-aid volun-
teers. First aid is one thing. Second-
ly, we must have fire fighting pro-
Erammes. Fire-fighting appliances
should be taught to all the people.
We must have vigilance squads in
every town, in every village, in every
big bazaar to see that hoarders and
profiteers do not take undue advant-
age of this terrible calamity of the
nation.

Omne or two things I have suggested.
I come to the revenue raising part of
the programme. The Government
wants money, wants financial resour-
ces. We are faced with the total
mobilisation of the national resources,
material, physical, psychological,
emotional. Financially, is it not pos-
sible, is it not desirable, is it not
necessary that at this time of emer-
gency, the Government seriously con-
sider whether prohibition should con-
tinue in force? If prohibition is
lifted,—I make it clear for the dura-
tion of the emergency, not for ever
—for the duration of the emergency,
immediately, Rs. 200 or 300 crores
every year will be available to the
Government. May I also suggest this?
In the last few weeks, we have seen
what spontanevus outflow of pgood-
will and affection there has been for
the Prime Minister and his Gowvern-
ment. Can you not capitalise on
that? And is it not possible to im-
pose a very very negligble duty. . . .
(Interruptions) .

Mr. Speaker: Order, order. By his
suggestion to lift prohibition, people
have become impatient. . .



397

Shri Hari Vishnu Kamath: They
are happy; they seem to be happy.

Mr. Speaker: But prohibition is still
there, and, therefore, surely, hon.
Members ought to remain silent.

Shri Hari Vishnu Kamath: They
feel happy.

Does the House apprehend that if
the Government imposes a very slight
and trifing duty on—l say it with
great trepidation—salt, for the dura-
tion of the emergency only, the peo-
ple would oppose it? The people will
welcome it. The people would under-
stand it and appreciate it. Perhaps,
then they may not like to go to eithi
the State Bank or any other bank.
They will give them enough revenue
in this way.

In the end, I would refer to our
relations with China. The Prime
Minister has always held, had held,
when I saw him on the 20th October,
soon after these reverses and when I
put thiz question to him, he said that
the time had not come for severance
of diplomatic relations with  China
1 join issue with him on this point. I
feel now that there is no useful pur-
pose which can be served by continu-
ing our relations or diplomatic ties
with China, But if we cannot do
that, I insist, and the whole House
will ingist that severe curbs and
restrictions must be imposed on
Chinese diplomatic personnel in Delhi,
in Calcutta, in Kalimpong and
wherever else they may be in India,
angd no time should be lost in impos-
ing those curbs.

I find from the papers that the
Bank of China has been closed, and
rightly it has been closed. It was
high time that it was closed. But I
find from the papers that the move-
ments of only Chinese citizens have
been restricted I do not know
whether the movements of Chinese
diplomatic personnel have been res-
tricted; if they have not been restrict-
ed, then they should be restricted
very soon. Along with that, the
publications that are being brought
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out by the Chinese Embassy, such as
China Today and one other thing
should be banned; it is not that every
copy should be examined and banned,
but the publication of any pamphlet
by the Chinese Embassy should be
banned.

There is just one more point, and I
have done. Our relations with our
South-East Asian neighbours have not
been as strong as they should be; they
may have been happy but mot as
strong as we would have liked them
to be; because of our past weak-kneed
policy towards China, they have lost
confidence in us that India can come
to their succour in any difficulty.
Now, it is high time to again approach
them, and if 1 may use that hackney-
ed word, woo our South-East Asian
neighbours, so that we can again build
a mighty front against this rushing
tide of communism.

The Himalayas are mnot todav a
physical barrier; they are mnot-a
physical mountain. They are an ideo-
logical frontier between democracy
and communism. The eternal snow-
capped sentinel of our sages, of our
munis, of our rishis, or in the langu-
age of our poet Rabindranath Tagore,

s o fa@ wrer fegweer” that Hi-
malayaqis now the dividing line bet-
ween democracy and communism.
And this communist conspiracy, the
international communist conspiracy
must be scotched on the heights, not
at the foot-hills of the Himalayas.

The heart of the mnation is sound.
The heart of the Indian nation and
the Indian people is sound. They are
only asking for a strong, determined,
courageous and dedicated leadership.
When Gandhiji was with us when
Netaji was with us, and when Nehruji
was marching shoulder to shoulder
with those two great leaders, did not
the nation respond? What was the
secret of that? It was leadership, and
again, leadership. Ang if that leader-
ship is forthcoming in abundant mea-
sure, I have no doubt in my mind that
the people will respond and give all
that they have, even their lives.
Leadership must rise to the occasion,
and give that kind of leadership to
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this country. I hope that the Prime
Minister who has done so much in
the past for the country, worked and
fought for the country in the company
of Mahatmaji and Netaji, now after
having streamlined his Cabinet, after
having reshuffled his Cabinet ‘o some
extent—he may do a little more—
should rise to the occasion and give
such leadership to the Indian veople,
the men and women and children of
this country, of this vast land. If that
is done, then, as was said by one of
the Sikh gurus in a different context,

“gay A" ¥ UF FErs’ our forty
crores of Indians will be more than
a match for the seventy crores of
Chinese in their country, and we will
drive them back. There is no doubt
about that. I am sure about that It
that is forthcuming, under God with
hope and faith, the nation will march
undaunted. and avenge our -everses,
avenge those defeats of the past, the
shame and humiliation of the past few
weeks, and will go on marching not
merely to victory in war, but to a
victorious peace, and that I am sure
will come within the life-time of this
very Parliament. I am sure of that,
and we shall all acclaim the victo-
rious peace. Jai Hind!

Shri Mahtab (Angul): I have listen-
ed to the speeches of the spokesmen
of all the Opposition Groups since
yesterday, and T have thought within
myself which points they were making
out either for carrying out a policy
or as the criticism. I am dividing all
those speeches into two parts, first,
their criticisms, and then their sug-
gestions.

So far as the criticisms are con-
cerned, man of them have criticised
the Government on two points, first-
ly, unpreparedness, and secondly
trusting China. So far as unprepared-
ness goes, I think that the very fact
that there is a basic difference bet-
ween the character of India and that
of China has been ignored. The basic
difference iz that while China hap-
pens to be a totalitarfan country,
India happens to be a democratic
country. No democratic country in
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the past has ever remained prepared
for war in all circumstances. On the
contrary, it is the way of the totali-
tarian countries to be prepared for
war and to invade the democratic
countries who wake up later on afier
the invasion. The experience of the
last war has shown that it was the
Fascist countries that took the lead
and had initial victories and the de-
mocratic countries later on woks up
and defeated the Fascist countries.
Here too, a similar situation has arisen.

India and China came to their own
almost at the same time. When India
became free, almost at the same time,
China got the so-called people’s rule.
China began to build herself as a
Power-State; she tried to build up
her militarv power. Here, in India,
we declared ourselves as a socialist
and welfare State. I think there was
no opposition from any quarter to
India's efforts to build herself up as
a welfare State. On the contrary,
this decision of India was hailed im
al] quarters, The criticism was made
then, and it has been made for so long
that India is not made sufficiently a
welfare State as the leaders and Gov-
ernment profess. If you study the
election manifestoes of the different
political parties during the last gene-
ral elections, you will find that critic-
ism of the Government has been on
the score that Government are not
doing welfare work as much as they
profess. That is the criticism which
has been made. No criticism has ever
been made that India was not build-
ing up her military strength. But, all
the while, China was building up her
military strength. So, that is the inf-
tial difference. So, to criticise now
and say that India did not prepare
herself for war, I think, is not justified.
It is not possible for any democratic
country to prepare for war and to
remain prepared for war always. Had
this suggestion been made by arybody
or had Government attempted to build
India as a military State, T think, that
would have been rejected by the peo-
ple outright. Therefore, the criticism
on the ground that India was not
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prepared for war is not justified. It
is true that India was not prepared
for war and I feel it was proper that
she was not prepared for war; in fact,
no country should be prepared for
war, if it believes in democracy.
Otherwise, there will be no demo-
cracy.

Coming to the second point about
China, I agree that the mistake that
was committed was this, that Chinese
communism was taken very serious-
ly. If one studies the history of
China, one can easily see that Chira
has always been expansionist. It has
never been contented within its own
boundaries. Historically, it is not
correct to say that China has crossed
the Himalayas and invaded India for
the first time. On the contrary, in
the past, there have been many inva-
sions. Parts of Burma, parts of North
India came under China. Tibet mar-
ched into China, and China has invad-
ed Tibet many a time before., That is
the character of China, and that has
been the trait of Chinese charac-
ter from the beginning of history.
In spite of the exchange of saints
between India and China, China has
always been an invading country.
There is no doubt about it. That
is the character of China. If we
study the history of the conduct of
the Chinese communists in the
Cominform, we will find that they
have behaved in a particular way
all along. They have used commun-
ism for their own purposes. There-
fore, we cannot blame communism
as a whole for the present situation.
Of course, one can use any ideology
for one’s own purpose. But if we
dispassionately study the situation,
we find that the Chinese have used
communism for their own aggressive
purposes, as they always have done.
This is not the first time that Tibet
has been overrun by China. Many
times in the past Tibet had been
overrun by China, Sometimes Tibet
also had overrun China. This hap-
peried in the past, and it is happen-
Ing now,

Reference has been made to the
recent invasion of Tibet by China
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and India’s attitude then. Here I
must refer to the history as it is, so
that there may be no confusion
about it. What did the British do?
They kept Tibet under their control;
and they controlled China through
Tibet. That was their policy. After
the Chinese war in the middle of the
19th century, it was the British whe
brought China under control. They
controlled China through Tibet. It
India had attempted that, she would
have had to keep Tibet as a weak
country. If Tibet is powerful, then
also the northern border is in danger.
Therefore, there is no point in criticis-
ing the attitude of India at the par-
ticular time. To expect that the
Machiavellian or Chanakya theory of
keeping neighbours always weak
would be adopted is a different matter
altogether. But democratically speak-
ing, we have to be prepared for all
kinds of contingencies. This contin-
gency has arisen.  Unexpectedly,
practically a war is being waged
against us. Therefore, we should pre-
pare ourselves now. There is no good
making much of reverses which are
inevitable in the initial stages for a
democratic country. ‘This happened
in the last war. This has always
happened so far as democratic coun-
tries go. To make much of reverses
at this juncture only a few days after
the invasion will not be helpful im
any way in the furtherance of the war
efforts. ’

Another point made was about
trusting China. Nobody trusts any-
body in the world permanently. In
spite of all watchfulness, in spite of
guards all round and the police, bur-
glaries, thefts and dacoities take place.
You just cannot eliminate these things.
You cannot keep awake the whole
night and see that no thief enters
vour house, because wvou are nol
trusting anybody. Similarly, this was
normal political trust which India re-
posed in China: it was not that kind
of trust. from the spiritual or moral
point of view. To go about saying
that we do not trust anybody is not
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always practical politics, So far as
India’s policy is concerned, I think it
has worked very satisfactorily so far.
‘Whenever any occasion arises, as the
present one has arisen, we have to
meet that situation. I agree that
Chinese communism should not have
been taken so seriously. We thought
that China had become really commu-
nist. But it has not. The old China
continues. I want to make that dis-
tinction.

We are talking of international
communism. We have seen that com-
munism takes the shape of the
nationality where it is contained.
This has happened everywhere.
Therefore, communist countries go
their own way according to their own
national interests as the democratic
countries go. We should not club all
Communist countries together.

But the point is that all of us are
agreed—this has been expressed by
everybody—that efforts must be made
for a total war against China, There
is no doubt that that China is a per-
manent danger. It was made clear
time and again by the Prime Minister
that the Chinese trouble is a perpe-
tual trouble, which is not going to be
solved in a year or two or a few
years. Then what has to be done?
That is the question.

Therefore, it is a question of
defence. 1 must refer to this ques-
tion because in the past we did not
pay sufficient attention to defence, not
the Government only but the public
also. We thought that the problem
did not exist During the British
period, they had what is known as
the defence periphery. They located
the defence of India on the one side
in Suez and on the other at Singapore.
So far as the north was concerned,
they located it in Tibet. They did so
because it was an imperialist country.
A democratic country cannot think in
terms of that kind of defence peri-
phery. So the mind has to be ap-
plied to some other kind of defences.
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This is a long-range programme to
build up India's defence. If we con-
sider the defence arrangements of the
USSR or USA, we see that they have
located their defence peripheries at a
iong distance from their countries.
Whether that is feasible for us and
whether for that purpose agreemen®
should be arrived at with other coun-
tries is a separate question altogethe-
guite unccnnected with the present
situation. So far as the present situ-
astion goes, efforts should be made for
an all-out war against China. There
should be no double-thinking—this
expression has been used and I am
repeating it—on that score.

Yesterday, my esteemed friend, Shri
Frank Anthony, suggested some mea-
sures. But I do not think they will
help us to win the war. If at all we
desire to win the war within the
shortest possible time, some other
efforts should be made. The basis of
that effort will be the building up of
the morale of the people. We know
what happened during the last world
war. India was very much in the
midst of that war., We can easi'y
compare the national discipline of
other democratic countries and that of
our country. We know our strength
and our weaknesses. Here we must
try to correct those weaknesses, War
conditions bring forth the baser in-
stincts of human beings. Profiteering,
blackmarketing—these oveccur during
the war and during scarcity. Let us
imagine curselves as engaged in a
total war for years. Popular en-
thusiasm which has displayed itself
now must be sustained. The ad-
ministration should be put on a wear
gear so that there will be no peace
time bottlenecks in the cxecution of
policies. Then again, there will be
scarcity of consumer goods. There
will be centrols. Then profiteering
and blackmarketing will start. These
things happened during the last war
in India.

So let us all try to develop national
discipline, Otherwise, it may o
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L.appen that the inequality which has
developed now will be much more as
war goes on and on, ‘That is imevi-
selveg against such a situation. From
expenditure by Government the upper
sections try to take advantage of the
situation and the people lower down
suffer, Therefore, let us guard our-
selves ageinst such a situation. From
now on, it should be clearly stated
and publicised that people should be
prepared for all inconveniences. It
iz easy for people who can afford to
subscribe to the Defence Fund, to pay
in cash or gold. But to suffer from
inconveniences will be much harder.
It is not so easy to put up with incon-
veniences. Therefore, strict national
discipline has to be organised and in-
culcated from now on. Otherwise, we
might find ourselves in great difficult-
ivs. Ewen after the war is over, we
will find ourselves in many economic
complications. This has happened in
other countries; it may happen here
also.

Another thing is that the adminis-
tration should be put on a war gear,
Let me cite an example—it is happen-
ing. Appeals have been made to the
youths to enrol themselves in N.C.C,
Ag soon as that is done, money should
be provided for the colleges to take
in these cadets in the N.CC.
Arrangements should be made for
training them. [If this does not take
place, naturally there will be queues
for registration but no register will be
maintained and people will go away
disappointed. 'That situation might
arise.

Everything should be put on tiptoe
condition, in such a way that there
should be no difficulty at any stage.

I know difficulties have arisen with
regard to the deposit of gold and pay-
ment of money to the Defence Fund.
For that simpler methods have to be
devised. I am sure all these things
will be done in course of time, Tt is
very heartening indeed to see that all
of us feel that such a situation has
arisen and that we are going to meet
it.
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1 may be excused for mentioning
one unfortunate thing. This situation
is being made use of for settling old
inter-party fueds, and giving express-
ion to inter-party differences. That
should not happen now. All of us
are agreed that a situation has arisen,
and here is a Government, there is
no question or doubt, which alone can
lead usg to success. That being so,
whatever criticism is made is just as a
sort of complaint, as far as I under-
stand. So, we should not make use of
this for our party activities till the
emergency is over. The concern of
all political parties should be the fur-
therance of the war, and the implica-
tions of that war effort should be
clearly and precisely stated so that
each party, each individual, knows
what it or he should do to further
the war effort. The Prime Minister
has said that the farmer contributes
to the war effort by cultivating well.
Similarly, instead of merely saying in
a general way, it should be clearly
defined for all. Particularly in an un-
developed and poor country like India,
total war can be fought only with that
kind of organisation. Success depends
upon human energy, brain and money.
So the human energy has to be orga-
nised, We say that China has a
greater population than India. I do
not think the population works so
much in this. It is really the organi-
sation which works. China was a big
country even long ago but it was not
organised and so it was weak. Now it
is organised, and so it is strong. They
have made use of the communist
machinery for organisation. There-
fore we should be organised in such a
manner that the mere strength of the
population will not matter much.
China has invaded India many a time
before and has failed. This time also
she will fail, there is no doubt about
it.

It has been repeatedly said that we
must drive out the last of the Chinese
invaders from our territory. But
perhaps that will not be enough. We
should take steps to see that this does
not recur in future, We should have
recourse to some international under-
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standing to see that China is contain-
ed within its own limits; that the ex-
pansionist tendency of China is check-
ed by some international control,
Otherwise, China is likely to do the
same thing again. We cannot always
have a strong military defence, a
million strong, on the northern border
to guard against China. There should
be some international check against
this kind of unprovoked and massive
attack. However, that is for the
future. But today all our efforts
should be directed against one thing,
the winning of the war at any cost.

Shri A. P. Jain (Tumkur): All
through history, and may I say up till
recently, the defence policy of India
has been governed by the fundamen-
tal principle that the Himalayas are
guarding our northerm frontiers. It
we look at the history before the
British, Alexander crossed the nor-
thern border and then the battle for
the defence of India was fought in the
plains of the Indus. There have been
three battles fought on the plains of
Panipat. It was only the British who
adopted a somewhat new strategy,
namely of building their checkposts,
their defence posts, in the Himalayas.

We have been following the same
policy, and particularly in the eastern
border we never felt that China was
going to attack India on a mass scale.
Today a situation has arisen when we
must change our strategy, The mass
attack by the Chinese on the eastern
frontier has made it clear that India
stands in need of a revision of the old
policy. We must now prepare our-
selves to fight in the high altitudes of
the Himalayas, and for that purpose I
suggest that a committee of some of
the leading Generals both in service
and retired, should be set up to find
out new plansg for a fight in the high
altitudes of the Himalayas.

In order to understand the real
situation and prepare ourselves for
the future war, we have first to under-
stand what really are the objectives
behind the attack of China. Is it be-
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cause we have done something against
China which has angered China and
infuriated that country against us? 1
submit that all through our attitude
towards China has been very friend-
ly. India had entered into a pact with
China recognizing the principles  of
the territorial integrity and of ro-
existence as far back as 1954 We
have always supported the cause of
China in the United Nations, that
Communist China should be repre-
sented in the UNO. We have also
settled the question of Tibet according
to Chinese satisfaction. It therefore
does not stand to reason that what
China is doing today is due to any-
thing that we have done in the past,

Then the question is one of terri-
torial expansion. China had prepar-
ed maps in which it claimed about
50,000 square miles of Indian territory.
Is China now fighting the battle in
order to take 50,000 or a little more
of our territory? 1 submit that can
not be the reason. Of course, the
Ladakh area has a certain strategic
value for China, but so far as the
other areas are concerned, they are
mostly uninhabited, and even where
they are inhabited, there is not much
population. They are not of much
value to China, We have, therefore,
to go deeper to find the reasons why
China has been behaving in this
manner,

China has a faith in the inevitability
of the third world war. China does
riot believe in the principle of co-
existence. China has been always
an expansionist country. China has
been jealous of the growing import-
ance of India. China has been jeal-
ous of the economic development of
India, and it has therefore started
upon this attack to humble India.

It proof of this were needed, there
is ample evidence available. On the
27th October, the organ of the Com-
munist Party named Jenmin Jih Puao,
published a statement, which was
translated by another Communist
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Chinese agency, Hsinhua and also
broadcast. That article makes a
severe attack upon Pandit Jawaharlal
Nehru. They know what Jawaharlal
Nehru means to India. They know
what Jawaharlal Nehru means to the
frec world. They know what Jawahar-
lal Nehru means to democracy, and
therefore they want to demolish
Jawaharlal Nehru, and in that article,
which explaing the Chinese thinking
of today, they have made a very
severe attack upon Pandit Jawaharlal
Nehru. Again, they have also
made mention of the importance
which India is gaining among
the neighbouring  countries, the
influence which India is gaining
among the neighbouring countries.
The statement accuses Nehru of an
attempt to establish an Indian sphere
of influence in Asia that “would far
surpass that of the colonialist system
formerly set up in Asia by the British
Empire”. Indian ruling circles headed
by Mr, Nehru, it says, have sought to
control the economy and trade of
countries around India and have de-
manded ‘absolute obedience’. The ar-
ticle charges India of still being subject
to imperialism. It says that imperial-
ism stil] retains its economic strength
in India and foreign capital is still in
control of many plans of the economy.
It accuses India of exploitation of the
masses and says that the large-scale
struggles waged by Indian workers and
peasants in recent years illustrated the
incessant sharpening of social contra-
dictions within India and that in con-
flicts between the masses and the
authorities, 3784 persons have been
killed, 10,000 wounded and 50,000 jail-
ed. Some leaders of the Communist
Party who shared the Indian national
point of view have been called quis-
lings. Shri Dange is one of them.

Shri 5. M. Banerjee (Kanpur): They
announced it.

Shri A. P, Jain: Yes. These charges
which come from one of the important
organs of China make it clear that this
war is not merely a military action but
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it has social and political content be-
hind it. Shri Kamath said this war
was due tp the communist conspiracy.
The Chinese variety of communism
is not the same as the Russian; China
does not agree with Russia on the
policy of co-existence. In fact when
Russia withdrew its missiles from
Cuba, China was critical of Russia;
it wants a third world war. That is
the approach of China  When
Khrushchev avoided it, China was
critical of him. I am not prepared
to accept that this is as a result of
any conspiracy between the commu-
nist countries. But China has been
following the path of communism and
wants by force to spread its variety
of communism in the rest of Asia. Be-
cause India is one of the countries
which has been withstanding it by
adopting democratic means. China has
started this attack on India.
.

We know that we are facing an
unscrupulous enemy and that we must
be prepared for a prolonged war in
a territory for which we had not been
prepared for the British strategy of
war was never based on mountain
warfare in the high altitudes and we
were not prepared for it. We had
put up some of the defence posts but
we were not prepared for a big and
full-scale war in those regions Dur-
ing the course of his speech, my hon.
friend Shri Dhebar gave some of the
justifications as to why we suffered
some reverses in our fight in the east-
ern sector. There is a defence line of
about 1500 miles and the Chinese who
are attacking that line have an ad-
vantage of choosing the weak points
and making their onslaught. But
this is nothing new. In all the wars
the attacking country has an advant-
age against the attacked. For instance
in the Second World War the Rus-
sians were called upon to defend a
much] longer defence line extending
from Leningrad to Stalingrad; vet
they did it Even today when the
nuclear weapons have taken the
place of the old conventiona!
weapons, when missiles can reach their
targets within less than a minute,
defences have been put up by coun-



411 Resolution re:

[Shri A. P. Jain]

tries radars and signals have been
established so as to meet the missiles
and attackl them, in less than a
minute. Therefore, we can and we
should prepare for the defence and
we must be prepared for a prolonged
war against an unpredictable enemy
extending over a long line of defence,
Maybe, in certain cases, at certain
points we may meet with reverses but
all over the line we must be able to
meet the Chinese effectively and
strongly.

Shri Ranga had attacked the policy
of neutrality. He saig Panchsheel
had gone in the air. I wag sorry to
hear the strong attack which he made
against our policy of neutrality,
against panchsheel. What is the alter-
native? Should we say that co-exist-
ence should not be accepted as a
principle in international affairs or
that territorial integrity of the nation
should not be observed? The prin-
ciples underlined in panchsheel are
permanent principles; we believe in
them. There is a tragic similarity bet-
ween the outlook of China which had
flouted panchsheel after accepting it,
ang Shri Ranga who opposes those
principles. These principles are good
not only for India but for the rest of
the world and I think it will be some-
thing tragic and sad if India had at
any time to give them up. Fortunately,
we are not going to do it

He also said that he could not
understand non-alignment. It is a
term which has been very well under-
stood. We are neither on the side of
one bloc nor of the other bloc but we
take the situations on the basis of
certain principles of morality and well
understood nationalism when the
occasion arises, ‘There is a much
better understanding of our stand of
neutrality all over the world and even
countries like the United States and
Great Britain which were at one time
critical of our policy of neutrality rea-
lise today its efficacy much more, I°'
happened to be in the United States
only a few days ago and in the State
Department, among the elites and also
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the common people there is an appre-
ciatien of India's policy of non-align-
ment. Of course there are persons
who would like India to join the west-
ern bloc with all its implications. As
a neutral country India has been suc-
cessfu] in bringing about compromis-
es and settlements on many an occa-
sion between different countries. India
has yet to play an important role by
remaining non-aligned. Sensible
people, who understand international
politics, feel that India has yet an im-
portant role to play by retaining its
policy of non-alignment. In Great
Britain the whole of the Labour Party
supports India's policy of non-al™
ment ang the majority of the Con-
servative Party also supports India’s
policy of non-alignment. It is clear
from the fact that these countries
have offered arms and other help they
have imposed no other conditions.
May I refer to a report in the Hansard
in which Prime Minister Macmillan
is reported to have said about India:
‘“What they ask us to do to help them,
we will do.”

14 hrs,

Now, it is a noble gesture on his
part. Englishmen have realised the
realities and they do not want to im-
pose any condition. The same is the
attitude of both the State Department
and the majority of the people in the
United States They know the
righteousness of the Indian cause.
They want to help India They
feel that India’'s case is not only
that of India but of all the democra-
cies. Therefore, it is for the demo-
cracies to give India all the help and
in such a manner that India wants.
They do not want to impose anything.
They do not want to lay down any
condition. But they want to give this
unconditional help in the manner that
India wants to. They have great res-
pect for the attitude which India has
taken in rejecting the Chinese offer of
peaca seftlement. They feel that
India was quite justified in rejecting
the Chinese offer which was not bas-
ed on the correct principle, for, the
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Chinese offer was something like this:
what is mine is mine; what is thine
is subject to nepotiation, Now, that
is no offer. There was much greater
appreciation and there was great ap-
preciation of the alternative offer
which Shri Jawaharlal Nehru made.
That is, the parties should revert to
the position as 1t existed prior to 8th
September. "

In fact, this was an offer which by
itself is proof of India's peaceful
approach and desire not to go to war,
but to settle the things peacefully. No
condition was imposed. In fact, we
would] have’ been; fully justified in
asking for some better guarantee in
addition to reverting to the position
which we occupied on the 8th Sep-
tember.

There is alsp a great appreciation
for India's decision to buy the arms
that we need on a commercial basis.
There is no doubt that we are not
prepared with arms. Modern battles
are not fought with 303 guns. Those
obsolete weapons were good enough
for the 1914 war, but even in the latter
part of the 1914 war, fast firing wea-
pons came into vogue. The second
world war was fought with tanks,
with aeroplanes and with fast firing
weapong such as bren guns, sten guns
and machine guns. The future wars
in the western world will not be
fought even by the fast firing wea-
pons. They will be nuclear warheads
and rockets. So far as we are con-
cerned, we want only fast firing arms.
In the western world they are now
obsolete weapons. There is any
amount of them lving in store both in
the United Kingdom and in the United
States of America.

In our preparations we shall need
many things. For instance. we shall
need material for transport It is a
hillv country. and we will need sad-
dles. There are large numbers of
saddles available. We shall need
Bailey bridges and also motor vehi-
cles, trucks, etc., besides aeroplanes
All these things can be made avail-
able in 4ny quantity from the west-
ern world and elsewhere. For com-

and Aggression by China

munications, we shall need walkie-
talkies, loud-haulers and other ins-
truments of electronic communication.
We shall also need large suppli=; of
tent hospitals and medicines, ete. For
the hilly warfare, we shall need tanks
and clothing, ete.

As regards woeapons, it is quite clear
that we require the fast firing wea-
pons and sten guns, bren guns,
machine guns, mortars and anti-air-
craft guns. These things can be
arranged for. The Indian soldier has
been a brave soldier. He !:as fought
in terraing where the soldiers of
other countries in the world which
enjoy more reputation could not fight
successfully. The Indian soldiers,
provided with proper type of arms,
will be able not only to halt the
Chinese but to drive them back.

There is also the question of the
attitude that is adopted by some other
countries. Many hard things have
been said about Russia which, I
think, are rather unfortunate. It is
true that Russia has supported the
Chinese peace offer of each party re-
ceding 20 kilometres from its present
position. We do not like it. But then
we should not forget that Russia was
in a particular situation at that time.
There was the Cuban crisis and Russia
had to give consideration tn Chinese
sentiments and it dig not want to
quarrel too much with the Chinese at
that time. Besides that, in spite of
what has happened, Russia has not
saig anything condemning India or
supporting the Chinese stand vis-a-vis
India, namely, with regard to the
attack. Therefore, the proper policy
for us is not to make more enemies.
We should not adopt a policy of only
blacks and whites. There are also
browns in the world. There are peo-
ple who may be giving us active aid;
there are people who could be neu-
tralists, and there are peaple who will
be opposed to us. We should not say
things and adopt a policy and do
anything which may provoke people
who can remain brown and not be-
come red. So far as Russia is con-
cerned, at present, I do not see any-
thing hostile in the attitude of Russia.
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There was a little hissing when Shri
Jawaharlal Nehru referred to Russia
as a friendly country.

An. Hon. Member: Are we getling
weapons from Russia?

Shri A. P. Jain: Weapons have no
ideology. If Russia gives us wezpons,
we should take them. (Interruption).

Mr. Speaker: Order, order. Weapons
should not be taken up inside!

Shri A. P. Jaini Whether we de-
pend upon Russia or not, we should
not say things which may irritate
Russia and which may throw Russia
on the side of the Chinese. That is
all T am saying. I do not say any-
thing else. (Interruption).

Mr. Speaker: Let us not say any-
thing but only hear the hon. Member
speaking.

Shri A. P. Jain: There iz then the
question. of our attitude towards
Pakistan, In Pakistan many things
have been said which are regreitable.
1 saw in today's newspapers that
Gen. Ayub has sent some communi-
cation to Shri Jawaharlal Nehru in
which he has expressed some friendly
feelings. I do not know exactly the
contents off that communication. We
must be clear in our minds that to-
wards Pakistan we should not take
up an attitude which may be an irri-
tating attitude,

As regards Pakistan, a great respon-
sibility lies upon the United States of
America, It was the United States of
America which gave them jet planes;
and atomic warheads, and when we
objected to it, we were given an as-
surance that these weapons had been
given not to be used against India but
in order to combat the Soviet menace
from the north. It is up to the United
States of America to see that that
understanding which they gave us
is fulfilled and that Pakistan does not
take any advantage of our ‘nvolve-
ment.
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Sir, I am quite confident that the
Indian soldier, properly equipped with
modern arms, would be able {o pro-
tect the frontiers of India. There has
been a tremendous response from the
public. There is no difference in this
country. We all stand united: we all
stand as one, consolidated and integ-
rated as never before, and that is a
great sign and an encouraging thing.
There is hardly any differcnee of
opinion. We are sure that with public
support, with public enthusiasm and
with the brave soldiery, we shall be
able to combat thig great threat on
our eastern frontier.

Some amendments have been given
by some hon. Members which gene-
rally place some limitations on the
power of Government, Wars are not
fought like that, During a war, you
have to place complete trus: in the
men who are in charge of the affairs.
Shri Jawaharlal Nehru has taken the
war preparations and the fighting in
his hands. Every Indian has confi-
dence in him. He has taken India
ahead from stage to stage. He is the
accredited leader. He enjoys the full
faith of the country. So, I would re-
quest hon. Members who nave given
notice of amendments to withdraw
them, because the war can be fought
only by placing full trust in the lea-
dership and by giving it full powers.

There is one part of the amend-
ment of Dr. Singhvi where he has
said:

“This House welcomes *the as-
sumption of the defence purticlio
by the Prime Minister at this cri-
tical juncture of our national his-
tory and pledges its full and un-
failing support to him in the hour
of this national emergency for the
defence and safety of our
country.”

I wouldq suggest that this may be
accepted by the Government and
incorporated as a part of the main re-
solution, which will be formal ex-
pression of our faith and trust in the
leadership.
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Mr. Speaker: Hon. Members shouild
realise that only leaders were entitled
to 30 minutes, Other Members will
have to take only 15 minules, parti-
cularly the Congress Members, so
that a larger number can be acvom-
modated.

Shri Vidya Charan Shukla {Maha-
samund): Mr. Speaker, Sir, the :imos-
phere in our country today is electri-
fied. We are an awakened nation
and whatever weaknesses we might
have had in our national conscious-
nesg are fast disappearing.

14.13 hrs.
(Mr. DEPUTY-SPEAKER in the Chair).

The inherent strength and unity of
India is more in evidence today than
at any other time since independence.
The calibre of our people and of our
soldiers has been proved io the hilt.
Those people who were doubting the
strength and character of ocur people
today are full of praises for these
qualities of our people. The Prime
Minister has given such a tremen-
dously inspiring lead to the country
and to the people that we are remind-
ed of those glorious days of Quit India
movement of 1942,

Unfortunately, during this time of
national emergency, some of the re-
actionary parties of our country, if I
may say so, are trying to utilise this
opportunity to question the very basis
of our strength and progress. The
Swatantra Party spokesman yesterday
criticised planning. They call the
Planning Commission a useless body.
They even question the non-alignmer:t
policy of the Government, which is
the greatest source of strength today
inu the world as far as we are con-
cerned. The moral and physical sup-
port we are getting from all over tha
world is mainly because we have been
able to follow our non-alignment
policy in a proper and justiiied man-
ner. ‘These reactionary circles are
also trying to Zet into our civil defence
attempts and not with very good in-
tentions, Their intention ig mainly
to decry the basic policies that ovr
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Government and our nation hava
been following. 1 would reguest the
House and the Government to be
very careful about this matter

About the communists, lots of things
have been said. They have passed a
very good resolution and their leader
here made a very good speech. But
the fact remaing that it is a half-way
house. There is no question of half-
way house as far as this emergency
in the country is concerned. Either
they are fully with the Government in
the war effort or they are not in it
A party which is divided within
itself—some factiong of the party sup-
porting the Govemment and the other
factions opposing it—cannot be trusted
for any purpose in this country. They
have to be taken op the same footing
as the Chinese.

It is absolutely wununderstandable
when people begin to rave about past
mistakes. Is this the time when we
should criticise in this House what
was done and what was not done in
the past few years? The country today
expects us to give a constructive lead
and tell them what should be done
and how we have to organise ourselves,
This is the time for us to give a cons-
tructive and powerful lead and not

.engage ourselves in post mortem, That

may be useful and a time will come
for that; thig iz not the time when
those things have to be done.

The PSP spokesmen have always
adopted the attitude of "I told you so”,
“we have been warning about it” and
so on. As a matter of fact, these
things have been very well-kmown—
what Mr. Kamath said, The Prime
Minisier himself has wvery clearly
explained in his speech yesterday that
we were prepared for all eventuzlities
of a border clash, but a full-scale war
was not even imagined by the PSP
leadership or by anybody in this
country. I have been carefully follow-
ing the speeches and I do not remem-
ber anybody having said that they
expected full-scale war to be launched
by China on our country.

I would request the Governmeny to
be prepared for all eventualities, parti-
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cularly for full-scale war. A full-scale
war cannot be fought without a proper
and strong air force, Air force is our
utmost necessity. Apart from what
we are doing to meet the present
emergency short-term requirements of
our army in regard to light weapons
and infantry weapons, we should
build up our air force. We cannot
build up our air force in a few weeks
or months, Unless we take proper
steps to build up our air force, we
will be again caught napping. If China,
which is supposed to have one of the
largest and strongest air forces in the
world, launches a full-seale attack or
when we launch our offensive, if they
strike back with all their might and
if we are again caught napping in this
vital sector of air force, that will be
disastrous, Therefore, I would request
the Government to pay heed to this
and build up our air force, which is
extremely vital for our defence.

I would submit that nothing should
come in the way of our securing the
necessary war material. No ideology
should be allowed to come in. We
must go all out to secure the weapons
of war from whatever sources and on
whatever terms we can get them. It
is not a question of any ideology or
even money. The question is to pro-
vide our fighting forces with adequate
weapons. It is a matter of the
country’s independence. It is not a
question of giving up our prinei-
ple. 1 do not want our country's
honour, prestige or principle
to be bartered away. But the weapons
of war are available. We have just
to ask for them. Apart from the
short-term requirements of our armed
formes, 1 have not yet seen any evi-
dence of our having asked for anything
else. W have to ask for tanks, fighter
planes, interceptors, bombers, etc. We
have to get them and train our people
to operate them. We have to put their
efficiency on a war footing. This must
be done as soon as possible, because
this contingency can arise at any time
and our armed forces must have the
necessary sense of security to fight
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with a ful] heart.

The gquestion of organising civil
defence in our country is extremely
important, Mr. Kamath touched upon
it briefly. I must submit that to impart
the necessary sense of urgency in our
people, to give our peoples’ efforts a
sense of direction, this organisation of
civil defence is extremely important.
Apart from giving outlet to the
people's energy and enthusiasm, it will
provide a second line of defence. When
the active people, the fire brigade and
other such services are obliged to go
over to the front, there must be
another line ready to take their
places. There must not be any con-
fusion in case of any grave emergency
or an all-out war breaking out. What
we want is that there must be a plam
ready for the essential services like
sanitation, communication, water sup-
ply, electricity, fire brigade and all
these things to be replaced by civilians
at a2 moment's notice. It is not wise
v wait for an all-out war to break
out and then begin to prepare a plan
for it. We must plan now and every-
body must be told what they are
expected to do in a particular contin-
gency., Unless this is done, I am
efraid there would be lot of confusion
f an all-out war is broken loose on
our country. We hear a lot of talk
about all-out war and driving them up
to Tibet etc. But those people who
have talked about all-out war have
not a single thing in their own area
to organise civil defence. It is up to
the Government and to our Prime
Minister to give a lead to the nation
on this as quickly as possible.

The question of air-raid precautions
is also extremely relevant here.
Literature must be prepared to tell the
people how to save themselves in case
of air-raids not only in the border
mreas where fighting is going on but
even in the northern Indian regions
near about. Literature must be pre-
pared so that everybody knows about
it. It will not create any panic in the
country. These are necessary precau-
fiong that must be taken. All these
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eontingencies must be anticipated and
we must be ready for all these things.

The brave talk of Jan Sangh Mem-
bers and the*Members belonging to
the Swatantra Party reminds me of
their role in 1942, At least some
people of Madhya Pradesh whom I
know were, during the 1942 move-
ment, licking the boots of the British
when our ¢tountry was fighting the
British imperialism and domination.
These are the people who now come
up and say that we must do this and
do that.

Shri Bade (Khargone): In 1942
there was no Jan Sangh at all

Shri Vidya Charan Shukla: But the
members belonging to Jan Sangh
today were alive at that time. I amnot
talking of Jan Sangh or the Swatantra
group today. They were all alive in
1942 and I remember the role that
they played. I am sure this was the
pattern all over the country. We can-
not take them too geriously when they
talk about a big war agains China and
show their patriotism here.

Shri Maurya (Aligarh): Such
people are greater in number in your
Congress,

Shri Vidya Charan Shakla: They
have infiltrated into Congress from
vour ranks (Interruption).

Sir, T would like to appeal to the
Government to conclude this session
as early as possible. We want to go
back to our constituency and work
for the betterment of the nation and
to organise civil defence. We must
disperse from here as soon as possible,
and ] agree with what Shri Kamath
has said that thig session should be
as short as possible, perferably only
for a week,

Shri Manoharan (Madras South):
Mr. Deputy-Speaker, Sir, I Tise to
speak on behalf of my party-D. M. K,
lo say some few words on Chinese
aggression and our attitude towards
it.

Very emphatically, categorically and
spontaneously enough, the revered
1984(Ai)LSD—T.
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leader of my party, Shri C. N. Anna-
durai, immediately after his release
from the jail, through a statement has
said that D.MK. will strengthen the
hands of the Prime Minister of India
to drive out the Chinese forces from
this s0i] My leader has announced
that D. M. K. is prepared to shed and
donate blood, fund, sweat, tears and
toil. On the top of it, he has assured
the Government that D. M. K. will
subordinate its interests to this noble
cause and suspend our ideological
agitation till the naked Chinese
imperialism wvacates from Indian
territory.

1, with pleasure, would like to
emphasis my leader’s statement and
assure to the House that we are ready
to give our unqualified, unconditional
support to the Government of India
in this great purpose. Whatever
might we have, that will be at the
disposal of the Government of India.

Everyone knows, that India is om
the brink of war and we are facing
a sort of crisis which is unknown
hitherto to this country. After
independence, this is the first time in
a sort of crisis which is unknown
the history of India that the liberty
of this country is at stage, and there
is the President's Proclamation of
Emergency and the Defence of India
Ordinance. The danger is at sight,
we are on the precipice of disaster;
clouds of war are gathering round and
the sword of Damocles may fall at
any time.

Our complacency has received a rude
shock; our deep slumber has been
given a terrible kick. Now the coun-
try wakes up, wakes up eternally, and
hereafter it will have no sleep, no
rest, till the wicked, dirty, Chinese
imperialism is ousted from India.
Differences, sharp or petly, are
thrown to the background in between
parties as well ag Government, The
entire country is prepared itself to
meet the onslaught of Chinese aggres-
sion.

Mr. Deputv-Speaker, aggression in
any from we condemn, because it is
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based on perverted mind it is usually
associated with fear and inferiority
complex. Aggression defies morality
and denounces human values. The
life-blood of aggression iy expansion-
ism, The lullaby of imperialism is
aggression. It is a state of weak mind.
Therefcre, Sir, the present Chinese
aggression is ncthing but a reflection
of the inherent weakness of the think-
ing calibre of the Peking Government.

Sir, it is well known, yesterday the
Prime Minister also told this House,
that India hag been genuinely all along
plezding and fighting for the eciuse of
the People's Republic of China to be
included in the world body—the
United Nations Organisation. The
reason stated by our Prime Minister
was convincing. He said that our
principle is that a country like China
which is big in size and bulk in popu-
lation shouid be included in the U.N.O.
and then only the question of disarma-
ment can be a reality. Further, the
world body like the U.N.O. should
have a  representative colouring
reflecting the shades of opinion all
over the world, however bitter they
might be.

India, all along, therefore, stands
by its noble principles and conviction.
Every year, unmindful of the results
achieved, India has fought for China
even at the risk of losing jts friend-
ghip in western countries.

If my memory is correct, in 1956
Chou-En-lai, the Prime Minister of
China paid a visit to India. A warm
reception was given to him by India.
*Hindi-Chini bhai bhai” had its origin
from that time onwards. The friendly
and intellectual fusion of these two
countries of Asia delivered a notable,
historic and beautiful child, The
name of the child is Panchsheel
Events, unfortunately, took a different
turn. Now the child is disowned by
the Prime Minister of China, Putting
it in another way, the two heroes of
Panchsheel are our Prime Minister
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and the Prime Minister of China.
Naturally, our Prime Minister still
remains a hero. Mr. Chou En-lai has
turned himself a villain. Always the
fate of a villain is obvious!

I only pity Mr. Cohu En-lai. I should
say this for, after having known the
sincerity of India towards China, hav-
ing understood the friendly aititude
of India, having felt deeply the inti-
macy and democratic way of life of
this country, the imperialistic design
of Chira to invade India is the un-
kindest cut of all, With your permis-
sion, Sir, I accuse China unscrupulous,
ungrateful, untrustworthy and, what
more, uncivilised!

I am proud of thinking that in Asia,
India is the only biggest democracy
surviving. While our neighbours, big
and small, have switched over to some
other forms of government, India
solidly remaing democratic—thanks to
the temperament of the people and the
profound conviction of our Prime
Minister.

Let us not fail to face facts. Now
our democracy is in danger, Danger
comes from China, which has been
friendly some years back. We are of
the opimion that the war is on ideo-
logical ground,—a war between demo-
cracy and imperialism. Imperialism
is quite alien to our nature. It is quite
despicable a dogma to be chewed and
digested. It is a philosophy to be
eschewed in toto. It is as outmoded a
dogma as it is unnatural. Therefore, it
cannot have roots anywhere in the
world today. Unfortunately the
decaying spirit of imperialism is rais-
ing its ugly head in China. We are
certain, the last nail to the coffin of
imperialism is going to be struck by
us. I am only glad that China offers
a good opportunity to this effect.

Day in and day out, propaganda
carried on by China is heaping up.
Much about valour, bravery, strength
and immolation is repeatedly stressed
by the People’s Republic of China. But
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such empty talks from Peking produce
only laughter in me when I remember
that their so-called might, bravery and
military strength did not have any
effect on Chiang kai-shek of Formosa.
Fellows who do not have the guts to
touch Formost, a tiny island, are talk-
ing so much aboui strength., China
eould not touch Formosa because the
American Seventh Fleet is there. The
only language that the Government of
China knows of, I think, is the boom-
ing of guns. They try to take advan-
tage of peaceful countries like India.

As our Prime Minister rightly said,
we accept the challenge and we have
decided to catch the imperialist bull
by the horns, No other way is left
excepting to meet the situation. No
country can be peaceful at the cost
of its honour, as no woman can be
grateful at the cost of her chastity and
mo man can be grateful at the cost of
his self-respect. The self-respect of
India is in damper. The chastity of
India is placed under jeopardy. The
honour of this land of democracy is
in peril.

China, through its invasion of India
which has pinned its faith to non-
violence, peace, mutual understanding
and spirit of toleration, has created
irritation and the people of the world
are led to believe that Marxism-
Leninism is associated with the policy
of expansionism and therefore it is
incompatible with decency, dignity
and all human values of mankind. Red
China has now become a potential
danger to the very ideology of com-
munism jtself,

Sir, the co-operation of DMK, is
spontaneous, The moment my party
feader exhorted our people to donate
fundg it was, and is, forthcoming. For
donating blood thousands of young
l!'ld energetic people are rushing. Our
cne star M. G. Ramachandran,
Member of the Legislative Council,
Madras and also a member of my
party’s General Council, has donated
Rs. 50,000 to the National Defence
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Fund, and another Rs. 25,000 will be
forthcoming very soon. Another cine
star Mr, 5. S. Rajendran, Member of
the Legislative Assembly, Madras has
donated Rs, 10,000 and hjs actress-wife
has given Rs. 10000 more for this fund.
Our DMK. Members in the Assembly
of Madras have announced their deci-
sion to donate a month’s salary to the
Naticnal Defence Fund.

With pleasure, let me announce on
my party's behalf that we, the DME.
Members of Parliament, have decided
to give a month’s salary to this noble
cause, however humble the amount
might be.

Sir, let us channelise the present
upsurge of our people in the right
direction and conserve our energy for
the fullest utilisation of the cause of
peace, demoerac)p and the vil:tory of
our country.

=Y TR gEA (YOEETE)
I [, I Ga H, 99 7 fgg-
W F1 39 aeAE 97 fgw w7 IW
1w e gaT &, ¥ T 3@ @
fF % a9 Agard @ q9AT
H o A gEarm F afd & o s
W WA A OCERATRE |
SEl 9% 39 @O & TAgr &
ATl &, T Tg HEAT F A &
@ w awad ¥ wfa ¥ ag waR
wargwr § # dgaT € 1 afed
w4 € fF T ArE Wi 9, w9 tE
AT {edh & WA TAAT 57 GACTH
HYET AT THT E, T AN T AR
¥ ow fad gEAR @gEEF
FART B ww E, AT g W AR
ik Fwr g fF @ s ¥
T gea feg od fard f s
T o gfas F, ftr gnd
a<s famTg 321 &, & e wY AT |
a9 g9 T TES I AR F E ar g
gz G 98 T 4g §eT 9EW
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fF @ % 70 Tg AT @l § 39
Tt afght qeEETEE §, ¥9 g
| A E A T Wi ¥
a9 I ¥ faars w1 wa § g
Fd # ag Ay fear fe ag gk
feams 19 &% A F39 FoT HE |
WIT "I IR qeF F Ao A goEE
B, TOEE g, aifgd  wereTH
7 R, € T W et ¥ e -
At F drEen F F, A7 g F qg
AT gifes 7 g

TF qY AW AIe MW A 1=-
me?

qat WA e fage g
WEER Fa ?

it AATHT FET © AT EATL TF &
AFTT F1 99 37 § IH & a9 W
faefar & g =1 8, @@=qT R,
W9H ¥ wL A8 F F 39 a9 vw-
HATHE 1, I8 qg AT THRATST HIH-
W & T T g A
Hoge AR faea & aweqw @w
T TR T F AT AT FL I3
& 1T "= ar wEeaT g i e gae
HATfAE FT THEAT 7 FT a7 § |

zq fadfos & sgr aF 49 s
fear 2, o ag = @, 9 A g1 awa
% % ag worg 21, ofwa & ga famfas o
AT T FT EAER sel Fem fF
g Ao # Wi fa S @i g @y
& o7 ST AT WUH & UEFATEE €T
g § 3= gEt wifew #1 oT aw
o %A fzar f& faw &0 & ==,
fore qe% F WL AEfAE fFew F
TEETE & A% 8, oafm UF gal &
g AT 0F gas & faa agr fawr @
g, ' 7g frer go &, 9w Wi 9T e
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1 TR faw W ) gty o
TAFT W QAT g, T IAH! GHA o
%X ¢, WX qg WO 3H 9F F qHA
AEW FHC @ G ATEEAE §,
qg THY BIGST AE I5F HAS | gH F
W @ § & A WA § qEEha
ot g0, Toem o g, AfeT R
Y EL AR AT FART G,
I I AR T A8 FETFFA & |

RN EaINF e
TEY gE b W O feg @)
fem g #awwrt g e gh
o femr @@ @ suer  feem
q, T[WEE & TH F g FHAA
AR S M e Fsm s v g
W ag @ §FaT ¥ | W@ A% gL
TF T T AT IT F AOgOGA
1 791 &, 7 fageam & & gaeamt
®) I ¥, T W T A1 -
graat e & asw fear G757 g0

Shri Ram Sewak Yadav: Are you
a representative of Muslims alone?

=t AAWET FAA : T AW GF F
TR F g af §af gAAr A &
fag fare § | 99 F7 g9 9¢ 0AN1T BY
aT 7 8, 9 HY AW W ;T T FH
T, A Fgt aF gL AeF § a9
1 749 g, T faafas & go a4
a7 i 3 e o b,
T FAAT GAfF gHTE AFE FT AIHEA
AR fad weT 8, T W oW
frafirs # adt w2 g1 39 F faa
daw F

g, 7 fomfas § F oF a9 9w
Fgm, W faw #1 #gT TR ¥
FET | 9 ag fF e wa fm oagd
o7 Zgrat § S W #7 oFr o #t
g, 5 e o= FEa A, g w2 A
a1, a9 %2 @z q, = fFew A oA
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w5 Y ar @ ¢ Uy e @ oEw
@O & W ¥ fae wfa
OHEE § WifE 7@ FT7 O09W o o
et T AT WA § WX @
fremd A g # e ag @R
g 1 g9 g 7 99 {5 oF o
Y gLz 9 wEw H dh gE w7 g,
St & a3 qeF FEgAET §, 9% W
ol & T@EW FY AT 9¥ T
w2 Tl & fod, @ 9F TFwEEr S
fog m @@ w7 EFm ) T AF 9%
o ™ F 5 aw 39 e & giie
w3, g wfgd fr o faean, ot e,
S dffeat i Fwfmr gawa @ 74
mamﬁmmm&ﬂ

oua &t T Y A g T FTE
®WaEF |

@ famfod # & ag s wgm fe
T TF HAH FT AT ¢ 99 9T Fed
& W qYE 9 & qEL &9 A g0
AR HATTI FR AT ASTALR |
fer @@ W SEfE F e
99 WY qeF & fad Feamr 3 7 qF
;m%s%ﬁ Al & & A w

I

TF a1, § AU BT F g o
WEAT ARATE | TR W gEAd @,
R g WA g &, 4 feg g
g a1 qfeww gEAT g, F Bl Tadr
4t o Fogral § v oot o e
Y o | T e A I e F A
A A 5y o @ fam & e
wfirareme arw @, o & A d wraw
wT fie ' g AN § 4 vy, Iy,
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a1 a7z, 9 {EAAH, 71 faa 1 39 e
& af F & fawdy w6 oome §
for & fgma st SEm gy 4t )
FEFIRAFATFO GO
TR T EFE WX AT T A &)
W A Y FH AR FA F AR
R A P I A AR ¥
AR A AGH I W FT q@gLr Tam
9 WX T gifeT 7@ g 1 e
Y qH AE FIATET T Fed » (AG
o St A ww F A E T F
¥ agdl ®t 3F ¥ 9T F1 qAHT WY
HIAH, T5F IS FT TUAFT AZH A |
¥ TH GAEIAT A AET %A g R
fF IR T IEE AT AT 9T FO%
B 8, AT @ ag @ 5 9 fpaet
fermm & ...,

O W WeRR 0 WE g |

ot AAGET FEA | W1 FEY FEA & |
oY THT F§ G54 & | W9 &7 98 FgT
FEw gl g | F M g FEAr g
afsr fo =wii #1 w19 F <= 2 9w
¥ox awm AW ¥ weEiow oy
SR T & St TRy A A g A% Fw |
fogrm oy ¥ g% GF SR A AT
F 93 7 e &, W2 2, fam g
Afeaw €, A TF TF A6 T TS F
T FAAT 2 A § AT A B g
F AT FaET AT § .. ...

stay - o gra fafaed @°
W g va & Ak F T A O A
tfFcadoy AmEarsme g ar
ot 3 T T | T FEA3F T
I 7 it fet A ot v f Al A
St ohr & I # oF @wr § @Y FOaT
AT T FFA, TFF AL I TH
gl X 9= A ¥ 1 W A ey
QEGH ®C AT AL |
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Shri S, M. Banerjee: This shall be
expunged,

Y TATHT FA ¢ AT FgA 1 HTAT
ag 730 41 | Ay wFaT dt 3z @
¥ g fyadt wedt #F 9w@ =3
37w A ¥ F o faa fgew
& HIX Fatdt 37 51 a9 & IR} A
Trarga g, wre &, faa 2 avqiea 2

wt frr A (FidY) @ qiEe
W% AT (intzrruptions)

IAETA AEET . WST WRET |
Let us hear the point of order.

st franm: Wi asgad
f& warqm, 1%, fa@, se A eE &
=g fauEt @t a9 €\ § @ T A
JET FLATE 1 9781 7 1 7 gfom
Tm 7@ faEr 0 & 7 A faw )
I g w41 F wEEEar w4
93 F oF FUF AT F1 AT THFAT
g1 g W 7 T fF g famEr
IF T8 AT T, I FT qAr )
Fga wEd

ot qAaHT g 1 2 A g F A
H 7 TEAT qMEaT | FgH BT AT 1R
9 1 Fg a0 & AfHT e Y wee
A onfag %t 7= # wF gRT R
uq g A &t AR H 9 € At
=TT F AW 0 FF F 1 ST g
Tgwar &1 ( interruptions )
T g A G W A D
| FIHT A S A W w4
T & & & 7€t gar 2 wRd G
s 37 ¥ ford A9 @Y & w g
%Y fgwrma & 1

f ey (") ¢ oWT F @Y
W § T I AT I AT G
157§ a9 & sfmR & a9 Of_
AT | X W A @ R
W e & fag gl & vt &
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=t W §7% @A (FEE)
= F1at 7 qY fager 85 g 9 F
W T /T ToF A g w7 ot
40 £ ST & @, AT R AT AT
qeT |

st URI AT ;. (FW)
TF HIZHT Y g TATaT 39 R WX
W FHAATL & &9 §i7 3 a1 a8
feama e 3 1 St oA T R B
@ & 9T FT & B H A7 =0

st AEvRT gdd o famfad §
® 7z w9 F1 E fF ot aF gt o
F TG T G & gH a9g WA
¥ 99T A F A A1 A e
AT F 9 dwfal @1 Fa afw
5 § g S G FL S g aEl
Ffmiv s aR A ad s d g
TF | F TS AT FI F a9y
g #1 fasifat 9T =1 F7 anfed
1T 37 & Fgr Tifed 5 qw & 1w
=5 arg &1 Aedt & g fopar omar g
6 oF 3z oifawr &/ A wa 2 fag
T EH IR  Aad g s
Tz iferwr <1 I A 2, AfFA gEwT
A F § Hew & T A %%
=TT & | 7 Fgan g 5o fad gz arfer
T T FfeF gL wew 2, Afew 5w
FOAR FEIAF TG WX
TeE T TFLFA EAT 2 1

st amet (feae) @ W ¥ ™R
TN

ot woHeRT gEA : awe fircar )
| F TEARLAT & | TET FA ¥ g
qeF qREd § i g e yEr Am g,
g woa fanfadt &1 92 o 4 2
gFar | R T ar At A=y
woAT aTeaTg 2 € |
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o are ; fovh e &1 AR
#1 T gT Fg &0

At qEIET gAA : g TEE F
YA EATATT T TETT FC4 &7 &% ¢ |

Y F gEEedl § @A ARd €
ar @ | =0 faafaa & s 5 o oam
FL 41 qH FAE TS ALY, AT gl

a% ¥ T F Ared ¢ 7 Fg F
WHAFF 9 HA FF oA
X W § gEC ow gHT AWE
e fF ag qeF N WK ET 8,
™ & 99 #wyq fawrfedi v gwE
% ¥ fad Gar AR 2 A vEA {6
st 73 gefafa & s & oo Aifed 6@
T w9 H S |
Shri Hanumanthaiya: Mr. Deputy-
Speaker, Sir, the hon. Prime Minister
in his gpeech made a masterly analysis
of the present situation. His analysis
could not be improved upon. He said
that we are at the turning point of
human history. It iz not only the
question of Indian history but the
questions of Asian and World history
that are involved, The enemy is of
massive stremgth and of cruel and
crude behavjour according to the hon.
Prime Minister. All the partieg in this
House have unanimously supported
the Jeadership of the hon. Prime Minis-
ter. It is hardly necessary for me to
say that this is an occasion when we
have to see that our patriotic fervour
does not wound the feelings of any
party or any individual, but inspires
every party and every individual to
greater and greater action. The
Working Committee of the Indian
National Congress has made a call to
the country and hag given a nine point
progarmme, The last item in the
programme is that no party should
take advantage of the situation for
party purposes. I say in al] humility
that it applies mostly to Congressmen.
Though we are in Government, though
we run the Government in all the
Btates, we should not presume as
though patriotism is our monopoly
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and responsibility is our monopoly.
Here iz an occasion for every one of
us to see that every individual acts in
tune and to the occasion.

So far ag the Communist party is
concerned, I pay my humble compli-
ment to the brave band of people, who
might have been in a minority, whe
had the courage to differ from the
tenets of international communism
because of the occasion that has arisen.
Instead of giving them a helping hand,
if you go on suspecting their motives,
that is neither the Congress way, nor
the Gandhian way. The communists,
party apart, are first Indians. They
were not born communists. They
were born Indians. It may be that
they have taken a particular view of
political matters and political stralegs.
It is for us as Congressmen, who have
faith in the Gandhian way, to persuade
them to see the facts and see what
lies before us. I am glad to say that
the band of them, may be a minority,
has taken as courageous a step as any
could take on the floor of this House.

The Prime Minister’s analysis, as I
said has been magnificent. But, I
must own that when he came to the
steps that have to be taken, he was
merely repeating the oft-repeated pla-
titudes that are being repeated for
the past five years. [ must say patrio-
tism and protection of our frontiers
are much more important than the
protection of any personality whoever
he may be. We lost the great battle
of Vijayanagar because there was one
emperor Rama Raya and as soon as
he was beheaded, the army ran helter
skelter and the most glorious empire
was destroyed in a matter of a day,
and its standing monument is now the
ruins of Hampi or Vijayanagar. In
order to see that we win ultimately
and play our role in the comity of
nations, I do not want any personality
cult. I do not want a feeling to be
generated in this country that but for
an individual, the nation would go
to dogs, This land of ours, Mother
India, has produced heroes, prophets,
Mahatmas in eny number, It is not
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barren of Prime Ministers. It is not
barren of leaders. If one leader goes,
however eminent he may be, hundreds
of them will come on the stage. For
anybody to encourage the personality
cult would be to instil a defeatist
mentality in our body politic. With all
sincerity, I accept the leadership of Shri
Jawaharlal Nehru. He is the man of
the hour. He is the leader. But, as
Shri U. N, Dhebar made it out, he is
not the pivot. The patriotism of the
people is the pivot. If any individual
is highlighted to the extent of being
the sole arbitrator of the destinies of
a nation or of an age, people wil] say
that that person neither did good to
the individua] who was the subject of
the praise nor to his own soul. Praise
must contain itself. We have read
the famous drama King Lear. Better
on this historic occasion we speak like
Cordelia rather than the two sisters
who went on praising and subsequent-
ly led King Lear to ruin.

Apart from this, I have speeific
suggestions to make which 1 respect-
fully submit to this House. Accord-
ing to the Prime Minister, according
to the Resclution of the Working Com-
mittee of the Congress, according to
the opinion of every party in this
House and in this country, the enemy
is unscrupulous. The enemy is a
mighty one. Are We equal to the task
of facing such an enemy? I am not
discussing alignment or non-alignment-
1 will have another occasion to dis-
cuss this problem. I am the last man
tc worry about slogans and ideologies.
Facts stare us in the face. Behind
China, there is a whole bloc. I had
occasion to play host to Mr. Khrush-
chev for two days, 1 felt like embra-
cing him. He is such a good and
friendly man. I wish he had inter-
vened to stop these Chinese within
limits. He has not been able to do it.
As we know, international commu-
nism’s ideology is divided. The Chi-
nese by their aggression have forced
even Russia to follow the Tead ithat has
been given by the Chinese. The Chi-
nese are wedded to the establishment
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of international communism. Al] the
communistic States whether they
differ on minor matters or major mat-
ters, are forced ideologically and by
their spirit of comradeship to stand
behind China. Therefore, it is against
a whole bloe that Inda is osked to
stand. Is it possible to stand alone?
That is the big question which the
Government of the day hag to ans-
wer. That question, they have not
answered. Whatever may be India's
attitude towards peace, whatever may
be itg past history, it is impossible for
India to maintain peace in the world
by itself. Peace is indivisible, they
say. If it is so, it is too presumptuous
on our part, on the part of India to
say that we alone will be responsible to
maintain world peace. Therefore,
world peace, if it is indivisible, must
be the responsibility of all the coun-
tries or nations of the world. There-
fore, I look to the United Nations.

The' other day, my ,well<meaning
friends were putting the question that
our troops from the Congo ang Africa
should be withdrawn. I intervened
and said, let those troops be there,
they are the token of our good will and
participation in internationa] peace
efforts. If an opportunity arises as it
should arise, al] the nations of the
world must be able to come to our
rescue and for the establishment of
peace. We must find a brigade from
every democratic country on the fron-
tiers of the Himalayas. It is only
through this method that we will be
able to establish what is called world
peace, India by itself, China by itself,
no country by itself, it is impossible
to establish world peace which is our
accepted goal and policy, Let us not
exaggerate our importance. Let us
not exaggerate our ideologica] fervour
into what is called a miasma before
our eyes. World peac® has to be es-
tablished by all the nations of the
world. Therefore, I want the Govarn-
ment of India to go before the United
Nations and say, here is a case where
you have to come into the picture in
order to guarantee world peace.
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1 read from the Charter of the
United Nations. Much iy made of the
fact that China is not a member of the
United Nations, It is therefore said
that we cannot take her to task and
she is un-accountable to world opinion.
That is the argument that has all along
been put forward by the Government
and by some leaders.

An Hom Member: No, no.

15 hrs.

Shri Hamumanthaiya: However emi-
nent they may be, I cannot accept that
view. | may tel] my hon. friends in
the Oppogition, do not go repeating as
you did before and during the time of
the elections that the Congress Party
is a door-mat. It has come of age,
and the present atmosphere is giving
everyone of the Congress Members as
much patriotism as the occasion needs.
They will think independently and
decide independently. This is no lon-
ger a question of tamely submitting to
any opinion or any proposition that
has been made by anybody.

I do not want to read the whole
charter, but I shall read only the rele-
wvant section. Article 6 of the United
Nations Charter says:

“The organisation shall ensure
that States which are not mem-
bers of the United Nationsg act in
accordance with the principles, so
far as may be necessary for the
maintenance of internationa] peace
and security.”.

There is another article, and that is
the first article, where it is said that
the object of the United Nations is:

“to maintain international peace
and security and to that end to
take effective collective measures
for the prevention—and removal
of threats to the peace and for the
suppression of acts of aggression
or other breacheg of peace, etc.”
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Then, in the Preamble, the United-
Nations has undertaken

“to unite our strength fo main-
tain international peace and secu-
rity and to ensure by the accept-
ance of principles and the institu-
tion of methods that armed force
shall not be used save in the
common interest.”.

Therefore, merely because China is
not a member of the United Nations,
it hag not got a charter of freedom to
do whatever it likes in the world. Let
us now make up our mind to take this
issue before the United Nations, and
the United Nations will be able to pre-
serve and protect the peace of the
world. Taking this issue before the
United Nations will not come in the
way of our non-alignment, because
Russia is there, and America is also
there. For what I know, Russia and
particularly, the Prime Minister of
Russia, Mr. Khruschev, may be feeling
in his heart of hearts that China has
not done well not only by communism
but by itself.

Therefore, it i time that the Con-
gress Party as well ag all the parties
in India go to the proper forum which
has been charged with the responsibi-
lity to maintain world peace.

1 do not want to go into all that has
happened in the past. Some say that
it is a very bad behaviour to say ‘I
told you so’. This ‘I-told-you-so’ psy-
chology is not a cultured way of ap-
proaching the solution to the problem.
We have to think afresh. Mahatma
Gandhi adumbrated the policy of non-
co-operation and non-violence. They
were good in a context, But against
whom are we to practise non-co-ope-
ration today? Are we to practise
non-co-operation today against our
courts, against our schools and cclle-
ges, merely because Mahatma Gandhi
had said) so? After Independence,
the context has changed, and non-co-
operation is no longer to be in opera-
tion or in force. Likewise is the case
of non-violence. As sooh as we sent
our army to Kashmir, when the pro-
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Pakistan forces as well as the Pakistan
army personnel invaded the Kashmir
territory, when we sent our armed
forces there when Mahatma Gandhi
was alive, and, with his permission,
we accepted in fact that non-violence
could not be applied to inter-State
politics. And here is non-alignment
now,

NWon-alignment is not a dogma, is
not a theory, is not a Veda, or the
Quran or the Bible. It ig 3 means for
the preservation of world peace. So
far as India is concerned, the non-
alignment policy has so far worked
well, and it has been to our interest.
Ang since we did not join any military
bloe, it has certainly not aggrevated
world tension which would othemwise
have been the case. Therefore, non-
alignment has been good, and I am
perfectly convinced about it. But whe-
ther non-alignment applies to the facts
of the day is the question. I want to
ask the Prime Minister whether he is
in time or out of time when he repeats
all the time the formula of non-align-
ment. It may be that every human
being becomes out of date; and it is
the context that changes. Therefore,
I would beg of the Prime Minister
angd his colleagues to revise their
policy of non-alignment. I do not want
the Government to go and join any
military bloc. I am far from advocat-
ing such an extreme policy. PBut here
is a case for our going before the
United Nations and seeking the good-
will and co-operation of every power
for maintaining angd preserving world
peace, By no stretch of imaginatian
€an we imagine that we ourselves will
be able to stem the tide of this massive
aggression,

Bhrimati Renoka Ray (Malda):
‘Why not?
Shri Hanumanthaiya: My hon.

friend says “Why not?’. 1 wish her to
Eo to the front and argue with the
Chinese.

Shrimati Renuka Ray: We can mobi-
lise ourselves against the Chinese also.
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Shri Hanumanthaiya: This prefix
‘non’ hasg become part and parcel of
our mental equipment. We %ear if
non-co-operation, non-violence and
non-alignment. The only word teo
which the prefix ‘non’ has not yet been
attached or may not be attached is
‘sense’,

Great Generals who led their res-
pective countries to success in the
World War say that those Powers such
as the UK and the WUSA have not
been able to conquer China. But the
mind and the purity of heart of India,
in co-operation with the Jatest scienti-
fic weapons and technique of the
United Nations will be able to put an
end to the ambition of China in fact
angd in deed. I hope that whatever I
have said I have said in a spirit of non-
partisan approach.

Everyone in this country has risen
to the occasion, and if I say something
critical of Government, I am not their
enemy; I am not theéir critic even. 1
am their follower. My vote is gua-
ranteed to them for life. But the
only section of our country which has
not arisen equal to the occasion is the
Ministry that sits there.

Shri M. Ismail (Manjeri): I asso-
ciate myself unreservedly and un-
conditionally with the challenge that
has been thrown by the hon. Prime
Minister of India to the Chinese,

ol TATWR ;95§ i |

Shri M. Ismail: My hon. friend, the
Swamiji, thinks that everyone who
speaks in English can also speak in
Urdu or Hindi. I may tell him plain-
ly that I am as much foreign to Hindi
or even Urdu as many others are in
this House., Therefore, I can make
myself understood only in my mother
tongue, Tamil, or in English (An Hon.
Member: Speak in Tamil). There-
fore, I am under this handicap of not
being able to speak in a language
which my hon. friend wants me to

L
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As 1 was saying, I identify myself
unreservedly and unconditionally with
the challenge that has been thrown
by the Prime Minister of India to the
Chinese. I was one of those whg said
that this challenge might »ave been
thrown to th~ Chinese even long ago.
‘Whatever might have been our ability
at that tire, we could have under the
circumstances prevailing then, done it
with better success. That was what 1
and my fricnds have been urging ali
aiong. Hewever, we know the emer-
gency now and we know the danger
with which the country has been
faced. We know what sort of adver-
sary we have to meet. Their morcals
and our morals are thoroughly differ-
ent. That has been proved at least
now beyong zny doubt. It was said
at the time when the Chinese commu-
nists were hobnobbing with us and
were calling us ‘bhais’ and other
names that we must be carzlul.
Neighbours :~ey may be. Even now
among ind:.viduals, there are neich-
tours, but lecause of the friendship
that exists tetween one neighohur
and another, wr do not demolish var
compound w3lls or any fence that
might be put vp for the time being.
We have iz put up a fence betwe:zn
one neighbour and another and at the
same ume be {ime be friendly with
the neighbour. That is a principle
that is unders‘ood all over the world;
that is the principle which has been
taught to us by ages in the past. That
is what ought to have been, but now
we shall not speak of the past. One
wonderfu] thing that has been in evi-
dence is that all the people of Lha
country of every denomination, Hin-
dus, Musidims, Christians, Sikhs and
everybody, have now risen as one man
in defen:e cf the country. This is a
fact which was understood ell along
by peopie who know the real situa-
t.on.

Now this emergency has got some
good aspects about it. It is a blessing
in disguise. It has brought out the
fact that the people here in an amer-
gency wil not allow anyone to do the
least harm to their country, be they
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of any denomination. Not only the
elders, but everyone in the country,
irrespective of the religion or caste to
which he belongs, has risen as one
man. He has been stirred up to that.
Old men, young men and children,
Hindus, Muslims, Christians and
Sikhs—everybody as I told you al-
ready—have now come up and say that
we are all for defending the country.
This spirit has caught even small
children. in every house without ex-
ception., I have seen children only
four or five years old taking up an
hundi in their hand, going round and
collecting money and asking their
leachers or parents to send il.at money
to the great Prime Minister of India
for the defence of India. This is not
a story I am telling you; I am speak-
ing from personal experience. If you
ask them, they say that this money is
intendeg for the defence of the coun-
tr, for repelling and driving away the -
vile aggressor form the sacred soil of
our motherland. It is a desia fund,
it is a national defence fund that we
are contributing—this is what they
say.

Therefore, this spirit has now been
well established in the country. No-
body in the world can have any doubt
about it. Though in the initia] stages
we are in a d:fficult situation in that
we have met with reverses, our people
do not lose heart. That is the great thing
about it. That is a wonderful spirit
that has come upon the people of our
country. Every other nation which
was put under such difficulties in the
past even in this country met with
reverses in the beginning. Take the
first and second world wars. The peo-
ple who were rewarded with glorious
victory at the end had met with re-
verseg in the beginning. But the end
was different, because justice was on
their side. Now also justice is on our
side. We have all along been lovers
of peace, working always for peace.
Even our non-alignment and neutra-
lity were intended for buttressing
peace in the world. We did not want
to be dragged into any war because of
any bloc, We did not want to contri-
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bute to war mentality in the world.
Qur country has always been harping
upon peace. So we said that we shall
not align ourselveg with those blocks
which may pounce upon each other at
any time and thereby involve us in a
war. We have always been working
for peace. We wapted to have friend-
ship with every nation in the world,
be it of the free bloc or of the commu-
nist bloc. Our country wanted that
sincerely and wholeheartedly. But
now we see that the other side was
not having the game passionate love,
as we have for peace. While we in
this country were talking about peace
and about good neighbourliness, they
were planning this aggression upon
our country. That is a fact that has
come to the surface now. Nobody
can doubt it. It is now about these
people that we have always to be
careful.

Justice is on our side. I have no
ioubt whatsoever about the ultimate
vesult, We are going to succeed.
There is no doubt about it. But before
that, we have to go through a lot of
travail and hardship. Under such
circumstances, it is only reasonable
that we should take aid and assistance
from all the friendly nations of the
world.

I spoke of non-alignment. Non-
alignment was good so far as it went.
We wanted that to avoid war. But
now we ourselves are in a war. I do
not think it is reasonable, fair or
sensible for uz to speak of neutrality
and non-alignment at such a juncture
as this. As reasonable people, we
must see that every other nation comes
to our aid, that every other nation
gives up its neutrality and comes to
our aid, because we are in a war. I
do not see any reason at all im speaking
of non-alignment and neutrality while
we are engaged in a war. We did not
want war. We did not want to be
disturbed while we were trying to
build up the prosperity of gur country
through our Plans. But now that war
hag come, we have to finish it as soon
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ag possible and as effectively ag pos-

‘sible and as gloriously as possible for

the sake of our country and prosperity.
Therefore, we must get all possible aid
from foreign countries which are pre-
pared to give us help.

Some people fear that because of
this help, later on when peace comes,
our freedom may be affected, but the
mainteance of our freedom and honour
does not depend so much upon any
assistance we derive from foreign na-
tions; it always depends upon the cha-
racter of the people, and the character
of the leadership which the people
have got. Simply because we get as-
sistance frcm a nation, we are not go-
ing to lose our honour and our free-
dom. Already we have lost time. Al-
ready we have not befriended those
nations, and not equipped ourselves
with modern weapons. Now at least
we must hurry up and do everything
to get those arms and make use of them
against these unscrupulous and “un-
principled aggressors. In the end’I
am sure we can and we are going to
succeed. I want that we should suc-
ceed as quickly as possible, sp that we
may continue our disturbed economic
development in future for the good and
for the prosperity of the country.
Everything that we can do must be
canalised towards the war effort. For
the time being we must forget some
of the normal things.

For example, there are by-elections
pending. 1 am one of those many
people who are of the view that no
such things must take place during
this emergency. A by-election means
controversy amongst people. There
will be more than one party candi-
date. Then necessarily every party
candidate would want to win, then
criticiszn about the other party, coun-
ter-criticism, propaganda and coun-
ter-propaganda. It will distract and
divert the attention of the people
from the supreme emergency. There-
fore, it is only reasonable that all
these by-elections, and elections for
municipalities or panchayats, should
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not be conducted now, They must be
be conducted now. They must be
suspended for the duration of the
war.

Then again, about the collection of
funds, I have a suggestion which I
hope will receive the attention of the
authorities. People are anxious to
contribute their mite. Even small
children have taken up the matter.
But then something might happen
and there might be g scandal. Money
may g> astray. Therefore 1 suggest
that these collections must be done
through the district authorities,—the
Collector and then the divisional offi-
cer and then the tehsildar. The various
political parties may help the
authorities, they may help them in
bringing money to the authorities,
but the machinery to handle the
money must be the authorities, Some
such arrangement must be made to
avoid a scandal, and to bring in eveiy
pie to the proper place for the pur-
pose for which the money is being
contributed.

Let us put a stop to the spirit
which we witnessed when my friend
and neighbour spoke. People have
proved that the motherland is the pro-
perty not only of one secticn or com-
munity. The motherland is the mo-
therland of every one. There is no
difference whatever when the ques-
tion of the honour of the motherland,
when the defence of the motherland,
is concerned. It will be sinful, cri-
minal, on such an occasion as this to
doubt any people or their asserfions.
There have been wars, internecine
wars and wars with other countries,
in the history of India. During u!l
those times it was proved again and
again that the people of this country
acted one and all as Indians as peu-
ple of that State to which they be-
longed. They stiod up for the de-
fence of their country irrespective of
the religion they belonged to, irres-
pective of the caste they belonged to.
If you see the writien history from a
thousand years ago, you will see
such incidents scattered throughout
the country, from Cape Comorin to
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the Himalayas. Therefore, that iz »
fact. Every one has risen now as
was expected by all sensiblé peopie
It is criminal on the part of anybody
to doubt that and try to create trou-
ble. Therefore, if any assurance were
needed, I say I know the people, not
only Mussalmans, I know ny other
brothren, These quarrels and thess
disturbances are where only the politi-
cians are concerned. It is oot so in
the villages and in the countryside.
There is no village in the country
where there are not different deno=
minations living. They are living as
brothers, they are not pouncing upon
each other's throats every day. It 18
only where these party politicians,
and that too of a particular type,
eome in that there is trouble, There-
fore, now in these villages every one
feels this great ignominy that has
been placed upon the motherland.
The reverses have very much distres-
sed them, and on account of that,
they have become united. They are all
now bound together as one man, and
they only want to be led by the pro-
per people to victory, and I am sure
that the great Prime Minister of India
and his lieutenants will lead the
people to success, to the glory of our
country and its posterity. Much mcre
than the present, we are concerned
with our posterity. We do not wans
to leave any heritage within 15 years
of attaining freedom of which they
need be ashamed. No, we shall aever
do so. Therefore, I want our leaders to
be sure about the position, about the
unity of our people, and go forward
to success, and as we are on the side
of justice, success is surcly ours,

Shri A, C. Guha (Barasat): Since
independence India has not faced
such a danger as she is facing nuw.
We have always been friendly and
helpfu]l to China, but in reply to our
good and friendly gestures, we have
got this unprovoked attack from
China. This has come as a rude
shock. T think the President of India,
on his return from NEFA, has suma-
marised the position quite well—"Our
credulity and negligence have caused
us some initial reverses."” We never
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expected that China would attack our
terirtory. The Prime Minister has
said we might have been apprehend-
ing some border clashes, but not a
massive invasion on Indian territory
by China. It is no use abusing China
or referring to the past histery cof
China, but the fact is that communist
China has attacked India. It is no*
reaily the traditional China, but we
should remember it is communist
China that has engaged herself in this
invasion of Indian territory.

We have all these years cullivated
a sort of foreign policy. Many of ovr
fond hopes and expectations have
been demolished, and the friendsnip
winich we tried to build up in tlhe
Afro-Asian comity has failed us in
thig crisis. None of the friendly coun-
tries with whom we tried to cultivate
intimate relations all these years have
come to our help or even supported our
stand or justified it. I do not like to
mention names, Still, we should try to
understand why the UAR, Yugoslavia
and Indonesia and the African nations
have practically left us in the lurch.
This fight is not a fight on any issuz
concerning Iadia alone; it is a fight for
democracy, for human rights. That is
why only the democratic world has
ocome 'forward to render us help and
with their help we have been able to
resist the Chinese aggression after
some initia]l failures and reverses, In
the international world, there will not
be anything like gratefulness or grati-
tude. Otherwise, we would have ex-
pected some help from some Afro-
Asian countries. But still we should
not forget the quarters from which we
are now receiving help in this grave
situation,

We should also recollect that India
is following the policy of demo-
cratic Government and develop-
ment. All the countries of Asia and
Africa except Ceylon have denounced
that path; they have taken to a totali-
tarian system of Government. Any
success of Indian democracy either in
administ: ation or in econcrric deve-
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lopment would be a sort of a condem-
nation of their system of Governmen:,
So, it is quite natural that totalitarian
countries and their leaders cannot be
sympathetic to Indian aspirations or
even show sympathy for the stand
India has taken in this conflict with
China. It is after all not a battle but
a war for our principle; it may extend
to be a war for our existence.

The country has responded splendily.
All these years we have not tried to
build up national integrity. Rather,
everybody took India and its indepen-
dence for granted and we indulged in
all sorts of things helping only disin-
tegration and jeopardising the very in-
dependence of India. In this hour of
crisis the whole nation has responded
splendidly and this popular response

“is an indication of the soundness of our

people’s mind. It only shows that lea-
dership failed during all these fourteen
years to give the correct lead to the
nation. In this crisis the leadership
has been taken up by the people and
the leaders at the top are now to fol-
low and prove their worthiness by
giving support and administrative
efficiency to the popular enthusiasm.
People have been donating money, big
and rich people and also poor people,
by curtailing even their barest neces-
sities. This puts the Government under
an obligation to spend the money in
the most economical manner I shbuld
like to remind this House that the Ad-
ministration is unable to give this
guarantee to the people that the money
will be spent in the most economical
manner, There has been wastage and
lack of seriousness and sometimes &
sort of a levity in the Administration.

Yesterday, the Prime Minister said
something about the public gossips.
especially some gossips about General
Kaul. How do they spread? Mostly
from the Delhi clubs which are haunt-
ed by big officials. The Central Gov-
ernment’s intelligence service has to
look into the light and frivolous mostly
anti-Government—talks indulged in
by these officials in these clubs. They
will find many gossips and wild ru-
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mours damaging to our reputation are
indulged in in ome of the Delhi clubs.
Government should take serious notice
of these things and warn the adminis-
tration to rize upto the occasion and
see that pcpular enthusiasm is not
misplaced or frittered away simply
because of administrative lapses. Every
Party has comz forward to help the
Government; even the Communist
Party has pa:sed a resoluticn which
is fairly all right but still I should
have expected a forthight condemna-
tion of China as an aggressor,

Shri H. P. Chatterjee (Nabadwip):
You have not read that.

Shri A. C. Guha: | have read it; ;
have got a copy of it with me; I got
it from somebody of your Party.

Shri H. P, Chatterjee: I am an inde-
pendent: I being to no Party.

Shri A. C. Guha: Shri Chatlerjee is
a new convert and sp perhaps he will
have more enthusiasm than many
others. ... (Interruptions.)

Mr, Deputy-Speaker: Order, order.
He may speak to the Chair.

Shri A. C. Guha: I am speaking to
the Chair but I am interrupted.
This Resolution could have been pass-
ed without the internal controversy
within the party. Then, I think it
would have been more decent for the
Communist Party. Those controversies
have become public issues and have
created confusion among the rank and
file of the party. Even now there is a
cell within the Comrmunist Party which
does not subscribe to the Resolution
passed. In North Bengal particularly,
some communists are actively propa-
gating in favour of China. Some of
them might have taken their cue from
what Lenin taught them in 1912, In
the Basle manifesto all the socialists
of Europe in 1912 gave a pledge that
they would not join in any patriotic
war. Bub that manifesto was repu-
diated in 1914 immediately after the
outbreak of the First World War, in
the Zimmerworld conference by al-
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most all the members except lenin and
a few others. So, there is hardly any
the oretical basis for that siand. Even
Lenin later on propagated the theory
of revolutionary defencism. If a revo-
lutionary country which is building up
revolution in its open way iz attackad
by another couniry, whatever that
country is, it is the duty aag the obli-
gation, even under the teachings of
Lenin, of every man and woman t>
defend that country. I think from the
point of view of revoluti:mary defen-
cism. the Communists should have
come forward without any hesitation
in defence of the nation’s integrity and

- liberty.

It has been stated repeatedly that a
socialist country cannot attack another
socialist country. I do not know what
is the origin of this theory—perhaps
not in Marx or Lenin. There might
have been some substance in this
theory when they placed their faith in
one communist or socialist gcvern-
ment all over the world. But since
they accepted the theory of building
up socialism in one particular country,
there cannot be any theoretical basis
for the faith that a socialist country
cannot invade another country.

Some hon. Members have already
referred to the poor publicity and pro-
paganda of our Government, both ex-
ternal and internal I think the All
India Radio requires a complete re-
shuffling. Its whecle technique and
idea; require to be changed. For all
these years, the All India Radio was
more concerned about publicity of par-
ticular Ministers rather than about the
publicity of the Government and to-
create public opinion in favour of the
Plan and the schemes of the Plan. It
has been our regretful experience that
in spite of these 12 years of planned
economy, there has not been a plan
Consciousness in the masses, and the
responsibility for this great failure-
must rest with the Ministry of Infor-
mation and Broadcasting, particu-
larly with the All India Radio.
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Even now, the Al] India Radio is en-
gaged mostly in light items, lacking in
the realisation of the seriousness of the
situation. I think the external pub-
licity also requires to be completely
reoriented. We do not know why All
India Radio has not been able to give
correct information about the position
.of our army, the information which
was available to the public from the
London, Australia or other radios. The
All India Radio should give the latest
and thie correct information to the
public rather than that the public
-should get this information from some
foreign radios. It is a matter of
shame for the All India Radio.

The Government have formed a
National Defencg Council, a council
-consisting of 30 or 32 members. It
has been stated that it will be a pure-
fy advisory council.

Mr. Deputy Speaker:
‘Member's time is up.

The hon.

Shri A. C. Guha: I shall require a
‘few more minutes, Sir. I do not
know what advice this Council will
give. Some of the members are
military men; some of them are lay-
men and civilians. If the Govern-
ment were really serious about an ad-
visory- council, it should have been
a compact body of military men who
could advise the Government on mili-
tary matters. A flabby council like
this, 1 think, would create difficul-
ties for the army fighting there
rather than help it.

I am glad that the Finance Minis-
ter is now here. I have something to
say particularly to him I have some-
thing to say about the financial posi-
tion. He must have noticed that the
stock exchange has closed. Sp also
the bullion market. About the bul-
lion market, much concern may not
be felt, but the closing of the stock
exchange is a serious shock to the
economy of the country. I do not
know if the Finance Minister or the
Finance Ministry is convinced that
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behind the closing of the stock ex-
change, there is no manoeuvring of
the 'investors and speculators.

Shri Morarji Desai: ] don't think
80

Shri A. C, Guha: It is for him ta
consider; 1 have only to place before
the House what the public feels. If
there is any manoeuvring of the in-
vestors and specultors in closing the
stock exchange, then I think Govern-
ment should consider the matter
seriously and take necessary drastic
action to revive the stock exchange,
It wil] not be good for the economy
of the country to allow the stock ex-
change to be closed for a long time or
to allow the prices of shares to go
down drastically. It there is no specu-
lative manceuvring behind this as
asserted by the Finance Minister now,
I feel there has been no reason for the
drastic reduction in the prices of some
reputable shares, It requires serious
probing,

So far as financing the war is con-
cerned, the people’s contribution is a
token of the people's sense of nationa-
lism. But I do not think it would
be of any significant help to the fin-
ancing of the war. For that, I would
suggest that even now the Finance
Minister must consider the question of
reimposing excess profit tax. Before
going in for deficit financing and
foreign loans, which I am sure they
will have to do, I think they should
tap the internal sources as far as pos-
sible. More energy should be put in
small savings collection and they
should also consider the question of
reimposing the excess profit tax.

Price control is the most vital point
for the people. If we have to keep
up popular enthusiasm, we should see
that the price is controlled at a par-
ticular level. From the Government's
report, we find that selective control
and general credit control were being
gradually relaxed and modified. I
think they will have to reconsider
that policy of relaxing selective cont-
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rol and general credit control. Now
easy money conditions have been
operating even before the war and
with the war expenditure, easy money
conditions would be more conspi-
cuous. So, certain precautions would
have to be taken before things go out
of our control,

I would also suggest reimposition of
salt duty and scrapping of prohibition.
For the financing of war, such ideolo-
gical niceties should be abandoned so
that the nation’s cause may be pro-
tected.

The people have risen to the occa-
sion; let not the administration betray
them. The administration also should
be {rimmed to suit the occasion, so
that the people’s enthusiasm may be
utilised for the defence of the coun-
tary and vindication of the honour of
the Indian nation.
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g9 T 3w Y @ ¥ QU oy qIE,
afew 3 & &0 A, §E9 § U AR
THT 334 a1 AW H 4g A= G@AT
arfen fF wfeEr @2 § S AR O
7g 59 §g a1 A1fey, AfF 99 F g
@t & oft & wfew 1 @ A @
¥ 99 TH T HIX ATE FL )

FAENUg Fed §, A WA g
HYe[ET &% F HTLO 9 Y qTAT AMORHY )
s ag ¢ fF Wi ag qe g
I WG AT T HFC F W7 /T 3
3 geetg WL AT 1 91 of e femr
2 g S Afed FraRT AL IA AT AR
¥ gge A 1 o F F A0 IHA wH;T
2, W7 gH IEET Agr SUErT F ¥ faw
o Ev = ogw ¥ ww ¥ fAA
T TR T A4 wT R
faar @ 1 & FaT wTEan g fF AT a9
AT 1 g F fazmsAfa &1 ofe-
w2, o 5 sEmEr, i,
g fade =i fafesy qeogar 1 &
g mam EA A AW ¥ ¥ e
97 I Tg qg qHE WIAT 4T | 9 qTH
& wm difog, geife ag &9 @1 @
28¥e A1 ey o W& o AT 91, 7™ fE
= @ <iw #r Frafae s
A feemm g R ot sw O o
Fea1 #7 forar o feameg gardr g9
HI9T T TF A T2 | I9 ¥ F) WA
& faU g F wiE g1 TIfgu of |
B " AT TAfqEl w1 w16 A A
T Y g 78t &, Sfe wafaai o
I ff, JgE W FaRA W
AT &, A 3@ T & W gg wraAw dar
e 2 fs F% 3w o=t w wTw fay
Ll

and Aggression by China

1% ¥ fsag o ifeat &1 5%
T EHT | O A< At e #7 T
HaTg aEta & fag T s @r ave
A ATE A #1 owed faemq ¥ @@
W@ b, fagia fasaa #1 qerF faar
A IH T FoAT T | T AT AE &
f& 3 & o8 @ & w9 4@, faEE
T AT § JqrEAr & 4T ) $Te TH AR
Aifgar AT wrafa= @t T Fer A 5
foreaa X 1 FTHTRAT TETAT R, S
F1§ T fedt aras 1 = 9 @
¢ afe ga & f am s ot e &
W #, A-oAard # O i
=1 A § —ag A S A
T At e, S Ay de-
T ¥y sER Afer M1 ggaT
TA AEAE |

FgTarar & f fosaa M srem R
I A o &7 o 8, FFm & s
@ ragiw R SN A
ot & walg )@ & osw ®
waT F&T &, 3w o fafc wmr R,
IaF Fiepfas W aifaF g §,
et graey w & Wi ama A ¥
FTIATT AT | W I F Ay & Jw
%1 foem e Wy & T WET AR
Foifegi &, g im s & fe &
& fFr o s & | W
W T Faifeat 9T 4, @ foea fas-
it F wfes a9+ ¢, G &
TEF A8 & | A gw F T aer,
3=, wifafagar @i Fwee wfgar &
Hifa & Froor wod gAY W faswa
AT A T ¥ g Fea-w
R, w R R fFrarsw s
qf QUTTTEEY "I g9 7 H9AT 9T T
S GAL FTHEAT &M 95 @ &4
fasa framew,  frammgame i
A FHETAE W ) oF TE e
i |7 9« fosa ¥ 9 w1 g 1 fawr
F7 ATt A9 fEqT TEw w T €



459 Resolution re: NOVEMBER 8, 1862 Proclamation of Emergency

[+t == §aF a1eq]

Tg ® FTH FAEAT AR AR
Y s i o o FeTge T & Ae-
AT & I AT8 gL /A g 9T
FART FAAVAT W & A9 gl 47 #HiY
g W ATATA &9 aGa F<d 1 FY
T W & fREY e A ATTEL A
freaa wTfemmae s smw s ?
feam &t <o 77 W A€ & fF g
IuT 91a w22 | faee F )
9T & % Arawt e @ § 5 Ao
FEW X AU AT @ | AfFA W W
T FE|A &7 qE HATH, T AFAUIL
faa & wmg gay wefad A afas
e G, A AR A @, -
THC ATHA AW &1 dhg A § | TWAE AT
gaT Aifa @y & w1 3 71 ag oo
g1

16 hrs.

e ST o o TR Ay wwiET #
TE FET § A WA gard d=v Al
W &, T ¢ o
TETHT FX AT ATAT & ar g1 o IFHT
Hearz A faam, g Ay gan e
& ot o & sorer FAe e 2, 99
T #E FO AR WA fem @
aeh g far 1 g tedo A B fE
e fireaa ®1  qaTTd AT | QRUY A
o= gATY AT Fgfael & A dfa
g a9 36 a9y I A FRfAE T
A FEEE F I WO Afawr S
e | =Y W 7# wrmg 2 st wfEd
qr ) T Reye HAZ a1 ey Har
H I A wfd a1 o I T
& 19 &1 | AfEFT 20 AL A 1 F FHma
g 6 ag e ar g weE 3 wd
PEUY F QA AEETL § W1 0§
woqrEdTa ATE g a1 9 e & aEy
WY 91 I Wt fread & At # wamed
M T § AW dW, WA GG TR

460
and Aggression by China

FE AT IHR! AT AT 96 § | TR
TE AT LY F AT w9 qg fewgeiy
weaT # gt 4, 39 & g a1 g w4
4t 1 st # wmow Amd Eer
g —

“Delhi would have been well
advised to insist on a clear un-
equivocal undertaking from Pek-
ing that the old claims would not
be revived and that an agreed
map of China should be offi-
cially prepared showing the non-
inclusion of the strategic territo-
ries on the Indian soil. India's
borders which are allegedly in
the present official map, tﬁirt,v
years ago, Sir Charles Bell one of
the greatest experts on Tibet had
pointed out that if the Chinese
should disturb the balance of
power as laid down in the Simla
Convention, both Nepal and India
would be threatened. He fore-
saw that the transfer of power
from British to an Independent
India, the Simla policy would
automatically break down. Since
he thought independent India
whether through lack of interest
or firmness would not support
Tibet against Chinese imperialism,
yellow or red. In such circums-
tances Tibet would have to break
away from Indian environment
and Nepal, Bhutan and Sikkim
fing difficult to continue in friend-
ly partnership with India for
when the inhabitants of these
countries saw that India had
abandoned her efforts to main-
tain a balance of power in Tibet
and had assumed a passive atti-
tude, there they would be tempt-
ed to turn to China of their own
accord.”

o A ety § FE 7 o | A g
ot Sarer gt w1 e @t @ R
yEm A gard @ FAee Afa #
fasre @ T & MfF v



461 Resolution re: KARTIKA 18, 1884 (SAKA) Proclamation of Emergency 462

FETE @ | IW F a1 H T qg AGT

gl faerer @ & o Fasen =fgm

S 919 a9 FE T 4 98 W 9 fag
S @ E 1 fE T 3 A g,
AT 3 & fade oot 7, gare 3w & T
w4 7 37 1 A 9 e 7@ faa Ak
T A IR A 1 T A
& % woaT S g AT | 9T g
g

Iz Fa1 amar g fE gard fagw Afa
dEeqaT A I FEFT AT AAAT L P A
FAwaT g 5 gt fad Afq qeeaar 7
@R e fre Afy e
frgisRar #Fdza @ 1 w1 w=T
e AT E A oE
sferar w7 §, Tt 2 = afsm
FEE AR T safr g ")
A A S g # g faem & e
F @ 0§ 7 F7e g FF 9= g i afem
T 9w I WT owdEr
afg=dY s¥ET & 987 § 47 a1 g6 I9F
g P FET | T AT FT A IS AT
O 9 F faeg a1 7 &9 99 &7
THG® WX ¥ A #g faan & A
Ho T #§9 #§ foan s anfgd &
THE ATG g A g7 e e & ) g
#ifg oF fagr 0 79 T | OF AT
foarer & mowr 2@ 1 swOEw A
e oz gwen frar @ fegmam &
LT 7 TE FIH IIAT A THET
B9 9TET 4 & | a8 TSI Uogr Arq 91
FifF TACET gAATEL AT, HTRA-
FIO 41, IS fA=1 e afgd 41,
IEHI HaFT e @9 # 7 fom a &
Sfaa 41 w1 IFFT ATEAT T ITF g
#rw & fFar ) Sfe s gw S Aifa
1 ooeft g ffs @ q e g
Sq 9 s g a1 g9 e Ag
¥ #g a%a § AR 5 qg & gare wfa-
TAT AT I ATRRW & 21 g0 §Oad

and Aggression by China

A A J OIEAT AFET FL AHA g
O I8% #9F TR ¥ § waAw &
feamaa FT g% § | $ g9 Fg THA &
ff &, g7 gww1 wra @, g aa
T TFEE fa @, pRrd Wi g
HART §, TH AT AR ST F g9 FE W@
§ & oy oY wfer FC oY W
TG FT AT AT AT g 1 AL T ¥,
oo & g fax g% s @
TR gW TEl %% a%d 4 f e
7 it I\H mfwe 7 fFgr 9o &Y -
TI-FT FTHAT a1 gHHT &1 AT ATEd
o1, AAHHIET [T ACH-TFHE FT TeT
AT 41 fF g W we | afe W
& aF gu T T fF g wr e g
saw faemm =nfegd o

o A g A @ & 7oA
STE 2 T §, A A A T,
g el «Rit qT et =9 @ &,
I 9T AT g @ &, AfET g
FeTfa® qraeal F1 99 IE ¥ FAA

T U, I A A @ G

gl AT AT g A g AT & ¢
W W @aa feE 3w A A @
aFar & 7 ST AT FHSI 497 g6
gaTt fog 3w g8 &% saa der & faar
f& so7 ot I F o< & =oAr
TER T & Tw dr wx fam,
A gt fur ¥ fau, =W
' GEE FL, UF  HOLET &
FET FHTed HL AL IT 9§ &1 qASTE
oA W8, I A FoE TR
oF Te & o s smar 99w g,
oAl fa=roaT F9| Y € 1 T 3
TEal, 98 TRy faAmi # gy v
SUTET H=ET EIT WX g g8 ST $
9T | AT 98 T AT O WS-
foat & ot | g gm0y faw Aifa <
g | % aeaT € o aF g gus



463 Resolution re: NOVEMBER #, 1062 Proclamation of Emergency 464

=t TwEaT a=a)

geeaar WiT faaw At faga Hifa
TET WIATY AT T W HEY T g AE
9 7Y | o fadm Ay grd @ &,
IqY A FY g9F A7 I1gH 9 gAEw
HFC ZwH "o T w1 fadw Afa §
qfeads o =1fgd | 39 faga Afr §
afads wfqamd & mr & | 39 g 749,
Zw w@m dfer e § & 9 g i
2, fousr gw o s &, 98 far
& qfcadw %1 a8 g¥ 7 faor fw dar
T g wifed WX ¥ 9 37 famw
2, 33 frem @, f g o, aw feat
& AT 93T ¥ "iTY ¥ F6A g,
SfF et ot oo ofads a9 @
1fgd

SRl LR o R AL
I3 @I P ¢ qX WIS WU G
2w Y a9 ¥ fod galT o g
& o vud fad dare & | ofE T o
g fafeaa Sexa 4T R, TR0 S
T S, W oEw w0 A g A
AT IUST &, IJART @EE =
s # oad fredr g @ oA
7T ara € | 78 Fer 4T & fF 9w aw
TF T 39 qfw ¥ gw Hifi #1 adx
T W AT T aw whe ¥ A
9 FT S TOFT @ g, ¥ g T
UG AGN FAT Tfgd | IFT T4HT
7 @ ¢ fr3E R T A AR,
R &F @, WO Fed B AT FA
HR A9 F F q1= R AT q
HEL TG | A A 3TF & AR AT I
& 5 3% &, g7 A6 A 99N, O
B wT w41 ! @ gw AT [ifEar
F= wC & 7 oo fET oft w A A}
Y A Tl & wde 3 2 A o
c e FT aEE AT R LW
faoeat & weaE &7 "owa v § 7
T THHT qg A9 § 5 < femacw

and Aggression by China

faw W = 7 w7 FeAT @1 IW WA
F ar ¥ gw feergre aat #<7 & 9@
RN A & g dae g 7 o fama wr
FF Fg a1, T@H F faoim F7om ?
g © fagmT I @ o g\ @
AT a1 9 FEaT AfT | e A
T TEAT TET & THAT | A (€80 F A,
UG F AW TR AW I A
It § a1 4 uw feafa Sify @ ofe
ags § | Y AT g Sfed | 9
% g7 w9 2 F1 AgAfw F OF 0F
9 9 F1 AR TG F T §, A
afe=i &Y o= % gw @q: W 3 §
& woE gl A W@ L S H
W oA @ gRT & SR e
¥l & FgT TR g, § 99 o7 A
F FAAET ATEAT WA &
fc &, fF N a8 fFurgy WE, 1
3% g fF ag eehfafae @ g, a8
FrESaTiedl F1 @ Ts @1 §, 99 &\
T g9 TRl AT | 98 fremw A
fergeam & &= Y, 7 W fegem
Fdw g T AR fegEm F AT A
tar grit @ sarfe agryA, ag €
@ deTE AEEAEC a4, TR
Tar 7 TN | afz foew g A
@ g, agi i #1 mfas @
2YaT, &Y AT gadr 4y | T W 7 qE
F1 T gATL SO 7t F7 48 frew
sifa FT 37 =0fed

gL | gt < wrE A
AT FEN B | A WA T AR T AE
A} S # fRoem dg @ P g =
frr 7 & & fogmm Y S § W
< aré & 1 wmé r€ g oF g
Y ae & ol T Hgewa gvnt 7

OF WA a6 gw W W
AEq |



465  Resolution re: KARTIKA 18, 1884 (SAKA) Proclamation of Emergency 466

=Y TWATE AT ;g T W AT
4, afsT g waw arn Aifa 41, 9a-
ez ATt AfT o fF 97 #1  F T
FCANT FLE 1 TG AT ATE T |

Tt g arfadi 7 #g1 fF gw A
glaar 7w 78 3w Tifgd, @iT &
& Tfgd | § g 9T 55 & fAaE
F wmear g e o oa@ @ oW |,
Sl & &Y, ) 3T a1 IR a1 qw
& i 7 wifed 1 & OF g
ifed fF g AE =EewET A7 Ad
arEa, av | 21X o ag o gfe-
F T F L AG AN oAg qo
FT q=7 W Nfg T IwF 7= AT
wifed | W g g d@i AT §T @
Brgmda s am s mEfs
g A AW #, W i,
o g, Fg A R, A g R
A% | fom awg & fait & a9y i
5 w2 ¥ fegeom Fo9ik &, ST
SIg &< TE Y §, T & guen fearaw
maeﬁm%gﬁwm&tl
T T I3 A A1 o A
Wi Al aeE I+ 0@ %
0T 33 | 99 aF gW foead F @
9T WHT WA FT gFEAT FIAHT
freag & +@, o9 % 3g AWAT
e g fE s Ag gem | W
ag a FE o G fE e w1 waw
2 1 fosma &1 = g R, A &
fergrer ¥, 5 oF 92 # W odf AR 0F
52 # @) mif g & ot @ 5 g E
e AE O FT O HRA | AfEA F
Fgl AgaT § 5 99 aw v fosaw
¥ guw qgwr o foewa # ogd g
ST e F1 AFEET T8 w7
A 97 aF wfE #1 fFE aE

and Aggression by China

WTATT TS EET | AT 9 g i F
I T QLA A oA
WAE ¥ TR IGTFE FAF A
1 A wWifE F9 ag A &Y @ awar
¢ f gw aue & &1 € W AR
FY AT ¥ | FAT 45 FAF A AT
a1 fF fggem S99 91, I9H1 g5
T FSIR 47 WX S AT gars
aoga 4@, zafeq fegemm &1 gard
9T T I G & "qHT 7 4g v
g Y =nfgq oY g FY orgr ¥ oY
gfaare fasf & aifed | 39 & gy
2 f& 7= gfam 99R 7 F 1 G g
I g A, T g d wwd gw far
dar e g¢ gfaame 4 &, 3 9T Jaew
Fr g ? oAl AR ogw qoEw 8?7
| Afq &7 @) @y Aoes 96 B T
fod & wwwar g e 9uT< o gfaare
T Tfgd | 9 FT A T 9T
wr g ? 99 F 4g ff 39 F a
2 a7 gg It A9 g g 4t d
BT F AT qWeT F o gET §,
FAMH T FT qACE | T I
R F G THET AT FA T T@
¥ @Fi | & ggt s AT § fF
T I T AT & 9% @I §, W 9E
JEC FT AT €H Fr g1 gH W
ST HIT AT # FEW @ § 6y
qAdF AR gEL W ¥ ard IR
AFT TS A A T A Gy Awled

T ¥ N @l g gd g, I
g A waTEe T g Wfed ) g
W € & wITAT g o, Afe
sif 2T & IEF ST ST 8w
7@ ofrem g Fewmr @ wfd g
QA g T TEw T8 € |,
QT g8 39 a1 d 967 g f '
A g 9w w1 wfafa =7 4 9
2 1 ¥ T & 5 S v w2
9 T g ITH Fgr aF I, 9



467 Resolution re: NOVEMBER 9, 1962 Proclamation of Emergency 458

[ Tw gaF a1Ea)

Je%e aF ar faqrar &9 e dF 1
a o fr At & T v &
f& e g8 % 41 gW Fwr g 2w,
&Y F4T THRT AAT i gHAT € 7 qg ;A
=rf gfaar & 9t g€ € 7 3@ 1 I
a1 FY qq1 A8 2 | 59 g #7 o
g1 =fed | T ag gfaun @ @ 9
a1 /8 W # @ AW & AW 5w Aa
% Frgrae #3097 &7 @ ¢ | afed
mife SO Iw@E Far & 7 SR
fadm & v 3w R & wwar

# a3 famr at a7 v wgm
f& =1 Fo T F TEAE & ATE WfgT
& o fF a1 o Aifa s
T | IHE! gAT FC F w09 F (ot
F1 a1 gEL AW & aur g0 fa=E
TAAT WIEfAE TeH IorT | AfHA Tg
FGH T AIS HIGH & AT | AL
FE HAT H AT Z9 foam o afew
et Atfa o fada $ifa #1909 57 A
g & form ®1 =elt A1 ar 1 |
Fg1 o1 £ 1 gATd fage Sify 5 wm-
S TEl, AT W I 0T Fw A 9™
FHATE 1 W7 FAT TG A1 F @
et fF weF ame | O WY oy ¥
g safs mf= & amaE o 1 gt
g F AAEIT F AGE T @A 97 q9d
faam mar ¢ | S7IvE & dravem &1 a2
F7 =t F) a7 AT v | )

st g gEmt  (faared) -
wifeat &1 5 =red |

=it Tw¥Ew ated - ifgar agl
T FL AT T AT K4 /T @ * o
HISTE F1FEE WA | AT /G AG
qHE &

& 7z wr w f¥ Afr &1 sz
=il | W & ATy 2 #Y 96T FEg

and Aggression by China

T & GAY § A TS g, AT
% & o9 ¥ W 3@ &t g Aifa wr
ofcag & =rfgd g s & A& faam
o ek ge afafa A E 0 Twd
fopa gl & &1 , agi e AR A § 7
FE A wieER s W 99 Wre,
TAAIEY I W & | W I §He
& GHY F19 AT (Ao ! oy Al &
THT FgH F ATAVE (% gW UF Awe
gfmat § ® @ 4, oF sarafas qare
R CRIR R C I
T T giafa ¥ g7 wSET "
ST FT TE I

% WG &R 0 ma W AW Q)
BRE!

= (WS ATEA oW A ST
TEF FH AT & | a9 &1 919 gHI
gl AW P A gE g | T BTz AR
& 39X gATC AFT & @ H w1 FAT gE
glmmagmmmARE N @ § 7
Afgar wea g §, gaF "W,
WE §aF GO g, 9 qWA &, I
93 g ATt fRaeadl @1 ag g !
T Y g9 AR A

oa § U9 $g gH FL qH
FET | § T F A HET gHT
Fma afidfeafs &1 amm &0 & g
T© gHTE WA IRATE, AR A AR d

nfawr= 92 #1 329 difea & fF
f& s 7% w0 W SifAg #1 9 #@
uE oF =9 wfy ¥ oAl g A oak
faeam 1 smong 4E7 &4 A7 A9 9F @W

gfaare 78T T

g =o gfEg coATEEs d2-
T #1 Afq #1 A9 F qTE AIAT-
T Wt A F9 ghaare fasE 9w W



469 Resolution re; KARTIKA 18, 1884 (SAKA) Proclamation of Emergency 470

X 13 #Y fig ME F§ |97 F—IA
F1 SA1T 7Y qAEAT—A At § @
FT arenfaaier sfwi g g
g% yfw &y v a7

IFT Ie F A ¥ am

AT WA BT B g
TE FAT &R, U fAfiwd I W

'Y, IE I F AT 7wy WA Fw

T T F oA fAain @
Suredl

afeest gz #1 it 3 mfer
arfE T S Fw1 g & gEer F
qUE FT FF A g7 ) faeaw & q2rd
9% WO B F1 AT FT AT I
FT T A0S |

gH TATE AP adr Wy foemdr
afafafeai & am 7% fasam & wiie-
F wfgs o amnfos saea
FT09 F7% faeaa #1 a7 aifaq F@7
AT AT AT F A AL AR
& g9 A7 =1fed |

¥ gfaw a9 Fg &7 FaTawT g
g f& fewrem &Y garo www w,
RIEEILEIE URCUNIE L U PR |
T TR A AFAT 918 AT A
FT fgureg gam @I FT W F B
&9 ATGF AT ATRS | IqaTeAT T90-
T fgarem oz fam & famam &
g ¥ «d ofeaw que & g #3¢
F gt & wgz @ wifs feag 2
T Qo § fgwrerd & nor HR = wE
g & | & amgar £ fv ozarm e
ferreg S & F AT A |

‘g fArd wEASmataaE
w@r: wsafa e s AR )

st Mo Fro mEfex (wxeac):
fedt wfiwe amga, 7 T fad ag @

and Aggression by China
fir 2TE % Hafeas wo= ForaTT F1 91T
/T AR FL § | 7 awean § 5 ggaed
w1 S FFA, AT AT AT AN FAT
¢ 7 a A ¢, Hife ag e
FT HYFT § | AH A Fg A FY aFAL
g7 FT OO @A AT § fF 9w @
g g9 ¢ 5 s aw 5@ afear-
HEeE F o=@ W § WA AR
T Y § 1 F awwen g o s
e A ERT FET AR o

g Wreat 7 gAT fagw Afq &
qarfawa &1 & afew s=i @
g o f& w ga fagw Aifa
AT gAY AW UETEHE # Qe
T g @t e gw F e F amg g
Tfgg ar | mfgr ag I g A # )
o 1 AT ATfEaT 1 T = gy @
HEar Y FATY ASE O 9% gET
T FAT AR Y WEL AE FOT A
AT TR BN | 7=t ag e '
21 o w3 g fadw Afa
watfeda & ¥ 3991 48 a@n A1ied
a1 fF 99 gAY g5 AT I @A 9w
¥ gAFT {69 & amq g7 Sifew Ar
F F AACET & A g7 ATfEd Av
gregdamar fFaFam |

Famman g fr g fadw Aifa
zq forgrer & o g3 & fF o ses ag
Adem e wr g FoswaE Ak
AL T gH Fed ¢ 1% g W A W
ot & fag g feerer @ dae @, AR
=g o1 78 7@ mfa=r AT g, I
g1 2fFuw awm A aE § AR
UF qCF WO A g | AfeA I9F1 9ar
g afer fa fam s &1 golr<r
1 gfaw § 99 & IAF TR =AU &l
gaT & A fF g &, wife s fgem
derr & 9 fF 2w fgear A8t e
i o w39 & feemn AREET a1 9L
T FIAT AT AT, qTE AL T L



471 Resolution re: NOVEMBER 9, 1962 Proclamation of Emergency

[ 7o forg wenfiee]

T A Ao A & frowrE wek
¥ gt g1 9t R oK ag aga aw
Tt & 1 v figee @Y dean, Swa A
W A g & W gH0 A g
18 i o fagara £7 $1 awrcan
% s aTEr T ¥ | F9 wErm
# 7t Fg aFar wifs 1 safad 2 g
&1 Wifedt ¥ ag %z gwq g, Afww
I g AR

9 9% @7 AT Jg WY IW T
WERA § & FEHE & 97 | 787 T A
I F T 4 F g0 § @ atg & faea
T fsdemad g fraw
% g7 aré fegmm # arew fafrex
A TF TG qFG2 & fow fawr @ & 1 9-
v dfmfm @R g
ST o g °r v S gt
FAC AT ot 31 | 7@ = Femfa W
% Mifag fag ot %1 OF I=9 7”9
:

g % q% T9% gEas,
7 ey fom gz g fa

At TEaT ag € 5 o S A
A Ius faq AP 1 @A TR
R T En AT
foraa foardlt 7 oo S ¥ v @1 oA
9 FHT 1T & | W IaAT AT §H AW
& 1 fem gy Ay At e 4y W)
Sl 99 F§ 79 aF g9 7 fF 9g =
qT, UHT FgA § gH G FEAT 1160 0
¥ qumar g fr g aww arow @ A
gmIamy g ...

=t YN - HSES T ur

78 Few 1

st o Tag warfwe - w gw WY
“qamY ot Y Ay 97 T @Y, WA

472
and Aggression by China

FTEIT Y ZuTE gy ¥ AT [ifs wg
ar ar faafaer & Gavar)

T F A T FAT TG § 5 5«
TIT T UF T F1 3§ A9 F7 5
FE GHEAT ATEU WX IAFT T
9l g & fAu A« =rfEy

T dgrH Awfrgar gk
Er +ft =nfgw | 39 faw aga aedd @
TRt A g, A e F fam aa ¥
F&0 9 "I FoFAr T o

o< frelY @Y qwt & &Y F19 ol

i fet Hawt @1 a1 T
T § aware |

WX FR WL TEWEAT g o a
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Mr. Speaker: We spent abou: 40
minutes this morning in miscellaneous
discussion, If the House agrees to
sit for half an hour more we may
continue up to 5.30.

Several Hon. Members: We agree.

Shri Swell (Assam—Antonomous
Districts): Mr. Speaker, Sir, I must
say that there were stages in the de-
bate when 1 felt pained at heart. 1
did not expect that the debate would
have taken the turn of inter-party
castigation finding faults with this or
that party, or with this or that in-
dividual. This is a grave hour in the
history of our nation and in the his-
tory of the world and the whole
nation expects from wus that we
should accept the situation with dis-
cipline, sudbued anger and defiant
indignation,

Sir, I happen to come from the Tri-
bal areas of Assam, parts of which,
fortunately or l.m.fo!“tunately as the
things turn out in the future, are now
bearing the first brunt of the Chinese
invasion. I come from the State that
for all practical purposes constitutes
the first line of national defence. It is
only two days ago that 1 have come
and I have seen with my own eyes
some amount of the war fever. 1
have seen how jeeps and trucks and
the young men driving these vehicles
are being dragged from the streets
and requisitioned by the Government
to carryv things to the front. I have
heard some stories from those young
men who have returned from the
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front which will make all of us hang
our heads in shame and grief, There-
tore 1 had expected that this House
would have carried on this debate and
its deliberations just with one pur-
pose. The purpose is how to win this
war,

At the outset I must say that I
wholly support the two Resolutions
which our beloved Prime Minister
has moved before the House. 1 feel
thankful to some of my hon, {friends
who have taken the trouble of mov-
ing certain amendments to those Re-
solutions, but I feel that most of the
amendments are in the nature of ex-
position, of adumbration and of ex-
planation of everything that is implicit
in the Resolution, In order to regis-
ter, ag each one of us hag said here
In so many words, that at this grim
hour of our history we are behind our
Prime Minister and our Gowvernment,
I request my hon. friends to with-
draw their amendments and see that
the House passes the Resolutions mov-
ed by the hon. Prime Minister un=-
animously.

Throughout the history of India,—
though I am not a student of history
yet 1 do not think this country has
ever faced a situation has ever been
threatened with a catastrophe the like
of which we are confronted with to-
day. In olden days, we had to deal
with many invaders. The invader
came from the north and took hold of
a part of our country, but the rest of
the country stood by. At the same
time, we must say that the coun-
try was mnever so united as it
is today. Today, we face the aggres-
sor with one single-minded purpose.
From the borders of Burma to the
borders of West Pakistan, from Kan-
yakumari right up to the foot of the
Himalayas, we are the nation againsi
the aggressor.

As you, Sir, perhaps know, 1 am
comparatively a new Member to this
House. Even sp, I feel overweighed
with a sense of the historic impor-
tance of this occasion. It is in our
hands to decide the future of the
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country. This is a struggle for our
survival. But, more than that I feel
that this is also a struggle between the
democratic system to which we are
wedded as a nation and the system of
party  totalitarianism. OQOur Prime
Minister does not quite like to put it
in that way. But, there it is where
it is. Some of our friends have tried
to impute motives, different kinds of
motives to Communist China. They
are trying to find the logic, the justi-
fication that has led the Chinese to
commit thig aggression against our
country. The Prime Minister had
said that that was China's expansion-
ist mentality. I agree with that But,
to my mind, I think there is some
amount of truth that the Chinese, or
for the matter of that the Communist
party might be looking at this ag a
struggle between twp great systems
of the world. We have accepted
planned democracy. For the last 10
years, we are trying to build up our
nation and by all standards, we are
doing very well. Perhaps the ex-
ample of India as a rising democracy,
the success of India following a de-
mocratic system is something which
is intolerable to the communist sys-
tem ang that is why they have chosen
this opportunity of hitting at us, of
putting a stop to the differen plans
that we are undertaking. Whetever
it is, whatever be the motive, aggres-
sion has been committed and it is for
us to meet that aggression.

True, today, we feel angered and
scandalised at the many mistakes that
we have committed. It is clear that
our Government has committed cer-
tain very serious mistakes which have
brought on us these reverses. I think
the Prime Minister has our affection.
He has our loyalty. One and all we
pledge to work under his leadership.
But, I felt yesterday when he was
speaking, that it would have been
more in keeping with him as the
great man that he is, as the Prime
Minister, if, instead of trying to ex-
plain away our mistakes and the re-
verses we have suffered, he could
have come frankly angd said, yes, we
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have committed mistakes we have
paid the price for those mistakes, but.
let us now make up, let us now make
good for all that we have lost. I
think, that he would have won our
hearts much better in that way if he
had come out in that manner.

I do not think that it would serve
any good purpose at this stage if we
try to impute motive to this or to that
person. It would not serve any good
purpose to sit in judgement on any-
body. If anybody is to judge us, the
future generation will judge us. All
of us, each one of us in this mation,
particularly, we who have the good
fortune of being the Members of this
House at this time stand to be judg-
ed by history in the future by the
part we play at this moment of our-
history.

I would like to mention a few things
for your information and the infor-
mation of the House. You are aware,
Sir. that I represent g section of the
tribal people in Assam, who have had
many political grievances for the last
many years, and because we have not
been able to convince our Govern-
ment and our friends in this House
about the need to meet our political
demands, only r1ecently, about a
month back, we took a resolution to
launch a non-violent direct action
against the State Government of
Assam. But when the Chinese came
hurtling down, when we heard our
Prime Minister’s call to the nation,
we lost no time in convening a con-
ference of our organisation and to-
decide to give up any political agita-
tion at this stage and to come round
to rally behind our Government and
the Prime Minister. More than that,
on the 24th of October, that is last
month, there was a rally in Shillong
of about 60,000 people—I do not think
that any part of Assam can claim a
rally of that number—and there we
passed a clear resolution calling on
the people in their enthusiasm that we
should stand united, we should all
stand behind the Government and
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_give wholehearted support to our
.troops and to our Government,

1 feel personally, as my hon. friend
:Shri Vidya Charan Shukla has said
just now, that there may not be much
need for us to sit very long in this
session. Perhaps, each one of us would
“better go to his constituency and to
his people and try to work in the
field to organise the people, to raise
volunteers, to raise funds, and to try
to help to check the price-line at this
moment, 1 put this for your conside-
ration if it would be feasible for you to
try to conclude the work of this House
‘much_ before the scheduled date.

I would like now tg mention two
things for the particular attention of
-Government. One is that the morale
.of the people in Assam should be kept
at the highest level possible; for the
imatter of that, the morale of the peo-
ple of India should be kept at a high
level. But I feel that at this moment,
the morale of the people of Assam in
.particular should be kept at the high-
est level,

There are many things that go to
the make-up of the morale of the
people, but I think that one of the
‘most important things is the supply
.of food. ¥You know the position of
Assam, The means of communica=
‘tion between Assam and the rest of
India has always been bad. The cost
of living in Assam is much higher than
in any other part of India. And if
today the reports are correct that the
«Chinese are massing the troops and
weapons on the borderline of Bhutan,
:and should they strike at Bhutan and
take it away. Assam runs the risk of
‘being cut off from the rest of India
altogether. You know the narrow
corridor running through North Ben-
-gal with Bhutan in the north and East
Pakistap on the south, I do not know,
‘but if our friends in Pakistan do not
play the part of friends, if they should
‘Ary to trouble us at this moment, I
«<annot conceive of the tragedy that
wil] befall the people of Assam. 1
put it to the Government that it is a
rea] danger facing the nation today,
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and before anything happens, I re-
quest them that they take specia] mea-
sures to rush foodstuffs to Assam, to
build up the food stock there, to keep
down the prices, ang to meet any kind
of emergency that may arise. An
army cannot fight on hungry stomachs,
The people cannot fight on hungry
stomachs. If we can not give them
the other amenities, at least we should
be able to give them the food which
will give them energy to fight.

Another thing to which I would like
to draw the attention of Government
is our border with Pakistan. I come
from an area which is near the Pak-
istan border, Shillong, the capital of
Assam, is only about 50 miles away
from the Pakistan border. I do not
know, we do not know, nobody can
say for certain what our friends in
Pakistan wil] do at this moment, But
the reports that we get from the
papers, the thought currents that seem
to be working in the minds of the
Pakistan leaders do not seem to be
assuring at all. I would request that
while we fight the Chinese, we should
keep an aye also on the border with
Pakistan. 1 do not know how strong
our defences are in relation to Pak-
istan, As far as my area is concern-
ed, it appears to me that our defences
are not strong at all. Therefore,
while there is time, [ would put it to
Government that they kindly also
strengthen our defences in relation to
Pakistan,

I do not know what will happen
in a few days to come, I believe that
we shall win this war. We are a
democracy. It has been said that
democracy loses battles but wins the
war. Let it be so. We have lost cer-
tain battles. We have suffered certain
reverses, But let it also be proved
in relation to India that we can win
the war. Let me put it this way, that
we must win the war with our own
strength. I do not think I ecan sup-
port my hon. friend, Shri Hanuman-
thaiya, when he says at this stage that
wa saould go to the United Nations
and try to beg for help. We have not
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even started fighting. Our soldiers

have only died they have not been *

supplied with the weapons with which
they can fight. We have not started

tighting,

1 would sgree with my hon. friend,
Shri Frank Anthony, when he s:id
yesterday that we are figating a world
war on bzhalf of democracy. It wouid
be in the interest of all democratic
countries to come to our assisiance.
They have already come to our assist-
ance. They have said that they would
do whatever we ask them to do. But
then let us at least ask our people to
fight this war with their own strength
and not run to the United Nations to
beg for this help or that help.

I believe that ultimately we shall
emerga to victory., We shall emerge
to victory because righteousness is on
our side. We shall emerg: to viciory
b.cause every man and women in tais
country feels teaay that he or she hus
a personal stake in this war. Tacy
wii] fight like heroes-to defund thair
hearths and homes, not like automo-
wns in a war macune. When a de-
mocracy is roused, it m.ans taat every
man and woman is rcused. It is on2
thing to put pzople to fight blinaly in
a war, but it is another wien each
man becomes the lcader to defend his
hearth and home,

17 hrs,

I do not think that the Chirese
will win wmis war. At this grim nour,
someumes my mind gees .o tne
future, I sometimes think of the good
thungs that will come to tnis country.
It 15 true tnat we are an ancient coun-
try, but we are a new nitioa. As a
nation, we have not yet been knitied
together, That is why there is so
much ta.k these days of national in-
tegration, We have many angularities
of caste, riligion, community and re-
gion. Some of us have watched this
process towards national disintegration
with fear and frustration. Perhaps
we needed z slap in the face, perhaps,

and Aggression by China

ag the Prime Minister hds said, it is
a quirk of destiny, we needed a kind
of slap in the face, which the Chinese
are putting on us today. 1n fighting
this war there cannot be but bro.er-
hood, there cannot be but unselfisnness,
there cannot be but pure patriotism.
[ balieve when this hisiory will have
come and gone, when this war will
have been fought and won, a time will
come when we shal] have shed away
our pettiness, we shal] have shed away
our narrow communalist ideas, we
sha |l have shed away everything that
is petty and base and worthless and
a new nation will be built on the ashes
of this war.

With these few words, I take my
leave,

Dr. B, N. S.ngh (Hazaribagh): Par-
liament 1 mecung s ume 11 an at-
mospnere which 1s surcharged with
grim, szrious and very cri.acal possi-
bunties on account ot the mass scale
invasion launched by communist China
on our moiherland. At tnis hour ot
emcrgency, it is the duty of one and
al] of us to forget our peity domestic
quarrels, sink our witferences, and
sla..d ual.ed as one man to drive out
the Chinese from cur mother country.
The clarion call given to the nation
by our Prime Miniscer has received a
tnumping response. The politica. par-
ties, auring this crisis, have forgotten
their differentisms, and have all re-
soived to give their utmost support to
the nation to fight this Chinese men-
ace. Even the Commuaist Party, after
a good deal of controversy ang dilly-
da!lying, at least on paper has sup-
ported this stand of the Congress Gov-
ernment.

Cur brave jawans have been fight-
ing heroic battles in the frontiers
under most trying circumstances, and
every Indian today bows his head in
reverence to the chivalrous manner in
which our frontier forces have been
trying to hold back the unleashed-
Chinese dragon which is trying to spit
fire at every step. All this is hearten-
ing no doubt and proof indeed that
in times of trials and tribulations, the
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country integrated can rise as one
man, an asset of which any country
can really be proud,

But, along with this, we cannot for-
ge: the dark side of Lhe picture. We
cannot forget the disadvantages and
the shortcomings with which India is
faced today on account of the unreal-
istic and impracticable policies so long
pursued by the Congress Government,
which are responsible for the reverses
that we are facing today in our fron-
tiers and which may continue for
some time more to come till we are
tully fortified. The greatest mistake
which the Congress Government has
committed since we attained indepen-
dence is that we have not been able
to distinguish friends from foes and
vice versa, We scoffed at those who
extended their hands of friendship and
hugged and embraced the countries
which tried to lull us to gleep and
rob ug unawares, We are very grate-
ful at this juncture to all the coun-
tries which have come to our aid, and
more especially the United Kingdom,
U.5.A. and Canada, who have without
any hesitation offered all he.p to
India, and which has today helped us
to sustain ourselves and stop the first
phase in robbery and loot of our ter-
ritory.

The Prime Minister may offer all
his support and lend his magnetic
personality to cover the mistakes of
Shri Menon, but the historians, when
they write the history of the present
times, shall not spare Siri Menon for
having let down this country so bad-
ly, nor will they even spare our Prime
Minister or allow him to go unmen-
tioned for the unjustified support
given by him, I may recall or per-
haps you know that towards the third
weekk of October when the Chinese
launched a mass scale attack on our
frontiers, our jawans guarding there
were simply butchered by the invad-
ing forces because our army was not
supplied with enough of ammunition
and modern weapons. They had to
face the Chinese army which was
armed to the teeth with modern wea- §
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pons, Still our prave jawans with
merely bayonets and khukries in their
hands kiiled two or three Cninamen
each before falling to the ground. The
bravery of our indian soidiers shail
remain as living examples of bravery
to be emu.atea by any country, This
bravery with which our forces have
been nghting is no credit to the Con-
gress Government but proof absolute
of the inherent courage and cnivalry
of the Indians with which pages of
Indian history are full.

I am glad that our Prime Minister
has 1ormed the Nauonal Delence
Council 10 meet the emergency aris-
ing out of the Chinese invasion, With
due respect 1o our Prime Minisler who
is iniernauonally acciaimed as one of
tne gredwest protagonists of democracy
in this woriy, 1| would ike to supmit
that tne Couuctl as tormed by hum nas
become rather CONSpICUOUS On account
oI wie abscnce ol svme of the greaiest
inaian nawonals, It could be caued a
Congress Dctence Councl or at best
a berence Council based on socialist
patiern but ceritainly not a Nauonal
Letence Council, ] iail to understana
Why elder stalesmen like HRajagupaia-
cnari, Dr. Hajenara Prasad, Jayapra-
kasn Naramn, hripalaniji and (General
Cauciappa among owers showd have
been lert out trom this National De-
fence Council. These gentiemen are
second to none in their nauonalistic
character and they are persons wno
are today loved and revered by a
great majority of Indians. The whoie
constitution of this Council smacks of
partsanship which 1 am afraid should
not be our approach today, when de-
mocracy is at war with totalitariansm.
We must always bear it in mind that
if India falls, democracy falls in Asia,
nay, in the entire world.

The next point to which I woula
like to draw your kind attention s
our much trumpted foreign policy and
diplomacy in which too our Shri
Menon has had a great part to play;
these policies have miserably failed.
Alas, in the last fifteen years of In-
dependence we have not yet been able
to befriend any of our neighbours in
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the truest sense ¢f the word. In a
world where great distances have
shrunk on account of the supersonic
means of communication, where hemi-
spheres have been sharply divided
inty diametrically opposed ideologies,
tt is difficult to toe the line of neutra-
lity and non alignment. I dare say
that even in this atomic age it is pos-
sible to be neutral and non aligned
but certainly by such countries who,
acco~ding to international standards
can be judged as militarily strong and
well equipped and not by such eoun-
tries who can not even supply enough
of ammunition to the border forces to
repel the enemies. It is a question of
self-deception on the part of the Con-
gress Government to have accepted
the postulate of non alignment in its
present form for India.

The Opposition Parties were wide
awalke to the grave consequences that
would follow from the wrong policies
pursued by the Government. And
times without number they gave this
warnine. but still, a successful attempt
was made bv the Congress Govern-
ment to lull the people into the belief
that we need fear no attack from the
communists and that is why today we
have been caught napping,

It is an irony that only the other
dav our Prime Minister in one of his
public speeches had tp say that this
shock was necessary to shake the com-
placency of the people. I fail to under-
stand how our wise set of ministers,
—practically most of them are abeent
now.—whn adorn the Treasury Ben-
ches could think even for a moment
that there could be anvthing in com-
mon with a natirm which is agnostic
in ite outlnnk and which has no place
for God. Being led away bv the belief
that the Chinese ‘bear has turned
pious, all of a sudden, we neglected
our defences. Our ordnance factories
ctooped producing any  armnments.
The en~olment to our services became
of geremAdary importance to us. Qur
Prime Minicter’y attention wasg sue-
cessfullv diverted to the flve year
nlans, the nationalisation of wprivate
industry and expropriation of private
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property. Money in the millions were
spent, rather wasted, op the pet
scheme of th® ministerg instead of
being usefully invested for providing
proper defence for the country and
also providing adequate hitting power
to our troops. I fail to comprehend
how the pontiffs of nationalism who
cannot for a moment brook any cri-
ticism from the opposition parties with
regard to the hollowness of their de-
fence and foreign policies and who in
their irritation do not hesitate to dub
the opposition parties, save and ex-
cept the Communist Party, as reac-
tionaries, outmoded, unrealistic, de-
void of common sense, lacking in
modemity and belonging to medieval
periods, could be sp neglectful and
callous as to leave the borders unde-
fended and the country so unprepared.

This is no time for levelling criti-
cisms at each other or even picking
out holes or apportioning blame. Per-
haps we are too close to the scene of
action to focus our judgment properly.
We leave it to the future historians
who wil] be away from the scene of
action to dispassionately judge our
deeds and pass their verdicts. For us,
during this period of emergency, there
are only twp alternatives: do or die.
It you do not do the right thing, the
nation shal] die. I am glad that India
has taken the right decision in resolv-
ing to drive back and push back the
Chinese tp the country from where
they have come, The Chinese marau-
ders should know that four and forty
millions of Indians are prepared to
shed their last drop of blood before
vielding even an inch of their mother
country to the Chinese.

Never in the history of India has the
country risen as a whole to defend its
borders from foreign aggression. In
this holy task we do not stand alone
and the Chinese should know that
their brutal attack shall never mater-
ialise and that Indians shall certainly
win and be wvictorious in this war and
the dreams of conquering India which
China is today enjoying shall be
smashed to smithereens.
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[Dr. B. N. Singh]

Before I end, I would like to make
a few suggestion for the consideration
of the House, Although we are fight-
ing an undeclared war with China, yer,
we have to prepare ousselves for the
worst. The P.ime Minister, only the
other day, has assured the House that
he has written to the Secretary-Gene-
ral of the UNO, asking him to send
our troopg back. We should not mere-
ly sit after just writing to the Secre-
tary-General. We should insist that
when our country is running the dan-
ger of being swallowed up by the
Chinese dragon, all our crack Indian
troops today in Gaza, Congo and othe:
places should be immediately called
back tg the Indian soi] and pressed
into service in the frontiers to drive
away the Chinese.

Secondly, our retired Generals, ins-
tead of being put in the Defence
Council—they a-e persons with war
experience—should be sent tp the
theatre of war. Sp also our Gurkha
tronos who are se~ond ts none in thei:
gallantry should be asked at this time
to come and join us to drive away the
Chinese from India.

An Hon. Member: From where?

Dr, B, N. Singh: Gurkhag are
offe-ing their service even from Nepa!l,
if you are reading the news correctly.
My next suggestion will be, India is
very short of doctors and nurses. As
the sick and wounded from the battle-
fields will require immediate and ade-
quate medical attention, all medical
practitioners of Indian origin, who are
todav s=rving outside India should be
called by our P ime Minister to return
to India and offer their services. I am
sure that the apoeal bv the Prime
Minister will receive a good resnonse
Further. on the cessation of hostilities
with China, thess doctors may |oe
permitted to return to the country
from whe-e they may come. Similar-
ly, we are verv short of engineers and
technicians. A large number of Indian
engineers and techmiciang are todav
serving abroad. The appeal of our
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Prime Minister should cover this

cat:gory of men too.

Then, 1 would like to make a sug-
gestion through you to the Chairman
and Memb2rs of the Planning Com-
mission. All these days, they have
been pursuing a policy of socialism,
nationalisation and expropriation, The
time has come now—I am not against
planning, but the time has come when
the accent on planning has to be
changed. It must undergo a radical
change, because du'ing this  time
merely the public sector cannot pro-
duce all our requirements. At thic
time we have to forget nationalisation
and our private sector should be en-
couragad to produce more and more,
so that we can ge our essential com-
modities to fight the Chinese.

My last suggestion is most import-
ant. Hereafte- all Members of Parlia-
ment, including wvourself and the
Ministers, should be seen in khakhi.
The time hag come; there is a wrong
belief in the rural masses of India that
Members of Parliament sit and work
under luxurious conditions, They
merely pass laws and sanction expen-
diture. This arroneous idea has to be
removed by us and we have to shew
to the peonle that when the integity
of our mother countrv iz being chal-
lenged, it is we. the Members of Par-
liament who offer our services first to
defend our mother country. Those whn
are able-bodied amongst ug should
offer voluntarly to go to  the fromt
ranks Those who. on account of age
and pthe- disanalifieations. are nnt
able to go tn the fromt ranks. should
take unop themselves to work as re-
cruiting officers.  with the rank of
M3‘nr in tha Tndiap armv, Far the
tima heing. I will confine mvsalf to
thes= few sugrestions. offering more as
and when necessity arises.

s TTo 7o fAr (vhrarerisr) :
weoe WEtew, ¥ R fR ¥ =W
famr o¢ w=f &%, 7 wnw e &
W & 59 oA # fFR gr



N ,—-M

493 Resolution re: KARTIKA 18, 1884 (SAKA) Proclamation of Emergenty

areat £ fr foed s st #Y s
i g, R s e ¥
fogmadas @ | @HFema
¥ fegram & swar &1 o aerd
area §, e 2w oy &Y mife & fed
AT HGET T T & G067 (a1 & |

¥ § Pl Fawmarar
 ofvfeafa & i ad g, afew
gAY I ardl A, =W &7 gEfee
qrEfl & qaT A—F Twar 3 ow qet
& wag U a1 §Y wEey o7 @aT
PR v 7 &, Forrd e A
¢ & 2 & fafmer @, fafem w0 &
o T F A awed F 9rg @ A
T 7 | @ A8 Aew fr oAy o W
I T A1y 9 ) 9% Far fr o
Wegea # oAt ey 2E g, #
|TF T AE ¢ fF R o w g
wH 7 AT fF oA o e #@
aRHa At §oar g, W wd & o
AT & a1 ALS | gEArT H AT Fr aEr
¢ fF ow AW o aw 99 A 9, "
7% 5 fegee &1 oF uw 39 9HE
sifaat & @it 7€ g1 a1 & 7 T8
Srar fF 9 =% T T

wF @ g IR Fg A
amat Tgf gt wrfEw, 99 8% F g
A JHE /T A D A | K AT
arEa £ 5 gor @1 oF fen et 20
gelg #31 F 9wy g9 O amal W
FgaT 9€Q gar g, fom F fawedt @
WY 39 A S & 1 s faaee & g
st gaTr feafa of, gt o afq g= o
o, a1 At F3A § B e e g
wifge 1 &, wEd agw w5 amat g
gt wfgn ) @@ aw A dw g fE
Ifz 7 Wi e ok wfm @y
g @ Wog § W% gw faEt B aeEr
sif & s w1
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s A fx e Y g
FY TR OTERE | WA
R gEE o alvn Um
afm i g acfdaa sy @
afer g, &Y 9EF wEAE W fdT
F AIET F S99 WS 19 3fe
fage<ra Zrfae &% | 3w & ant ¥ o,
FUEH HIX A& 9% Fear 7% faar
I 99 g 9% Y Afaw w1 fomr
HfFT 7T 714 ag 76 g fF ag 9w
T | A ¥ oqaT g T P S #
WO AT qYY 3 # A Ty Fer
TSt | St arr i fafee @ o
s FT @y 2, AER d eI &Y
It F1 @ S £

gaTdr FaF Ot ¥ T v A
A T zm E e wge Ad fr |
AT @A £ | gAIL AT &5% ard
AT wEEd, o gIASIT ¥ 9TIN
fafrezt #t 31 5 A-TATEAEI w7
mﬁwﬁﬁ@aémmﬁuﬂtqwﬂﬂ
§ w2z & it | F Y S
SR AW-UAIEAEE F 1 Aa9q
aweT § 1 Fan A fafre Y FIE
are 2t T 53 A foar & f g o
Fr e A T AR § 7oA.
TATEE @ gy At I A A F ga
i ¥ wEg Al @ ) €A & &7 A
THIFGT FT @I FET I@T § A
Tk faa & SR gm S AIT 3 A
sfast =TT wreanae 1 frar & 1 39fa3
gw ag wwey fF ot grEear W
RN F !

ag wEy & fF g@ A #oge
UFo HYo ¥ 3 wmar wF | ¥ 7 W
I T AT & 99 27 R AR A, S fF
To Te Hlo & AFAL A & | 97 go
UFe Hle IF FT T FGW ! § Taf
guaar fF wmow A a7 a1 45 H
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[= 16 Mo ﬁﬂ'rﬁ]
sy Ot A a4t g 2% §, fow &
AT A7 weww Ag g | gETt S
W g A g §, W F e ¥
e fF SR am-geTETT w1 e

AT TEAT |

ag wed fafres ot aug 3 §
f& &1 #1 s F ggr s ofer
o wgmer =T oSfed 1 stew
fafirere ¥ e sk wE b TR
& WO &Y § | T AT aee
WY & fF g 12 I w3 av gre Wy
%< ggmEar wi @ 7 fedt fgww ¥
a1y weE W & fod wed £ 7

T 91 ® YT FT Ag AEH S
¢ 5 e $9 a3w TR gu £ A
T awHa TG & 5 g ¥ fra wfe g,
AT SEaT 9 A § gt f s
T Ao #1 feer 4 A wf
4t | gHfed g B qoeT s faad
ox famamm & Tifed |

e gt & e 7 weEr
=i ¥ ggr a1 5 i g A o
it §, w g 9x wfawar feay s
¢ 1w 59T 99 & 9 F F 9o qgt
A E K ST H qE AT § R
T FgfaR Rl § 69§
femmr & &, #v 3 # fafwmar 7@ &,
4T 39 ¥ 0 0 78 § WY 3w q2rd
FY w9 w1E A IR, WT I F
o @ Ag & S T wr ATy T
TR & | W OF SR B 9 FT G
gaw oo gt g ? &
aagaT g fF 08T wew s a9,
hifs Qar 9 < & 3w ¥ gl g
oz qoif # qwEd ¥ TgEE gt
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P st g0 w0 wreww ()
¥ ¥ ggx 9 ¥ frae fomr o

T W gre st fr @ : I Y g
aff 7t &, @fag 97 & feet w1
w1 5 T § 1 A ag W
fF ot S WS F §, 9 A 9w
¥ a< o< ooy o, afs § ST F
e adn F aF | F AN E fF
g T 9RT & 5 3 A AR
FL 1 39 F g9 T g2AN FEAT € =X
AT ATfEd, #fFT 9 g A TeEw
Tg TEEHT FT §AY §, 34 § LHEEl
afedmy o fear mr & A &
WEF I TR EE |

TS FATEETEr I & wod fa
¥ F ag FgUm Ag g fF IR @
= & oY 23 fom &, amge o, afews
Wiferg & oY, 39 W aE €T FA
aifgd | § 7 I & Hfow a7 AT
g i1FITmRram g g 197
e § 6 I 1 FaT AT agt 9% gAr
&, T TR AL AT 1 TR T AT
w1 fefearge #X ¥ Al aaAE Y
Afeat #7 TE-EE FCF G T A
T Fga & | F W AT A2 ¥ A
2 ¥ fag At &, A N a1 T -
T #1 fafeaeg 5@ & fad @9
g1 St A gg 2fz-H7 G Y I @
T W A AT @ uwed § g
g &1

Wt FUF F a1 FHL AT 97 qEEY
g fF ¥ A W, W) oy #é
TGN T A, F AR g K
ug T wHwan fF ag ¥ aggd #
aa g | W A uwEe & fad #rf
Jamatg &, @t ag T SR A
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o Tlo Ao A 10 : T 7 FY
g9 # fau gw #1 sefdha a7 § 35|
1 ¥ ¥ g o Fitegaa aat & ol
¥ aga AT @ | w0 A A gfaa
F¥ufas YTy &1 ag a@ W @A
afg & oA & g9 & ama wfw-37 &
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ar md "ot grar o afsa ag
T R @R 1 wieg & awR &
Fgm f5 ag #E G 9T w2
fre  foraht Sfeae @t wod =
FH A TG | WA IEG 9E AT FGA-
| ST AT g1 AT gL HEHY FY THEH
FTIWIWE 7 709 wfe® ¢ g2
Figregaa & alx 9< foar o 1 forg 2
TIST 3AFH & SHY ST IRHEA
faar & W% o @ #9 & 9Ed W
ferar amdr | g% w3l § 5 ol wefaEt
T Fr 9 famr ) el ¥ zw A9
Hifent & & mar g A 7@i < T 2
Frramfrdastadafms
T S g ¥, aWer wgET §3
R 8 1 I3 9T uF e F qiw Gt ar
A AN ) U g 99 Y gw S
& Hifer 7@ § o g 8t a1 g
TIAT aGA g AT § | JA F T G,
o § AfeT fom & qre foraar gar 8
R E 1 9 afrs T & g N W
a1 & Fwn A fowr g@d g Wi
I 1 2@ FT o gEX A & & WCN
sfas Sog F 919 W@ FQ@ |

daT 91g@ 7 ©F 4 v frgsy
# ariz $7@T § | gAE IR ¥ a9
wifggd 1 fey s feasmde
FRFg Ao A dT
AT g AR g & FH Y FH @ oF
ST ar ger g &t o wfed o Ty
AR AT F ATIT T30 WX 72T
¥ gATQ weE ghir 1 ATe T 9 AR
AT 7 G | T g F FOF A
FOR TN g @R AT § 1T A Q
9 ¥ A d AT ar gh faRgr w3
@ & arfgd

Y AT g G : @i 7 o
wfgd |
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st o Ao f T : ATy &t At
IRT AT g | TAARE A F@AT
aifgd fF Fia a1 gifaaa gaaisiaT
g A1 FT a7 gEadEaT QA & o
wifarae 727 § 1 w19 g¥ w2 I A
gra ¥ A1 wifed o oifaw @,
¥ A TAIT FE A AL 2 AFA g,
g AR wEEH F AIEAC anfas
TFd g1 #WIX TR FT ZF F T30 F47
wifgd o

IF WAAIG F3EE 7 G5 A4
o &1 Fefearsy femr @ giw 7gr @
fiF g =T w1 9F |/ 20T | gW =Y
RECEAR I EE R e LT S
Fa9 JT F G ST AT | WO T AT
¥ 9837 ¢ a9 1 g 5 99 w1 w9wGq
frar omg, 37 1 aXAT AT 9@
T F1 AGT FF Bl T T 7
TFAT € | I WAT @7 7 E1F g1 oFET
g 5 2y wafaa &m, mafzdia
EITT AT W3TE %A 4 Afas ZET | WA
q THT W qTAEAA OF TG0 AR
2 | 32 FY FATET TUT WA T AEA-
M @ FT TUAd EHA FE 9T
AAGE FL AT ¢ | 99 AW wwiEEEr
g}ﬂé.&wwa-ﬂ;ﬁi €HAT 8 a1 98
g . "wfa &0 FEa FaFarg |

AT T TT AL AN, A A

fauts ot @ @ durma qAiEw
fae gord § 1 % Wz g 5 o fagrw

500
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TAArET AT AU W OFAT
s, i § owags grm, S #
Jtgargz AN | Ig FAT F TIAH
FIATA AT WIT AITE 1 FH 315 g
gl @b, |uar dar gt

F gg ft Fz0 93T § fF gt
A A1 H AT 93T 3, IT & A1 AR
festfar & foe o (a3 weg arxrq
FAT Bl §H, FEAT FIA FI gH FNAT
FT F0fgq | T8 AF I TF AT &
FI oft ;AT @Ir g GFI ZT AT gH
FIAT Afzq | ag F A8 Fgwg 5
FIAAATF gal T gA I HeY
FEErT FTA &L, FRT AT AT FI
HIT HIT FA AT AT AT A AT
7 AT iz L 7 oA weAar g fF
ST gAR 93t § ITN A FeATG
ZEUAT § 1 ITH AT gAg @ Aol 2,
§ ZATH WIT & WHA o | gATC W
9N ¥, FF AN A g diarT g
qIfeFEaT §, 9% a7 & g+ 7971 {7809
wA1d 5 7 mang gar) w3 711

o=d ¥ & zar g fivET EIa
ST § M AW FA aredi § gOF
FgaAT AT g 5 oww A7 v gw H
qIAT F, IR N IA A A gH 7
fAa FT, UF I FLIAT FTGA AL

17-36 hrs.

The Lok Sabha then adjourned till

¥ g7 UD-AIAA TAHZT &7 IqA F
eleven of the Ciock eon Saturday,

fau atee 1 fegde q;w e et November 10, 1962[Kartika 19, 1884
WegqT 3T § HegAdT B AT HIT (Saka).
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ORAL ANSW'ERS TO QUES-
TION!
5.Q. Snb;ect
No,

35 Enhanced rate of telcgrams
to Tibet

36 Idu.ky Hy-d.ro-ElnCtnc Pro—

37 Power supp!y !'mlu.r:s in
Delhi .

38  Manning of raulwav cros-
sings .

39 DV.C

40 International Rice Co‘n-
mission

41 Ganga Barrageat Famkka

42 Railway Accidents Enql.ury
Committee .

43 Pricesof foodgrains.

44 Medicines with thalido-
mide .

45 Threat of plague in lhc
Country =

46 Priceof sugar

47 India’'s best village

48 Gulhati Commission Re-
port E .

WRITTEN ANSWERS TO
QUESTIONS . )

5Q.
No,

49 Upper Sileru Project
50 Hindustan Shipyard
51 Powercrisisin Delhi
5z Package Programme

53 Explosion of chlorine cy-
linder at Ujjain Station .

54 Fairpriceshopsfor wheat
55 Priceof sugarcane .
56 Murder of guard at Orai

Railway Station

g7 Korba Therma! Power
Station . .

58 Reoad Board

50 Bye-products of ,ugur in-
dustry .

60 Centra! Rescarch Insn-
tute of Indigenous Medi-
cine, Jamnagar :

61 Attack by amob on Pra-
yag Station . .

1984 (Ai) LS—10,

CoLUMNS

29—65

229-31
231—=33
233—36

237—40
240—42

242—45
245-46

247—350
251—57

257—60

260-51
2601-62
262—64

264-65

. 266—357

265

267
267-68

268
269
270

27071

272-73

273

273-74

27475

WRITTEN ANSWERS TO

QUESTIONS—contd.
S5.Q. Subject
No.

62 Wooden sleepers washed
away toward Pakistan
63 Delhi Water Supply

64 Transfer of D.V.C. Heai-
quarter

65 Chiplima Project

66 Private air Companies

67 Railway bridge on Goda-
vary at Rajahmundry

68 Detention of vessel by
EastPakistan '

69 Water famine in Dzlhi
70 Sugarexportto U.S.A.
71 Priceof fertilizer
72 C.H.S. Scheme for Can-
trai Government sor-
vants in Shahdara (Delhi)
73 Spuriousdrugs
0
Ry Aoue
75 W.H.O. .
76 Visakhapamam Port
77 Acquisition of wagons
78 National Water Supply

and Sanitation Cummlt-
tee

79 Government doctors in
rural areas

80 C.H.S.Scheme

81 Consumer Cooperatives

82 National Small-pox Pro-
gramme

83 Second Shipyard

U.sQ.
No.

65 Hospitals under the Con-
trol of Central Govern-
ment . B

66 Nanonalnghways
67 PostOffices in Punjab

68 Owerfunder bridges pro-
posed by Punjab Go-
vernment in Third Plan .

69 Pusa Agricultural Ins-

70 Foreign tourists
72 RingRailway around Delhi
73 Meetings held at  Sri-

nagar . - .
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CoLumMns

275
275-76

276
277
277

278

278
279
280
280—82

281
281-82

283
283-84
284
284

285

285-86
286-87
287

287-88
288;89

289
28990
290

290-91
291-92
292—94
294

294-95
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U.S.Q.

No.
74

75
76
77
78
79

8o
81
B2

83
84
85
86
87

88

91
92
93

94
95

97

98

100
101

102
103

Subject

Building at Malmrnlglﬂl
Bagzar, Agartala .

V.M. Hospital, Agartala .

Stations in Orissa

Eggs

Pisciculture in Tripura

Import of f:ruhz:ra in
Tripura

Nature cure .

Food resources

Fertilizers in West Be_n-
gal . .

Popularisation
fertilizers

Attack on passenger train
near Nagpur .

Developmem of Co- opcm-
tives .

Fishing harbour at Vlshm—
jam -

Working gxoup on co- Dpc-
ratives.

Working group on Flshc-
ries Co-operatives .

‘Working Group on Dairy
and Animal Husbandry
Co-operatives .

Working Group on Trans-
port Co-operatives .

Preservation of fish

Pharmacy Degree College

Co-operative farmlng 50=
Cieties

®agarjunasagar Pro;cct

Drugs .

Government hcspn:nls in
Delhi . .

Second Railway Br:}dse
on Jamuna in Delhi .

India-Bhutan Posral Ag-
reement .

ot' new

Doubling of ra:lway ]:m
bctwaenDclhj M.ad-
ras .

National nghway

Agrarain Resmch Cen-
tres - .

Production of copra

Lossof crops

Re-opening of Din
Station on Bandi=,
purline

a.h:
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CoLumns

295

205-96
296
295—g8
298

299-300
3c0
299

300
3o0-04
303-04
305-06

306
306-07

307

308-09
309
309-10
310—12

311-12
312-13
314

314-15
315
315-16
316
317
317-18

318
318

318-19

WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q. Subject
No.

105 Caravelles Aircrafis.

106 Committec on  Nationa-
lised Road Transport
Services :

107 Contaminated Water Sup—
plyin Shahdara (Delhi) .

108 Trainingin dairying

109 Vamsadhara Project

110 Electric crematorium in
Delhi .

111 Fire in Resm an:l an-
pentine Factory, Nahan .

112 Kufri as winter sport cen-
tre

113 Non-operating expcnm-
ture of [LA.C.

114 Air India staff hauled up
for smuggling

115 Modernisation ot’ suga.r fac -
tories .

116 Postaldak

117 VacCinators in Tripura

118  Gharchukri Tax :

119 Land for displaced per-
sons in Tripura

120 Land for d:splat.‘cd per-
sons .

121 Rangoon-Madras air ser-
vice . . .

122 Construction of over-
bridge at Ambala Cantt.

123 Damon Godavari

124 Poultry development blocks

125 Robbery at Kankinarrah
Railway Station

126 Cold storage wagons

127 Damborco Pro}en in Tn-
pura . .

128 Derailment of Madras-
Delhi Janta Express

129 Zonal restrictions on mo-
vement of rice .

130 Co-operatives for Road
transport .

131 Derailment of goods train
between Hardwar and
DehraDun . “ .

132 Package Programme for
fishindustry. . .

133  Alipur Development
Block . . - .

134

Jamuna embankments at
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319

319-20

320
3J20-21
321-22

322-23
323
323-24
324
324-25

325
325-26

32527
327
327-28
328
328-29
329
329-30

330-31
332

332-33
333
333-34
334

334-35
335-36
336

336-37
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WRITTEN ANSWERS TO

QUESTIONS—contd.
U.sS.Q. Subject
No.

135 PengDam
136 C.H.S. DIS;‘CI’!SEII-"S in

Delhi .

137 Supply of wagons

138 Ramdeora leway Sta-
tion .

139 Post Office at Kotah Raul-
way Yard Collony

140 Production and distri-
bution of seeds

141 Dclh:-Phoo]bngh air ser-
vice

D.V.C. nawgmcna] ca.n.al

Derailment of train on
Southern Railway .

Movement of foodgrmm
in Punjab .

Drinking water supply
at Nangal Township

Ex-servicemen appointed
as Branch Post Masters .

Ticketless travelling
Punarnava

Train accident on Sale.m-
Virudhachelam

150 Integral Coach Factory

151 Production of Jute .

152 Railway line between

Tomka and Jakhapura in

Orissa . ¥

Forest
tute

Labour co-operatives

Domlcﬂla.ry treatment for
T.B.

142
143

144

145

147
148
149

153 Research Insti-

154
155

' 156
157

R:handpowertoD V.C. .

Drinking water supply in
Wes t Bengal 3

Telephones
159 Zonal medical colleges
160 Post offices in villages .

161 Sale of Railway Time
Table on book stalls on
Northern Railway

162 Roads and highways

163 Civil Aviation Trmnmg
Centre, bad

158

164 Power supply from Punjab
to Delhi . . .

[Dawy Digest]

CoLumns

337-38

338
338-39

339-40
340
34041

341
341-42

349-50
3so

350-51
351

351-52
3sz
352—54
354

354-55
355-56

356

357

MOTION OF NO-CONFI-
DENCE IN THE COUNCIL
OF MINISTERS

Sarvashri Ram Sewak Yadav
and Mani Ram Bagri had
given notice of a motion of
no-confidence in the Coun-
cil of Ministers. Leave to
move the motion was not
granted by the House.

PAPERS LAID ON THE TA-
BLE . . v .

(1) A copy each of the follow-
ing Rules under sub-section
(5) of section 7 of the Indian
Telegraph Act, 1885 :—

(i) The Indian Tcicgnph
(Ninth Amendment) Rules,
1962 published in Noti-
fiction No. §.0. 2708
dated the 1st September,
1962,

(ii) The Indian Telegraph
(Tenth Amendment) Rules,
1962 published in Noti-
fication No. S5.0. 2851
dated the 15th September,
1962,

(2) A copy of Notification Nao.
12/69/55-62 Transport
published in Delhi Gazette
dated the 26th July, 1962
making certain  further
amendments to the Delhi
Motor Vehicles Rules, 1940,
under sub-section (3) of sec-
tion 133 of the Motor Vehi-
cles Act, 1939.

(3) A copy each of the following
papers —

(i) Annual Report of the All-
India Institute of Medi-
cal Sciences, New Delhi,
for the year 1961-62, under
section 19 of the All India
Institute of Scien-
ces Act, 1956.

(ii) Annual Accounts of the
All-India Institute of Me-
dical Sciences, New Delhi
for the year 1960-61 along
with the Audit Report
thereon, under sub-section
(4) of section 18 of the All
India Institute of Medical
Sciences Act, 1956.1

(4)A copy each of the following
Orders under sub-section
(6) of section 3 of the Essen-

506
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359—63

363—67



507

PAPERS LAID ON THE
TABLE—contd.

tial Commodities Act,

1955 =—

(i) The Fertiliser (Control)
Fifth endmcnt Order,
1962 published in Noti-
fication No. G.S.R. 1202
daéed the 8th September,
1962,

(ii) The Fertiliser (Control)
Sixth Amendment Order,

1962 published in Noti-
fication No. G.S.R. 1225
dated the 15th September,
1962,

(5) A copy of the Agricultural

Produce (Development and
Warchousing) Corporations
(Amendment) Rules, 1962

published in Notification No.

G.S.R. 1182 dated the Ist
September, 1962, under sub-
section (3) of section 52 of

Agricultural  Produce
(Development and Ware-
housing) Corporations Act,
1956.

(6) A copy each of the following

Notifications under sub-
section (6) of section 3 of the
Essential Commodities Act,
1955:—

(a) The Imported Food-
grains (Prohibition of Un-
authorized Sale) Amend-
ment Order, 1962 pub-
lished in Notification No.
G.S.R. 1206 dated the 8th
September, 1962.

(b) Notification No. G.S.R.
1278 dated the 29th Sep-
tember, 1962 containing
Corrigendum to G.S.R.
Mo. 876 dated the 3oth
June, 1962,

(c) The Uttar Pradesh Paddy
and Rice (Restriction on
Movement) Second
Amendment Order, 1962
published in Notification
No. G.S.R. 1363 dated the
the 15th October, 1962,

(d) The Rice (Uttar Pradesh)
Second Price Control Or-
der, 1962 published in
Notification No. G.S.R.
1364 dated the 15th Oc-
tober, 1962.

[Damwy Dicest]

PAPERS LAID ON THE
TABLE—contd.

CoLUuMNS
(&) Notification No. G.5.R.
1385 dated the 18th Octo-
ber, 1

(f) The R1ce (Punjab) Price
Control (Amendment)
Order, 1962 published in
Notification No. G.S.R.
1386 dated the 18th Oc-
tober, 1962,

(7) A copy of the Railway Pro-
tection Force (Amendment)
Rules, 1962 published in No-
tification No. G.S.R. 1018
dated the 28th July, 1062,
under sub-section (1) of sec-
tion 21 of the Railway Pro-
tection Force Act, 1957.

(8) A copy of the Railway Pro-
tection Force  (Second

Amendment) Rules, 1962 pub-
lished in Notification No.
G.S.R. 1411 dated the
27th October, 1962, under
sub-sedtion (3) of section 21
of the Railway Protection
Force Act, 1957,

(9) A copy each of the follow-
ing Rules under sub-section
(5) of section 7 of the Indian
Telegraph Act, 1885 together
with an explanatory note
thereon :—

(i) The Indian Wireless Te-
legraphy  (Experimental
Service)  Rules, 1962
published in Notification
No. G.S.R. 1164 dated
the 15t September, 1962,

(iiy The Indian Wireless
Telegraphy (Demonstra-
tion Licence) Rules, 1962
published in Notification
No. G.5.R. 1165 dated the
15t September, 1962,

STATEMENT RE. DE-
MANDS FOR SU'PPLEMEN-
TARY GRANTS (RAIL-
WAYS) FOR 1962-63—Pre-

The Minister of Rajlways (Shri
Swaran Singh) presented a
statement showing Demands
for Supplementary Grants
in respect of Railways for
the year 1962-63.

3
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CoLumnNs RESOLUTIONS UNDER
CONSIDERATION—cond.
E_II:.EETION TO COMMIT-

367-68 and Chinese aggression by

. the Prime Minister (Shri
Shri Dasappa moved for elec- Jawaharlal Nehru) on 8-11-
tion of a Member of Lok 1962 and the  substitute
Sabha to serve as a Member motion and amendments

on tht. Estiénh:t.esB('JIom.lsm;t;;e thereto continued. The
vice late i B.]. Si . 1 : . =
“The motion was adopted. gés.mssmn was not conclud
REPORT OF BUSINESS AGENDA FOR SATURDAY,
ADVISORY COMMITTEE NOVEMBER 10, 1962/KAR-

ADOPTED i . i 368 TIKA 19, 1884 (Saks).

Seventh report was adopted. Purther consideration of the

Resolutions re. Approval of

RESOLUTIONS UNDER the Proclamation of Emer-
CONSIDERATION . . 3B6—s500 gency and the Chinese ag-
A . gression ; and a statement re.

Further discussion on the two measures for maintaining
Resolutions re. of prices of essential commodi-

Proclamation of % ties at reasonable level. .

MGGIPND—LS I1—1984(Ai) LS—20-11-62—900.



